N R . CENTRAL QDMINISTRATIVE 'I'RIBUNAL o -
B BANGALORE BENCH, o

L | _ L Second Floor,

B : ‘ : ' Commerc1al Complex,

3 R : . . : Indiranagar,
- ‘ : ' ‘Bangalore~38.

| ; - j | | DatedﬂJANB%

APPLICANTS :-Sri.G.R.Rangadhanaiah and Others

v/s. .
-§§§EQ§9§§I§ - The Chairman,Railway Board and Others.
To.,
1, Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
Ist Main Road, Ist Floor Gandhlnagar Bangalore=9.
2. Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,
Kaloor, Koch1-682017. K
3. Sri.P.Shivan Pillai,Advocate,Grass House,lionestary Road, !
Karikkamuri, Koch1-682011.
4, Srl.Vlgaynarayan 3-C ELDORADO,112 Nungambakkam ngh Road,
- Madras=-600 034.
5.  Chairman,Railway Board,Rail Bhavan,New Delhi. =~
6. The Secretary,Mlnlstry of Railway,Rail Bhaven,New Delhl.
7o The Beneral Manager,Southern Railways,Park Town,Madras=-3.
- 8. The Chlef Personnel Offlcer Southern Railways, Park Town,
‘ ’ Madras=2
9. The D1v151onal Railway Manager Southern Kailways,Mysore.
10, The Senior Divisional Personnel Officer,Southern. Razilways, -
Palghat,Kerecla..
11. The Divisional Personnel Officer,Southern Rallways, -
‘ Madurai Division,Madurai. g
12. The Divisional Superintendent,Southern Railways, :
Divisional Office,Palghat,Kerala. ;
. t
.13, The Divisional Railway Manager,Southern Railway,Bangalore. :

14. Sri.K.R.D.Karanth, Advocate,SQ Mangdlanagar Sankey Road Cross,:
' Bangalore-54. y

15. Sri.A.N.Venugopala Gowda,Advocate No.8/2,Upstairs, A
R.V.Road,Opp:Bangalore Hospital,Bangalore-4. '
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SUBJECT :- Forwarding of copiés of the Orders passed by
the Central Administrative Tribunal,Bangalore. .
~X=X= X=X~

———— v._m__..___<_.._._“ PR,

Please find enclosed herewith a copy of the ORDER
- passed by this Tribunal.in the above mentioned applications

bn 16th'Day of'December,l993. for further necessary action.
|

G B aermigt,

,;wa DEPUTY REGISTRAR(J)
JUDICIAL BRANCHEB.




- CENTRA ADMINISTRhTrinTRIBUNAL; ¢Q, .
- ‘GANGALORE BENCH L

o A.wus 395 to\403*91 57J90'415]90 320/92
299 52, 371/32 end 44 to B0/

THURSDAY THIS THE 16TH DAY DF DECENBER 1993

SHRI JUSTICE V.S, MALIMATH' e CHﬁIRmAp(J)
SHRI JUSTICE P.K. SHYANSUNDARf wevs VICE CHAIRMAN(D)
SHRI V. RAMAKRISHN#N | © v... MEMBER(R)

1, SriC R‘Rangadhamalah,
"~ 8/0 Sri Rangeish,
-aged about 68 yeers, ,
Retired Guard-R Specisal,
Chikkabidre,
;Chlkkanarayakanahalli Taluk.

2. Srl KoV, Sreekantlah, :
~© 8/0 Sri K.¥.Subramanyaizh,
- aged sbout .69 yesrs,
‘Retired Guard-F Specisal,
Ch-70,6th Naln,Sarasuathlpuram*
-*Nysorc 9,

3. © Sri N N.Narayana Setty,

: $/0 Sri K.Munisuamaish,

~ Retired Guard-A Specisl,

- 2003/2, Rajkamal Street
flysore - 1

‘4, . Sri B,J.Nagarajaiah,
‘ S/0 Sri Jayapale Nayznar,
Retired Guard-P Specizal;
158, Shankaranegar,
_J.B.Kavel, Bengalore-SGO 022

S. Sri K. Seshadri, $/0 Sri Krlshna
Bhatta, aged about 69 years,
lggtlred Guard-h Special,

%akshmlpuram, Arsikere. -

// WNTET ‘/*%\%
(\ o~
Srlhﬂ Gfen abasaveiah, .
! rl\Nadeppe aged- about 69 years,
Rg ited Gue d-# Special,
Q 9th Néﬁn Road, 6th Cross
’ B

- ‘é;._.,:n
gﬁﬁ ekashnag7m,88ngclore -2

¢

‘x‘.-\\Sri Kale S Aniveasachar;
”\\ SYO”S@& yfﬂenkatafemachor,
Qgegggight 69 years,

-Refired Guard-f Sp80191
69, III Parallel Roed
Jayen?gar Exten51on,

i

Shimoga “oun - 57/ 201 _ - eesse Applicants

Contd,/-
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10,

11,

12,

13,

14,

!

L X 2..,.

‘9ri -Shivesuamy, S/o Sri T,
Burgechalam Pillei, aged
asbout 69 yesrs, Retired
Oriver~k Speclel, 44, II

- Main, Medes Block, New

Bamkoo Bezar, Mysore-21

Sri.J.N.Pharoah, S/O Sri Uo'qg
Pheroah, Retired Driver-R
Special, 2355, I Mein, II
Cross, K.G.Koppal, Chamaroia~
-puram, Mysore, -

Sri R.JeMahadsvan,

8/0 R.Jayarem,

aged ebout 67 years,

Guard 'A' Special (Retired)
residing at No,157, IVth Cross,
Nbgappa Block, Srizempurem,
Bangalore ~ 560 021 '

Sri R.Shivelsh

|

" Retired Buyerd AT Speciel,

end residing et No,1153,
'Srd Ranga', II Main Roed,
S.N:Colony, Yeshwanthpur,

‘Bengalore - 560 022,

Sri Papanna,

$/o Nethevedu,

aged about 63 years,

Oriver Passenger MR448,
Sduthern Railuay,

Bangalpre City(Retired)
No.5/18, Backside of

Munisuara Temple,
Bhuveneswarinegar, Magadi Roed,
Bdngalore - 23,

Sri Ghduse Mohidgen

§/o kzeen Mohideen,
aged about 63 years,
Driver Passenger MR 238,

Retired) C/o Noor Mohamed,

gpbthern Railway,Bangalore City,.

0.73/D, Railuay Quarters,

: QSUantﬂapur, Bangalore - 22,

Srd D.John Feter,

S/o Doreisuamy,

agéd about 58 years,
Briver Goods MR 612,
Solithern Railway,
Yeswenthapur (Retired)
No,62, III Cross, I Sfaqe,

K{Luklipuram, Bangelore - 219,

Applicants 1 to.9 1in '
OheNos,.395 to 403/91

Applicant:iﬂ;in,ﬂ.ﬁ.
No,57/90 ¢ .

Applicent 11 iﬁ'D.A.

No.416/90
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16.

17,

.

19,

.

.«e’,
&

AR

s/o
ﬁkfégsﬁﬁﬁ?€%,MR
S Bangaldr Cantcnmenﬁ(Retired)
ST TS, f{
“%;ghestrinagal, Indiranagar,r

BN

Y\,

Sri Nanickam, SRS

:5/0 Laksmaneppa, :

aged :about -60 years, -
"Driver Passenger MR 414, -
‘Southern Railuay,- Aresikere, :
(Retired), No.286/H, ‘B Cross, :
Bangalore<- 560 I21. - '

Narayana

'8/0 Nya+ﬁaVadu,

aged about 72 years,
Shunter MR 278,

Bangglore City, Southexzn Railuay,

(Retired) No,53 C/o Nawez btore,_
-12th Cross Magadi Roed ‘

- Bangalore ~ 23,

Sri M+S,Sysainathan,

'8/0 Marisdamy,

aged  ebout €2 yeers,

" ‘Drivet Passenger MR 475,
$0uthern Railuey, Yalehankay
(Retired)C/o ’.Z Joseph,

45/R 01d -Ralluay Quarters,’
Yesuanthapur, Bangslore - 22,

§ri Siddalah, S/o Siddaieh Goude,
. 'mged 62 ypars; Diesel kssistant

NR 523, Southern Railuay
Banoplor City, | Retired3 E
No.58, I Cross,. 3rd Main Road,
RamacL

Sri Kedirvelu C R.,

'S/o C.S.Ramalingam,.

aged about 58 years,

Goods Briver MR 824,

Sduthern Railuay,. Hariher,
(Retired), No.32/2, I Main Road,’
‘I Cross, ORlipuram, .

. Bangalore - 21, v

Sri Gulam Dastagir,

$/o Md.Ghouse, -

aged about 69 -years,

Shunter -MR 597, Southern Railuay,
Y'ﬁwahthapur (Retired ) No,3y

‘ Omﬁﬁhr‘ﬁuﬁﬁding, Pharga Mohalla,»
& ’,fﬁborvaniﬁh ary Okd fecdras Road,
: ﬁgngalowé 560 l1bt

Ui

\ / B

St ARdu) 'Maheed

7 ud, aniﬁf, aged 67 years,
539, Sauthern Railuay,
h Cross, L-8 .o

Ianoalore - 38,

andrapuram, Eangalorp - 21,

. <APPLICANTS,

. .Cont‘;/"‘
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22,

23,

24y

{Retired), C/o
.12th Cross, Magedi Roadj

' §ri -Shelk Fekruﬁdaen_ﬁesmef,

Sri D,John, . .

'8/o N.David Pillel,

‘aged about 66 yeefs)
hssistent Guerd/EMT 1303,
‘Southern Railueg, Behgalore

Bangsalore = 23. S

8/o0 Mohemmed Khasim Sexli,
aged about 63 xéars,v
Rafluay Guerd R-ER 5212,

. Southern Railway, Arsikere,

(Retired), Mandipet,
Arsikere = 573 103,

" Hassan Distiict.
' $r8 KaGoKeishnemurthy,

8/c KyGundeppa,
age@ ebout 60 years,
Guerd 'AY Spl, EE 994,

' Southern Reiluay, Rrsikers,
~ (Retired), No.84, Yérrowps Block,

JiS&

Laxmipur, frsikere - 573 103,

$ri D.EBnthony, |
S/o Emneslappae; aged sBout 63

‘ Xears, hast, Guard EE 1317,

26

outhern Raliusy, Baigalows Clty,
(Retired), No,208, EWS, Sth Main,
Kemgerl Satelllte Toun,
Bangalore = €0

Sri NnV\%ﬁBﬁdB»ﬁBO,

- Sfo NyVenkoda Rao,
“aged sbout59 yeers,

27,

2%,

Firemen R« MR 549

Southern Railway, ghimoga Toun,
(Retired),Nos121, 17 Cross,
~Behind S P.0ffice, Ashoknager,
Shimoga Towns

$ri H{Nanisvf _
$/o Mottel, aged ebout
‘Southern Railway, _
BaiyappanehallizRetired),
Ramesuamypalya, MeS.Nagar,
Kemmenehalll fain Road,
. Bangalore = 33,

Sri Mydaxman, $/0 Murugesh,
aged about st BET 8y
Driver Goods MR 410,
$Southern Railuay, :
‘Yasuanfhapur=(Ret1rei),
" Now22, I Cross, Bhasyamnagar,
Srirempurem, Bangalore =~ 21,

e

gtpenter Sujrameny, .

/
o2 APPLICANTS
«sLO ntd. /-

3
3
‘
s
;-
;
:
-



- 29, Sr" Hweiah,

'S/o Venkataramanappe,
aged about 63 years,
Oriver Passenger MR 721,

- Southern Reiluay, Shimoga Toun,
Retired, No.209/41 Reckemma -
Building, Main: Road
YQSUanthapur, Bangalore~22,

- 30, Srl Syeq Hkbbas, ., .

S/o Syed Bastagir,

aged sbout 69 yeera

Southerh Reiluay, Bargalbze City;
(Retired), No,41, I Cross, :
I1 Main, ﬁatharayanapura,

(Near SutramYa Naaejid)

Bangalore - 26;

31, Sri Abdul Rahim,
"~ S/o Md,Bakshi,

‘aged about 62 yeare,
‘Shunter MR 349, Southern Ralluayy
Bangalore City (Retired), ‘
No,22/%, 11-h Cross,
Hoshalll Muin Road,
?atharayanapure ‘
Bahgalore - 2€.

32, Sri KM PaVoonl,
S/0 K.V.Matheu,
aged about 66 vears,
Driver Gnodg MR 701,
Southern Railuay, YeSUanthapur,
(Retired), No.S‘?, 7th Cross,
KeN Extension, esUanthapur,
Bangalore = 22,

33, Sr1 8 Gahgadharaiah,
. S/o B.Siddaian,
- aged about 67 years;
Guard A=Spl, ©MT 428,
Southern Railvay, Arsikere
(Retired), Nc.Vasantha Nilaya,
‘hear Sadana_ alkies, Behind
Fump House, Arsiksre,

//snﬂuc 1GuRan a.amy,
> /o‘*'kso\\ﬁingaraju,

~ 7 -
< r'age bout)En.years
Mail-Guer§EHT 747, . R
sog Hern Rediliay, Bangalore City,
etimed)) Nl 264 fbig Ralddny Qtrs’

GQ;?SeytH%rn Raiany, Bangelore-ZS.

\\fsfz. /Kg ¥en, S/o T kbbu
Nag8dl abaut 59 years, Mail "Guerd
““T?Gﬁy's Railway, Bangalore City,
(Retired) No.1C4, 6th.fatn, -
II Cross, Shankarnagar, Yeauanthanur P.D.

{Y/Bangalore - 22,

‘...AppLzaﬂNrs

o



36, .3r1 M, Nagaraj,

* 8/o Mupiswamy Néidu,‘
~ aged -akqut 60 years, - °
‘Driver Goods MR 436,

| Southern Reiluay, Bangalors City,”A_

(Retired), No,68,  Kothandaramaptram,
VaiyalikaVal 122 Bross,"'
Bangalore - 3.-- ‘ o

37P' Sri G Gopal

- 8/o Gengen, '

Rged elout Sl -years,

Briver Googs'MR 597,

- Southern Reiluay, Yesuanthanur,
. (Retirsd), C/o Chak'eVGrthy,
. No.42/0, Rai;uay Qtra,

Baiyaopanahalli

Bangalore - 38.

.38, Sri Khudus,

S/o Hussain.ﬁal

aged sbout 6F years,
Briyer Fassangsr MR 112, .
Southern Reiluay, Bach1LI° City,
(Retired), Nc.4E9, 10th Croes
Mathikere Main Roai

Yesuanthapur ~argalore-22n

$/o Payanna Gowda,
aged akout 71 years,
“ Shunter MR 254,
Southern Railuay, Bangalore City9
(Retired), No,40, Tth Cross,
P Gayathrinagar, S“irampuram,
| Bangalore-21,

S?Qi Sri1- Nayanna,\
i
|

40, Sri Gurusiddeien, S,

S/o0 Siddapna, '

aged. about 68 \ears,

Driver Passenger MR 393,
Southern Railuay Shimoga Toun,
1 (Retired), Attr Guddekaval

B Hosur Jevagal Fost, Arsikere

‘ Taluk, HaSSan Jistrict,,

i

41, Sri Mohemed Hussain,

S/o Mohaned Budensab,

aged about 6€ yesrs,
Shunter MR 6¢1, -

Southern Reil Uav, Hariher,
(Retired) Fmaravethi Poct,
Harihar - Fa]u&, Harihar,

_ 42, Sri T Duggan,

§/0 R.E.Dyggan,

aged about 65 years

Driver Passenger MR 87,

*(/ 5outhern Railuay, Banga ore. City

® o_'contd'/- ‘




i"};;(-  ,jff7f*resid1ng et 3Nunikal§ppa Gardeﬁ,

J—

U';RamaSUamy Palayam,; -~ . -
- -Khemmenehalll Mein ?oad,Av , ST
' 2nd Cross, Bengalore-SS. ._ﬂ SO

43, - -Sri- John RGSS, S/o NOah _ o .
-~ eged sbout 62 yegrs, I Y
Oriver Passenger MR 359, ' _ o
_ .Southern Reiluey, Bangalors City,
. .‘kRetired), No,B860, HNT lev~ut, ,
T - :behind Choudesuari Ténple, -~ - -,
) : ':Nathike;e, Benqalore~f1 S -

44. Sri E,Hussey, S/o hiliiam Hussey,
eged about 64 yeers _
Driver Passenger, MR 193, -
Southern Reiluey, Baﬁgaloro City, -
(Retired), No,5,. 7th Cross, .
Suhedarpaiys,‘Xesuanthapur,
Bangalore-ZZ.... .

~

45, Sri B.Jayaram Singh,
" 8/o Narayan Singh,
aged about 63 years,
Oriver Passenger MR €11,

- Southern Ralluay, Shlmoge Town,
(Retired)) No. 1831 1II Cross, i
Rathan 8ingh -Lane, Nawdi Mohnlla,

'p.'mysore - 570 021.' ,

46, sl‘i l"‘uruth.L Pau, i

- - 8/0 Neelakanta Reo,
<ty o .aged ebout 64 years,
L ' Driver Passenger MR 422, :

g ~ Southern: Rallway,,sangelore City,m :
o - (Retired:), No,23, T Main Road, - =

' Gundu Nuneesuara Temple Street,
Matadhahelli, Bangalore—32

47,  Sri Mohamed Basha,
- 8/0 Kbdulla Seb, -
-aged about 67 yesrs, - N .
Shunter MR 423, Southern Ralany, S
Harihar,.(Retired) ‘Mo,351, -
"~ II Cross, Gendhinagar,
Harihar, :

48, Sn&axigtan, S/o Gov1ndan, -
ogggg" ut ‘59 years, .

P}Sbuxh rn\R luey, Bangalore Bi y, o .
X r A

= ( (R$%1 Gd) 4N +6/2, Sunderam Reddy,

( Buﬁlglng, ksida of Manohare Mille,

St Magadd Ro é/Bangalore - 23,.'

( Ty
g.\‘sﬁ??ﬁmﬂAbra pa, S/o Mut happa,

saged sb ut years, .

Ordvey pds, Southern Railuey, ,

Vo suerEh apur, (Retirec) - g ¢+ + APPLICANTS
. ’ +«Contd




51,

52,

53,

54,

’ H P, P T P T R e i L
B & GOR DOISILTS Vi fhtrts R LT e g
N ’I‘I 3 '. " Bl - ! .

C/o Chaterine M, o
Gnanajyothi High School,
No.61/1, IV-N Block,
Rajejinager,

Bangalore ~ 10,

Sri Rengaieh,

S/0 Rengasuamy, L

aged about 68 years, (

Driver Passenger MR jGO‘

Southern Rzilway, Bangalore Tity,
(Retired), No,27, Chic Beeuer

Road Cross, Shivejinages;:
Bangalore-51,

Sri Ethirajan,fﬁ/o ReChamundd,
aged about-65 years,

Southern Reiluay, Mysoro

(Retired), Driver Pussenger,
MR 378, No.1389, III Crcss,
Kaki Road, Mandl Mohella,
Mysore-21,

Sri A.Xevier, S/o S.Etnthony,
aged ebout 62 yesrs, .

Driver Passenger MR 633,
Southern Railuway, Arsikere,
(Retired),Nc,52/2/, Behind
St.Merrys Church, ﬁrsike:euioz.

Sri Linga, $/c Kerbasappe,
aged about 67 yeers, .
Shunter MR 253,

Southern Reiluay, Hariher,
(Retired),C/o Kurvethi Linga,

‘RBmravethi Post, Herilhar.

'Sri Revanappa, .

S/o Siddeppa, aged about SZ‘years,
Fireman First ML 1129, ‘

. Southern Railway, riavrihaz,

55.

56

(Retired), C/o Revaneppa,

Challageri, Mellikarjuna Extension,

Amravathi Post, Hariha:-,
Sri k.,Ethieraj, '

- 8/o Rbbelah Sunder Ra?,

aged about 73 years,

Driver Mail MR 5, - -
Southern Railway, Bangalor= City,
(Retired), C/o E,Sridner

No.343, Relluay btrs. (Mh)
Bangalore -~ 23,

Smt,.Kamale Bal Plroji Rac Kaule,
B/0 ‘late PilrojiReogrhonen,

aqeil about »51y9823,
Dpivée:Padsenger MR 433,

‘Southern Ralluay, Arsikere,
o/.No,ZZZ, Cl1d Rms Roed, Arsikere,

.« APPLICANTS"'
«« Contd./-



57,0 SmeaR: Ahimabi

'ru/u Late Lo Fazalur Rahamen,z J 
- aged about 45 years;- '

S Shunter MR 592,

‘Southern Reiany, Yeswanthepur,'

No.11, 4th Cross, Behind Yeremma’
Kalyan Mantap, Mohankumar Nagar,_

.-Yesuanthapur, Bangalere~22,

Smt, Sharadamma,

“ " W/o lete -8 .Ganeshan,, -

’ ged abOUt 52 ]937’87 s" L'lf‘v-r mnt{i\’

‘f-Southern Railuay, Yasu-ntihapur,

59,
. ¥/o lete Anuar, .
‘aged ebout 53 years,

0,

62.

No.5, I Lross, Mohawzums“nauar,
YeSUanthapur, Bangalove-22,

Smt,Sufie Khatun,

Dissel Rsst. MR

‘Southern Railuay, Be“ga’or Tity,
C/O N.Firumai, NO.“D"Q’B KN EX\-nt,

5th Cross, - YGSUa"thapL
Bangalo“e~22 -

Smt.Kenakamna,

W/o late A,Subramany,

aged ebout 4¥ years,

DieaplRsst, MR 521

Southern Reiluay, éaﬁgalore City,
No.B4%/C, I floor, MG rly.Crluny,
Bangalore-ZS.

- .814¢ Shanthakumar9

S/v late Knandsraju,

eged about 25 years

Briver Passenger, mR 358,
Southern Railuay, Frsikere,

" Bmbedkar .nagar, Holenarsipur,

Hasan Dist,

Smt.Devamma

W/o late B.M. Venkatesh,

aged about 47 years,

Piesel fisst, MR.1266,

Southern Railuay, BanQa‘ore rity
NO@% Railuay Qtrsc’

@Fwﬁ,ﬁ%%gg Room,
™~ L

77 Bapealo

sail , angappa,
%%out)szgyears,'

ii")'?geoﬂs'
thern !

.mfh Block, . = ..
Bengalore - 10.

‘«s. ABOLICANTS.
. .Co ntdc/"'
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64.

e 10 04

Smt.Helen

‘W/o late ¢ F.Triét£em,‘

' aged about 50 years,

65.

Site No,17, Patel Henumeish's Flet,’ SRR
Jelehalll Post, Bangelore-13, : |

o5 Mpplicants in S1,No.12

Sri D;? mamurthy
o ye to 66 in O.A.Mo, 320/92

S/o Doraisvamy, .

aged about 60 yesrs,

Priver Goods MR- 735,
Yeswanthapur, No. 375, Vtu Cioss,
IIT1 Mein Road. Gokul S*age~I,-
Mattikere Layout, & Poe* -

: Bangalore—54.

66,

67,

Sri Abdul Rehim Khan,
eged about 60 yesrs,
Briver Gocds MR 514,
No.43, Kavika Layoot,.
Nysore Rcad, Bangalore—ZE.

Sri Sethu Reo,S

S/o lete S.N.Srikentaish,
aged akout €3 years,
Driver Goods MR 7%3,

~

‘. S.,Railway, Bengaicre

68,

(Retired), MNo.1362, S5th Main.Rosd,
IInd Stage E- BJCCP
RaJaJinagar, Bangalore -560 010,

Sri R.F.Henderson,

8/0 late F.M.Henderson,

- Pempanager, Yesuwant

69,

74,

~J
-
.

aged abtout 60 years, ' -
Briver Goods MR @03, S.f ?ailuay,
Bangalore (?etlred) No » 31
Lapur,
Bangalore-ZZ

Sri Bheemaiceh,

S/o Chennaiah

aged ebout 68 years,

.Briver Passenger MR 80,

S.Railway, Mysore &ivision,
Retiredg F.R.Colony, near
New Railuay Eolory, '
Shlmoga Toun,

Sri Shiva, S/0 VenkatasuQny,
aged~about 64 ysars, .

Shunter MR 307, S ﬂalluay ,

Mysore Division, (Retifed)
No,172, R.A.Colony, near
New Ralany Colony,

Shimoga Town - 57Y 201

SFi Mohamad kbbas,
$/o Khalsnder Khasim,
aged about 62 ycars, -

Driver Meil, MR 426, ... APPLICANTS

. .Contd./-
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750 sri ’o Feter

/‘wEkambaxam-K,
aged asbotit~62- year',
Driver’ Nail’NR 429, RN
75, Railudy, -hrsikérs Bivi iur, R
'r;(Retired¥ No.291; Kumerar o

ﬁrsikered

Ly ,_m

TQ73 103.

- TR Y 'g.'ri‘l "..;.‘ﬂ-q»'!'»-&.'“,.;d‘&;x‘.nt S

':7 - 851 Suhramany L S

S/o Uthandi, aged abou+ 56 yaars
:Driver Passenger, §,Rellusgy, ‘
“krsikeres Dlv151on(R=tired) -
~tfo’ Rnthany, - S/B Railuav Quer+ars,
ﬁrsikere.-

‘ -

74, Sri R Purushothem, e
8/0 8,Ramechendra Neidu,
-aged about 63 ypars

“Briver Passenger MR 715, :
- §,Railvay, hrgikare Bivision, S
(Retired C/s R.Shaskar, - B
No.128/8, "wubco Colony,

Bﬁadrchthi - B77 331,

S/o V. Anthony, -

aged 'ebout 64 year°

‘Driver: Nail 139, . .
S,Relluay, krsikere Div1sion,
(Retired I Cross, Hessan Roed,
Upper Line, Nrsikere.A

76, Sri Kanakarag ‘
S/o’ V.ﬁnthony, Major, |
Briver Passenger MR 106, = -
5.Railuay, Arsikere ! 1v1slon,ﬂ
(Retired%t/o R.Anthony,
Crane Driver, No ‘4, Railuay QUarters,
- Arsikere,

77,7 Sei Bheéemsen, .

§/o H.Mahadev,

‘aged about 62 years,
Briveragossenger NR.UJQ

S/Ra iluayyadrsiksre DlVlSiun,

4 ;iked" uthilamme Temple Rpad,
/%ﬁh Cress\ﬂ\éaéd Near Water Tank,

/:\ !ﬁhen}:hinaga\r" \?oddabe] lepur,

7’0( ScifR. é kshminarayena,
‘ﬁA‘S/oaC B-Rargappa, S
- ‘aged about, 65 years, . MR
Retired Drlver ‘P‘/412

LI -

Nilayem," Bassan Road, S Lo ﬁ}“,‘)'

ves JAPPLICANTS,




80,

iNo J.zﬁ R%timaramma Temple Streat,

eh 12 00:

Lt

Coftﬁnpeﬁ“ Bangalofa-SS.

éri N. thannappa,

S/0 Neresimheiah,

aged. ehout 66 yeers,

Drivar Goods MR 571, ¢
S,Railuey, Arsikere Diviszon

{Retdired), Adhhaill vdilage,

Arifront’ of Reilusy Staticn,
Sulekree Post, Avs*kero HER A

pi X, Subramaniyam,-

S/0 Kettamari, .
aged ahout 59 years,
Shunter MR 801,

* 8,0 ?ailuag Rrsikers Dijyicicn,

(Retired), III Cro-s,

. Upperliné, Hassan Road,

81..i

82,

830 S

84.

- 85,

»

‘5rsikere-573 103,

Sri Jani, 5/0 ﬁ.Khaéer, - _ .

aged about 62 years, . _
Driver Mail MR 102 d.Railuey, -

krsikere Division{ “etﬁre‘\

Thollur P.O., Thiruthalll,

Frsiker N

Sri M. Velayudam,
S/o Muthan,

aged ehout 61 years, - -
Shunter MR 307, S.Raflucym
Brsikers Division (Retired),
No.,2/2, Sriramapuram, III Cross,
Hassan Road, Arsikere,

Sri G,Indra Singh

S/o0 B,Gopel Singh,

aged about 66 years,

Driver Mail MR,.101, S.Railuay,
krsikere Div1sion

No.194/R, Railuay Quarters,
Frsikere.

5ri N,Krishnaish, S/o k.Muniye, ‘ : .
aged about 66 years, : : -
Briver Passenger MR 408,
Southern Railuay,. Rr81kerp Dtvlciow.,
(Retired), C/o N.\.danohar,

No.49/h, Reiluey Qua ters,
Arsikere.

Sri Kempa, S/o Muniyappa,
aged . absut 63 years
Shunter MR 248, Railue
Birur 01v1810n, (Retiredg
Bellary Camp, Negr Plaque-kmmg Temple

Birur, A - o« o APPLICANTS
o . a.COntd./_ A




= et LR LT I
S j*faged-about 64 years, :._-m .
¢+ ®Briver: Passenger R 108; »
- . " S5,Reiluay, Arsikere Dlvision,5¥
: (Retired ‘No.221, 9th Cross,
Right Side Hassan 709d
hrsikere,

1 o 87. .Sri P, Narayanaswamy,_
. S/o Ponnuswamy, aged sbout 06 yeers
Driver Passenger Mk 433, _
S,Railusy, Herihsr DlV‘d*ot
,‘(Retired Hessan Read, Uawn Line,
Rrsikere. :

88, - 8r1 C,Sueminathan, 5/» Chintepda)
-.aged about 58 years,
- Shunter 'R 804, SiReiluay,
Resikere Division (Rexired)
~Hassan Road, Dour lLine,
- Arsikere,

. 89, Sri Rama, §/o Bs;lary Natayaneppa, ,
. aged sbout 66 years, . .
Driver Pessenger, Mi.4148, ,
S,Raitve: ’ ChWckjejur Divxslﬁn,
(Retjged),: Bellery Cemp,
Near ! lagua mme Temple, Birur,

90,  Sri Fazel Ali Baig,
.8/4 'Mirzen Beig;:
~aged ‘about 66 years,
Driyer Passenger MR 382,
‘§;Railvay, Shimoga Bivision,
T(Retired¥ Tenk Mohalls, * _
‘fﬁth Cross, Shimcge Toun - 577 201¢

91, Sri ‘Bheema Naik,
S$/o Hanuma Naik,

" aged about 68 years,
Driver Passanger MR 363,

- .8,Railuay, Hrsikere Division,
(Retired C/o Rtd, P.Basavanns Gowda,
Badavana ﬁveragere P.0s,

UaVanagere-S.

- V,Babuy, S/o Venkatappa,
92, .aged ebout 51 years, '
Shunter MR 630, S,Railuway, . -
ﬁ;yR;s&ker?“inision,(?cti“eﬂ),
;7 ﬁﬁ/o»sev1ﬁéasuamy Ex.Municipal
74 President, KoM Road Kadiiv,
ek mad%klﬁm Districk.

g 2
g1 w ( \l% E
98, Sriv Laurdun%t an, $/o ThangaVelu,
‘g«sz Tgged w@ebout 26;?,' years,
‘\prlver Pa@s shoer MR 252,
GSTRailua ﬂ/@angEIO“e gity, - _
Wﬁ(ﬁg%ireds No,103/3, Ist Lross,

. . 830-Byappanzhelld, Bangalore=-3.  +eoRPPLICANTS.
% . Ve . +«oContd, /"
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~Sri K,Sudremany,

9,

gs,’

96,

97,

98,

99,

100.

S/o Kumeraswemy,

aged esbout 62 years,

Shunter MR 779,

S.Rallua Bangalove City,
1\et1rod¥ No,23/5, 12th Cross,
Negadi Road Bengelore-ZS._

Sri J,Daniel, 8/c Josenh,
‘aged about 62 years,

“:8hunter MR 577, S.Rellusy,

Bangalcre City “(Retired),
No.5/1, ®E! Street, 10fi frrse,
Magadi Road, Bangalore-23,

Sri Amdul Khaleel,

8/0 Shalk Rahim,

aged about 68 years,
Driver Pessenger MR 216,
S.Railvay, Bangalora City,

(Retired No. 19 1545 Crose nrwd,

Magadi Road BanguIOCG-)u.

sri M,Venuoopel, $/o Mari;
eged ebout 63 vears,
Driver Passenger MR 815,
S.,Railue Bangealore City.

(Retired), , Neoi2/R, I Neain Toed,

3rd Cross, Henumanthapu1am
Sriremputam, bangalore-21.

Sri Shaik Ameer,

S/o Md,Salar,

aged about 66 years,

Driver Passenger MR 470,
S.,Railuay, Bangalore Clty,
(?etired No.786, 6th Crcss,
lnnepalya, Bangelore -~ 30,

Gange Henuma, S/o Gangathudu,
aged about 66 years,

Briver Mail MR 31,.

S.Railuaey, Bangalore City,
(Retired No.4/4, 1II Cross,
Dayananganagar, Srirampurem,
Bangalore-~22,

Sri Basheer Ahmed,

5/o RAzeem Mohideen,

aged sbout 62 years,

Shunter MR 221, S.Reiluey,
Bangalore City, (Retirac)’
No.3, SBM LColony,
Brlndavananegar; 5th Cross,
Mathikere P.0., Bangalore-54,

«.. APPLICANTS,

«+Contd,/~
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10v. Sri L,Nenjaleh,

- 8/o Lingaieah, .
aged sbout 62 years,
Oriver Good.asﬂ 698, :
S,.Reilueay, ‘Weeuanthapur Bivision,
(Retired m C/o M,Arumead,
No.1075/8, K.N, Extehsion, 54h Cross,
Yesuenthapur, Bengalore-27,

108, Sri KaDasappa, §/o Kriannrnpa.
’ eoed ahnlut 66 yeers, -
Driver *A', MR 377,
+Railva Yesuanthapu' iivlaicn,
Retired¥ t/o P. Ananda,
B.Export, 6th Main, Indist-iel
Suh—Urb Peenya, Be1ga]orc—5

108, $ri R.D.Anto, S/o B«DeAnto,
aged about 64 years,
Driver Passenger MR 217,
S. Railua¥ Bengolore Tity,
(Retired), No.1D98, Picaline,
111 Croas, Yesusanthepur,

Bangaloru—LZ.

,10%. Sri Syed Hameed
S/0 Gulam 31lani
aged sbcut 65 ycers,
Shunter MR 759, §,i ?ailmey,
esuanthpur DlVlSion
gRetiredg C/o P.l.Storns,
psto Raiany Station, ’
Yeswanthapur, Bangalure-2<.
© " S&ri A,Yesudas, S/o A.Rrokyasuamy,
105, &aged ebout 65 years
- Driver Passenger, MR 510,
S.Reilvay, Bangelore City,
(Retired), No.267, 4th Square,
urphy Town/Hoyszlanagér,
Ulsoor P.0., Bangslore~56SC 008,

10&, Sri Mm,Veera Raghavan,

5/0 Muniswamy, aged sbout &6 years, .

Driver Passenger MR 50z,
S,Reiluey, Bengalore City,
(Rettred No.1%, Brindevannegar,
T Extension, Near IO feet Rdad,
,/;'f/ \f{’vlaj:hikel‘s P Oo, Bangb...orb U
Sr14K.5ubraman*yam
S/o G, Ksi'mi eged about €5 years,
Driver PaSSengPr MR 304,
S,Railus ; Bangalore City
(Retired ’C/o Netaraj, No..glﬂ,
}\ Railliay. Quarters, chuanthapur,
“;¢:~ &angalore-ZZ.

FENAL O

-—

\\.‘q‘_u_"’l'_‘-':,

o e
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Sri M.Nageraj,

&/o L.Murugesh, :
aged about 62 yeers,

Driver Passenger MR 428,

- §,Reiluey, Bangelore City,

- (Retired), No,33/2, New No.111/2,
| 9th Mein Roed, Sriramepuram,

. Bangalore=-21,

. Sri M.Munisuemy, S/o Murug2eh,
' aged akcut 62 vaars,

. Driver Passengar MR €bé, o
' Southern Railway, 3engeicre Loy,
- (Retired), No.g/k,

I Mein,
I Cross, Henumanthepursam,

. Sriramapuram, Bengelora-71.

193,

Sri A.Arulnethen,
$/o A.krokyasuany,

-aged about 6% years,

Driver Passenger MR &3,
S.Railvay, Bangalsre Clty,

“(Retired), C/o Jemes,

. " No,139/H, Railuay COuerters,

17

ME

114,

My,

- Yeswahthanur, Bapgslore~2Z,

Sri T«R.Krishnamurthy,
S/0 TeC.Pyvasuany Pilledi,

' ‘aged about 63 years, ,
“Shunter MR 642, S,Railuev,

Yeswanthapur{Retired),
6th flat, 4th Cross,

Mohenkumernager, Yesuanthupur Fsle,

Mathikere, Bangalore,

Sri H.,Honnailsh,

§/0. Marigouda,

aged ebout 61 yeers,

Priver Goods MR 610,

§ ., Reilugy, Yesuanthepur
gnétired¥mo.2, II fiain Roed,
%rd Gross, B.K.Nager,
Yesuanthapur, Bengelore-2Z.

L R

s:i N.ﬂrumai,
Sfo_Mannersuwamy,
aged about 62 yeers,

Priver Passenger MR 682,

S.Reiluay, Bengaloro City,
{Retired), No.1075/8, -
KeN.Extensicn, 5tn Crocss,

Yeswanthpur, Bangalor:-22,

Sri N.,Doreiswamy, |
$/o V.Narasimhulu Naidu,
aged about 75 years, ‘

~Shunter MR 213, S,/ailuay,

Bangalore Contopgent(Retired),
No,.52-H/R, Lakshminarayen=zpura,
Srirampursm, Bangalore-21,

eas APPLICANTS.
..Contd./-
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-4 sStd K Henumalak,
115, 'S$/o Thimmateyappa,
. aged about 66 yesrs,.
Driver, -Mail MR 33,

LA . /

S.Railuay,ABangaiore Cloyy~r--t,
R

(Retired), No,$238/FL.N.Colony,’
Rekbibdnecflein Road, Yeswanthapur,
‘Bangalore - 22, S

Lo » - Sri Mathew, S/0 Krishnan,
11e. eged about 63 vesrs,
Oriver Goods MR 66M,
S.Railvay, Yesuanthspur,
(Retired¥,'wo.ﬂ1, II Mein,
I1I Cross, B.KiNapar,
Ye'swanthapur, Bangelorc-322,

. -5 'Sri A,Perumsal,
117. S/o S.Arumugam,
aged about -64 yezars,
Shunter MR 447,
S.Railway, Yeswenthapur,
(Retired), No.65/3,
Reiluway Quartecrs, Yesuanthzpur,
- Bangalore-22,

« 3ri Shanmugem, . .
118, S/o J.Suhraranye Mudaiiar,

* aged about 63 years,
Oriver Passenger, MR 772,
Bangaiore City, $,Railuay. .
(Retired), No,586/1, Sth Main,
Basavanagar, Vibuthipuram ixtension,
Bangalore - 37, =

. ."*. Rbdul Gaffoor, "
11¢. S/o Ballary kbdul: Khader,
* aged sbout 62 years,
Oriver Passenger, MR 387,
S,Reilvay, Shimoge Touwn,
No.105, 6th Cross, '

o 1 ' - Applicants in Sl.No,
Basavanagudi, Shimoga Town = 577 20%. sgpt;c?QQ‘i:nD.A.No.
c o etk a - 298/92,

~.  Sri B,A.Thyagarajan,

120. S/s hnentharaju Pilley, "

.~° aged about 73 years, -

O@river Mail, S,Railuay - o

Bangalore City, C/o S.é.ﬁ.@asan,aesidinq at

No.29,, Old No,55, CKC Sercen, - + e

"Efﬁﬁﬁﬁﬁﬁrdss Road,’ ’

sBSHoal fre %, 560 027,

v f, 1‘4?3“\' \/LA \‘

&y B,Rﬁiﬁ’bny;‘» %\%
0

~

A

Z ( 8/o)MAdura

‘ﬁo'. 4% | .

i o agéﬁﬁ%bouﬁ A05 yzars

&ﬁﬂ WShypter MR pép, S.Railuays,

Y\ \ Bangdlsre/Cikly, C/o Phillip Moses, -

\, [P /,,[i A o

oNo,18/B,/ Rafluay Quarte:s, : _

Lhigfajur/#Chitradurga Bisivict. -  e.. APPLICANTS,
mfd" . ' .

"'N,,.......ﬂ ~ . . . ) . e 'J nﬁd. /"; i
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1220 i |"\'angaieh

'8/0 Thirumallaiah,

{aged sbout 89 yesrs,

' Shunter, S,Railvay,

Shimoga Toun,

' Hosshalli, Amruthur,

' Hobli, Holsgunda Post, ‘
Kunigal‘Taluk, Tumkur District.

123, K.Raju, S/o Kuppan,

eged about 51 yeers,

First Fireman ML 1141,
S,Railuay, Bangelora Ciny -
C/o Station Mastexr,
Nayandahalli Railuay St=tinn,
Bangelore~39,

124, L.k.Fleury, 3/0 3. +Fleury,
! aged about 5§ yea1s,
- Mail DOriver MR 583,
- S.,Railuay, Hariher.
No,16, Ramalah Leynut,
St. Thomas Town Post,
Khammanahaili, Benqalore—?é

125, | Nega, $/o Qiddbppa,
| aged about 68 years,
' Shunter MR 282, S Rctlua),
| Thicjejuw, Korehars Colony, g
| Chicjajur=577 523. :

126, | Varadaraj, $/o Kuppusuemy,
- aged about 62 ysars,
Driver Passesnger MR 495,
S.Railuvey, Bangalore City,
- No 24/15, 12th Cross,
Nagadi Road, Bangalore-23,
127, Smt Papamma,
' ed ‘mbout 51 yeers,
U?o ‘late S,Nage,
j Briver Passenger MR 133,
|8 Ralan{ Arsikere,
i Behind St.Marrys Church, . i
Krsikere-573 103, I

128, | K.R(Sestharamaiah,
g S/o K.Ramaswamy Shastri,
| aged about 73 years, _
| Shunter MR 587, S.ieiluay '
| Mysore, N00921, Rsoka Eae{eruss-SS,
Hallethkerei, Mvsore, _

129, | K.Srinivasalu, S/o V.Krishnasuonmy,
.| aged about 62 gears

Driver Goods MR 747, S.Reiluay,

‘Byapenshalli, No.8, Ist Street,

Markhem Road, Crosa, ) . I

| Bshoknagar, Bangalora-iu. ses RPPLICANTS

“/ ’ . ) _ ‘ - .,fontd./-




A131,

132,

133,

';-5mt Noreen Fletcher,

" aged about 62 years, =

’ N?o late V, Fletcher, .
mail“Driver, S, ?ailuay,
Bangelore City, WNo.8,
Dawkar Road, ath ﬂain
Nathikere, Bangelore 560 054.

Smt, Lakshmamma, y

ed ebout 42 years,
'Uﬁo lete K,Siddeisah,
Driver Goonds, S.Railuav,
Harihar, C/o S.Revanna,
Pointsman Subramerya Rowud,
.Railuay Stetion, Nettana- Pos»,
Puthur Taluk, South Kanara.

’Smt Shanthamma,

aged ebout 43 yeaxs,
U 0 late Thippaswamy,
.First Firemen ML %247,
S,Railuay, Chi“jajur,
-Jenatha Colony, - Hoaanaqura,
Chicjajur~S77 523, |

Smt.S.ReSusila Bai,

o ed about 54 years,
¥/

134,

135;

(
(Zﬁqﬂniver PhssS

o late S,Rema Rao,
Diese] Rcsistant MR 723,
S,Railuay, Yesuanthapur,
c/o S.kavi, Ne.73/3,
Railuay Quarters, Yesuantnapur,
"Bangelore-22,

Suty8haradamms,

aged ‘about §3 yeers,
8/p /Yate R,Remoo,
Dffver Goods MR 456
§,Railuay, Mysore,
No.2065, kkbar Road,
flandi Nohalla, Nysore.

Smt, Kanthamma, E

aged about 51,yesrs,
~‘W?o late Ragamanickam,
niver Goods MR, S.Railuay,
7~ AT §1kere. No, 9012,

QONL cha4ﬂ\rk ‘Quarter,

X4 Ha??sn -oad Arsikere. o
é%ﬁaiaﬁ}%é%o nangaiah

45ed ebolit FB years,

2% gnger MR 107,
S.R¥ ng??jChicgcgur

g;\Singpnéh A3, Singanahelid Fost,
G dEbiELafﬂk Tumkur Distriut. '

.

.. APPLICANTS

««aContd, /-



1'
|
|

138,

E f. s AA;;,,__{;-_,’. S I e ,...x.m FRRT

'ﬁ Shiuappa hao, .

s/0 H.Anentha Reo,

‘aged aebout 63 years,

Briver Passenger MR 47€,

S.Rkeilvay, krsikere.

No.496, Bunné Mantap,

'B' Layout, hivarathrl Esu~ranagar,
Mysore,

Smt.Bebble Rezoric,

aged ebout 44 veers,

U?o lete P.Rezoraio,

Driver Passenger ™} 461,
S.Railuay, Bangalore City,
No.932/3, Opp.Kiren Builairg,
2nd Mein, 5th Crosg,

' K.N.Extensicn, Yesuanthepur,

139,

140,

141,

142,

143,

~Bangalore-22,

-“§mt.B.S.Susheelamme,
‘nged about S50 years,
W,

o late 8,5henkar,
Driver Goads MR 432,
S$.Reiluay, Brsikere,
C/o V.S. xmi Xamana, kc.34ﬂ
Railuey Quartcrs, Arsikare. -

Smt.S.Seresvathamma,

ed ebout 58 years,
M?o late A.R.Srinivasa Rao,
Driver Goods M 773,
S.Railvay, Yesuanthapur, .
Bangelere. No. 547K, Sth Cross,
KyN,Extension, Trivenl Road,
Yesugnthapur, Bangalore—22.

§mt +Hansabai,

égeé about 5% years,

/o0 late G.R, rinivasamurthy,
Goods Driver MR 740,

' S.Railuay, Prsikere, No,73/d,

New Railway Querters,
Yeswanthapur, Bangalore-22,

Smt.P.Savithri, .
aqged about 52 years,
U?o late P.M.Panduranga,
Driver Goods MR 712,
S.Railway, Yesuanthaer,
Bangalore-22,

Smt.Mestan Bi,

aged about 50 veers,

w3o late Mohamed Sherifr,

Driver Passenger MR 419,

$,Reiluay, Shimoga Town,-

Near Anjaneya Temple, Haaean Road, :

Arsikere, o soe RPPLIC&NTS

’ ...Dontd /"




144;;‘Sri Prased Kiren,' o
" - aged about 24 yesrs, :
S?o date Govindasuany,
Shunter MR 386§ S, Railuay,

T

Rrsikere, C/o Srinivasan,
Railuaey Ticket Collector, .~ -
~ Neer Reilwey Undor Bridge,
- Hessen Road, Arsikere, .

145, -Smt.Rachei B'Monte’
ed .about 58 years,
-U?o late HJ,R.D Mcrts,
~ Oriver Mail MR 25,
S,Railuay Bangalc'c,
' N6.220, VAT Road,
: Opp.Banasuedi Rai;uay %tc.;o.,
B8engalore-84, i
145. Smt. NiShaj an, .
aqed about 58 yzars,
U?o late Syed Abdaul Fres z,
hssistont Guerd, S.Reilvey,
Bangelors City,
C/o Syed Ghouse Pasha, .
No.304/1, RBiLUay Qusrtere,
MeG Colcny Bawgalorew?y.

‘147.- Smt;ﬁéiyaJan;:

ed sbout 60 years, S

U?o late Tajpesran

Passerﬂet Diiver MR 7%,
S.Railuzy, Mysore, Ne,6,

R.V, LayUJi esnadrlrur“n
Bangﬂlore-ZD

148." Smt.knnamary,
- aged ebout 43 years,
W?o late A,Chandran,
Shunter MR 369, S.Railuay,
Bangalore Cantonnent,

Muthemme Garden (Chinnappe Gerde:j,

. Munireddypelya, Bengalore,

149, Smt.Jyothilekshmi,

. aged about 50 yeers,

U?o late Chinnavenkats Remanapba,

Diesel Rssistant MR 567,

S Railuay Arsikere, Gfo Jeyappa,
et ited ngstman I Cross, .
//cﬁﬁ“”‘Line3 Hessan Roed,
~ rﬁrsikere ‘

ﬁ? N -

Vo( ? m« S\ﬁagh S.h.

ol 3/5 'S Anejenéyaram Tived,
gﬂ 6,81, SJﬁailuay,
fkefé)'ﬂd%amone 4th Croqa,

Shimoga ///(
@_Lg‘//

ity ,.,nvtﬂtt

ces APPLICANTS
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K, Madurai, =<

5/0 Kalu N@udaliyar,
aged ebout Y years,
gamds Driver, MR 680, ‘
oRgiluay Sh moga Toun '
Rh ?%olon;, Near Railuay Statlun;
Shimoga Toun-577 201, o -

152, H.S Sathfa N yana,

S/o He. Srinivasaiah =
_aged abolit 63 yesrs; «

Shunter ;MR 797, .

‘Bangalore City, S,Railuay,

No.17, Ramakrishnaiah Sfrcef,
Seshadripuram,

Bangalore—aso 020, ‘ 1

153, KousaIYa Bai,
ed 52 years,

M?o late K. Kerogi Rag,

Driver ‘Goods MR 63:,

] Ralluay fysora,

- Ry loco Colonv,
Reilugay Yauertere
YadaVagiri Post,
Nysoreozp

154, R Pramila bai,
ed about 50 years,
N?o late J,Sathyanzrayara,
Shunter MR 748,
Bangalnte City, S.Railuay,
No, 37 Beeradeveru Gudi,
. , Ranaainghpet 4th Cross”
§ . Bangalore City.

ot b s e e e

155, Khamrunnisa, :

ed about 43 yeers,
M?o late Yusuff Sherlff
Shunter MR 835, S Malany,
Bangelore Eantonment No.99,
C/o Sajjed Sheriff,
Jadidasnager, 3rd Crdss,
B.J4Halld, Bangelore-ds.

156, B«N Nagaraja Rao,
S/o0 B. NeMoorthy Rao,
First Fireman ML 1525,
S Railusy, Mysore, mo.11z
Kanakaglri Municipal Favm Poad
L Vidyaranyapuram,
! ysore-570 008,

Rc

157. krokya Mary, :

ed about 60 years,
?o late M. Chinnasuamy,
river Passenger NR 8z,

Reiluay, krsiker ' oss RPPLICANTS
oooc do -
sontd,/~

R
a
b
D
S

\/
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;Vqﬁ'SelVarangamf

. Driyer Passenger MR Aéé

S/o V.8.Appaiah Nudeliar,'“
eged ebout 63 years, -’ .

'._s Railuay, Bengelore City;

1‘59 . .

aged ebout 24 yeers,

160, -

111 Stege Relluay . Laycut, S T 5

BangalorG—SGO U4o.

F. Rrokya Dass, LT
5/0 M. Franc1s (Late) | u-f. : :: S 3f?;.&,‘

Driver Passanger MR 234, :
S,Railuay, Heriher, 1 Cross,
01d Arlapur, Guthuor Post,
Harihar - 577 603,

M. Sundara, :
ed about 55 years, y,
U?o late G,Ethirajulue Naidu, '

Driver Passcrnger (R 90

g@ﬁi;':” '
© 7 aged about 54 yeara,
w)

162,

- S§,Railwey, Bangeicre City,
- No.208,-R8H- £olony, Mhitefleld Road
’ Vadhevepu“a Poet é
.

Bangalore-SGO 04

o late D, ARrumugen,
First Fireman, S$.Reiluey,
Bangelore City, No,U/41,
Selvanagar,. Okalipuram,
Srirempurem P. 0., Bangalore—21

Shanthamma,
ed ebout 60 years,
o:31ete Sunder Cabj?’, -
Driver 2oods MR 705, '
S Railuay, Harihar,
No.79, Cld erapur,
Harihar.

163(“«ynthoniamma

\ N

\-.

gﬁ%ﬁfﬁ?ﬁs\\ arAan Ville
A

aged - about éS years,
W/o lkte B,Sandisgo
SAUTEETNIR 805, S.Railuay,

d55&2 erryl!s Churvh

oqﬁﬂw)ﬁufnthony, .
x§hunten4m 37, syRal Way,
ﬁmgikere Behind Sk, hatIY .
hurehy~hrsikerc, e RPPLICANTS.
e .o Contd./
¢

s



166,

W

- Salleth Mery, -
' aged about 58 years,

u?ﬂ late .Arokya Suamy,
Shunter MR 219,
S.Railuvay, Hariher, - "
t/o Thomes, TXR'as Office,
S,Reiluey, Birur.. .

P.Dhenelexmi, =~ = <
?O late pomuniswam‘Y,

' Driver Gonds MR 683,

S.,Railvey, Harihar,

. B/o lete Sunder Galiaid,

167,

168,

169,

. Yeswanthapur,

No,79, 0ld Arlepur,
Harihar,

Kamakshiamna,
eged about 58 ysars,
w?o late Chokkalingam, -
Shunter MR 227, S.Railuay,

ko.48 ‘
Selvenagar, Behind Bevi Talkics,
Srirempurem, Bangalcre-21,

€.Fletcher,

S/o R.Fletcher,

aged about 62 years,
Driver Passengan MR 391,
S.Railuway, Mysore,
No.58/59, Kennedy Nest,
Pushpagiri, Mysore,

Razia Khanum, = .
aged about 2B years,
D?o late Abdul Hameed,
Shunter MR, S.Railuay,
Rrsikere, £/0 md.Rbbas,

- Gopal Singh Quarters,

170,

171,

\

B.H4Road, Arsikere,

Mazbool Jan,

aged-about 49 years

U?o late Ahmed Baig, :
Shunter IR 52%, S,Railuay,
Bangalore City, C/n Afroze Belg,
‘No.99, 3rd Cross Road,

Iadidas Nagar, D.J.Halli,
Bangalore-45,

KeV.Surappa,

S/o0 Venkaetanaereyenzppa,
aged about 72 years,
Passenger Guard EMB 887,
S.Railuay, Hessan, Na.81iZ,
9th Main, 4th Block,
Jayanagar, Bangalore~1%.

APPLICANTS'

oe .Contd.'/’.

. &

" e b e EECPSEVL 1



_ R7Sr1nivasan,;“'a ‘¢;L
 § 5/a Ramaswamy,;f;“” '
" aged about 64 years,
Driver Goods M 755,
~§,alluay, Bangelore City, .
- No,62, III Cross, o
K.N.Extension Y=suanthepur,
Bangalore = 2§

173, S.R.Saresvathi,

: ed about 50 yeasars, :

U?o late S.Rajagnpala Pec,
" Driver Goods M 737, -

Yesuanthapur, S.Reilvay,
No,28, Rnajana Nilava,
1I Main Road, H.K.Nagar,
Yesuenthapur, Banga-oru 2)

174, Ferida Barnu,
: agad about 35 years, -
W/o late Syed Nisser,
~ Diesel hssistunt ML 1247,
S.Railway, Arsikere, Mc.-ZST.
fisoke W3st Cross-20,
Mysore,

- 175, Co N.Sareeranga,
— S/o C.Narasimhachar, -

' aged atout 59 years
Rssistant Guarc EMT 726,
S,Railuay, Brsikesre. :
No, 46/2 510 RMS Road,
Rrsik

' 176. .‘E.'Chandra Bai’ .

: aged sbout 54 yeears,

N?o late Y.Ekambaram,
Driver Goods MR 379,
S.,Railuay, Yesuanthapur,

"~ No.4371, 3rd Cross,

. 13th Nein, Subramanyanagzar,
Bangalore-21,

177, Philomine,
ad about 58 years,
U?o late T.Frokyasuanry,
Briver Mail MR 18,
S,Railway, Bangalore City,
No.21 Hanumantheppe Road,
’wmeﬁﬁhg%%é\ RaTﬂsuemy HblVa,

galrores

7‘3\

,—/“r\

178 qﬁ rK,PeTjRaja\, \
bout 562 Years,
wu7o LAEE KRl
*(P@ssenger Gu)ar ema 371,
aﬁﬂwggﬁ andhlore c1+y,
011562 ML kK/Eentre,

éna Iyengar,

,f*'

»\’h\;’ﬂ O}‘C

Sper anyapggam, Mysare-37C 008.

e APPLICANTS.,
~g.‘Contd¢/-§



1BD.I

Y}
. Driver Passenger MR 79,
' §,Railuay, hrsikere, -
. C/o B.Vasanthakumar,
' "No.6/C, Reiluay Quarters,

oe 26 ue

. B,Jayamme,
' aaed ebout 57 years.,

o lete N,Besavaraj,

Near Children's Park,
Bangerpet.

Zailunnisa,

aged ebout 60 veurs, v
U?O Syed Yaseem (late),
Driver Goods MR 4%0,
S,Reilvay, Mysore, No.2599,

' '5th Cross, Mouse Diven Khana foao,

181,

182,

_S.Raildeyl Mysore (SKLA ),
e}

Mandi Mchalle, Mysoze.

A.Rahimem Knan,

/0 Imen*Khan,

aged akout 69 years,

Shunter Mt 300,

S5.Railvay, Harihar,

No,452, J Cross, Ganchinsgar,
Harihar, .

Prapullakshi,

aged about ®1 years, ’

M?o late Christopher Andreus,
Driver Goods, MR 570, .

No.94/8, Loco Colony,

Reiluay Quarters, YaZawacisl Fest,
Mysore~20,

Gayatrl Shanmugem,

aged ebout 38 years,

U?o lote S.Shanmugam,
Driver Pessenger MR 205,
§,Railvay, Mysore,
N0.91,'UR6‘Railuay AQuarters,

Mysore=-20,

N,Narayanasuwamy,

S/o Narasappe, -

aged about 62 years

shunter MR 440, SoRailuay,
Yesuwenthapur, No.5/6/47, =
Laxmipurem, Near Railway Station,
Hindupur, ‘

N.,Mohiyuddin Khah,

5/o M,Abdul Nabikhan,

aged about 63 years,

Guard Passenger EMT 461,
S,Railuay, Mysore, No,2244,
Sawday Road, Laskhkar Mohalla,
Meena Bazaar, MysoTe,

APPLICANTS
..Contd./-




e e ¢ e =

187,

188,

139,

190,

191.

192,

ZShunter mRﬁ31s;~“

.C/o F.Cs Nathan,LNOVZ,'
- Muktha Garden,f..
. Spur Tank Road, " Chetpet,

S Ralluay,'Bangalore C;ﬁ

K.K.Ragarathnam, I D
S/oK.Re Raghavan, e
retired Briver '8! Grade,; T
Staff No.P,S5521, - - ... ¢ o C

“Rajeneesh m ShoranJr.

K.Velu, S o Unnpri,

Retired Guerd 'B! Grads,

S.No. 6314, Devaki’ Sadanam,

'Nedungathoor, Shoraras - .

K.Kesavan, s/o %@ﬁzhy, ‘ SR 1 -
Retired Guard : : - '
Si,No,6066 .

Shanthi dhaVan, , _ )

Veloor.. . '

Po Paramasuaran Neir,

S/o Krishnan Neir,

Retired Guerd “&" Special Grade,
S.%0,5077, Pedinchare Chonel House,
5horanur~1 . -

V.C.Sankunni Nair,

S/o Achuthen Nair, ' : o +
Retired Guard ngu’ : ' '
Special Guate, 5,No.6172,

Ryikkara House, Kevalsppara,

S OTanur.. '

P.Sundaresan,
S/o Kunhikdran, : 4
Retired Briver gt ‘ ;

#pplicants in S1.Nu,
.4187 to 193 ere
applicants in 0.k.44/93,

.. APPLICANTS,
e ..Contd./-



194,

195,

R Ramar Nedr, -
'3/0 K.Narfayanan Nair,
{Retired Driver gt Staff,

Ne.P 2314, o i
:Raviyankandath House, . :

ChudUValathoor, Sheranur = 1.

'E,KeRamankutty Nair, -

'5/8 Kannan Nair,

Retired Guard Specilal rva»e,

S NO.SO, Oy Mundenath H.l Qf’
_Bheruthuruthy Fost, '
Trichur District.

196,

"R,Krishna Naidu,

S/o Ramakunhan Naidu,

. Retired Driver '8,
- 'SeNa.¥F 6445,
' Mallisaergparambi] HOJue,

197,

Mudalier Strest,
Shoranur - 1,

L.Manikam Fudaly,

’ 5/0 C.Lakshmanan Nudgly,

f Retired Oriver 'C?

. 5,No.P 4026, Manickenivas,
- M.G.Read, Shoranur-3a

198,

199,

T. V.Sreeman Pillel,

S/e T.V.Ropan Pillai,
Retiread Driver ‘A' Grade,
S, Nﬁtp 1794

Sunil Uihar, Ganesngi'i
Shoranur-1,

E,Paramesuaran,
S/e P.N.Sahrasanams ILyer,

. Retired 'AR' Special Grece Guard,

200.

201.

S,Nv.1495, Devi Nivas,
Nedung-tur, Shoranur-1,

T.Sankunny NaitL'S/. M¢Achuthan Neir,

-Retired Guard , 9,Ne,6453,

Padmalayam House, Paruthlpra,

Sheranur.

c. Balakriahnan,' hpplicants in 8l.No.
S/o T.Sankaran Nair, 194 to 201 are

Retired Driver 'B', . appli=ants in 0.A.45/93,

Staff No, P 5702,
Krishna Vlha‘, Uellathcnl uaoar,
P.0.Cheruthuruthy,

Trichur District, ees APPLICANTS
: sve o C‘Ont-'./"



it St ca it iR St Y
T . g fay

203,

204,

2885,

206 -

207.

208,

S a e e T LT e '..,. -29 .'. N - O ALY S TN
. ;‘ i *

K.Gavirdan Kutty Nair,

.,S/n C.K.Achuthan Neir, -
‘Retired Driver, Staft No.F. 2833,

A% Special Grade, Vaedekkekonnanath

House, Chuduvalsthur, Shoranur - 679 121..

P.Remankutty Nair,

/o Z.K.Snankaren Neir,
Retired Guard "A"

Special Grade, Staff No.
£ 14671, Pullconni House.
Chuduvalathuy Shorahur-’ .

P. Nara&ana Pillai,
rishnan, Retired

'Drlver ®Ct - Siaff Nao P 3504,

Poovathingal House,
Kizhekathizl, Panntnipra,
Shoranur~1.

S.Raman Nair, S/e. Krlaenan hedn,
Retired Criver wgi

Staff Ne,P 7065:, Sramuicel nouse,
Chennthurezthi PJtt

Trichur Distrizti.’

v, Narayanan E€zhuthachan,

’ S/o DeVelu Ezha+hachan.

Retlred Lece Shunter,
S,Ney P 8147, ‘Devesamperamnbil Houee,
Mannenur . Post, vie Revelepara.

K.Chellan, $/o T,Karuyupan,
Retired Driver “C“ S,.NesV3,
Muthukurssi, Kunnath House,
Genashgiri Pest, Shoranur._'

K.P.Gopalan, $/e K. Nerayanan NambLar,
Retired Guard "B%'m S.No. 7525,
“leela Sedan®,

Railuwey Booking Cfrice Rocd,,
ShoranuT.

70 z M.Kesavan, S/' Perugan, )

210. »

I.F.Man YB!,

‘ s.Nd.“‘ 3 10026,

athll House, .

M!ﬁankarenarawanan,
&/ Gou;ndanfke#r Ko,

QRetlrga“Drlue;\‘A“ Speciel
S@.No.,%i@,gzgn Rame Nivas®y

=

"R;pg\Road Nan%akad
\#'SHBT ENUTke ),

\\ . /J*

APPLICANTS.

B 6)‘\ : .
\ ".:VJJ “ . . . e e -antd./_



212,

(X ] 30 [ R 4

K,hchuthan Nair,

8/o Achuthan Neir,

Retired Loce Shunter,

$.No, B 6054, Kadambet House,
Mundamukem Amsom,

Post Gapashgiri,

Shoranur=3,

C.Manimuthu, $/o0 Chambake
Mudaliar, Retired Driver "E",

©.§,Nn,P 7492, Nambanthodi ricuse,

213,

214,

21 5.

216,

- 218,

No.179, Mudaliar Street,
Shoranur=i.

KePesGovindankutty,

Since deceased by Legal Repiesentative,
Smt.Sulochana Amma, H.Nn.,5/481%,

Namben Thodi, Mudeliar Street,
Shoranur=1,

E,Balasubramanis Meron,

/o Madhava Rao, Retired,

 Driver "B" Srade, S.Nn, V6,

"Geetha Nivas“, Ponnzmengalam Houss,
Shoranur,

K.Sankaran, $/c Madhavan K.,

Retired, driver A%, S.No,F,4305,
Kayanathuthedi House, Kallippadam P.O.
Shoranur = 2.

V.KoVelukutty, $/o0 Kelu Mair K., S1.Nos., 20% te
Retired Oriver "%, 5,No,9730, 216 sre applicants
Karthika, Kanalappara, in O.k.46/93. :
Shoranur.

M.Velu, $/o0 Velu,

' Retired Driver "B" Grade,
- Staff No., P 7936,

Neikankunnathu Veedu,

Kovalppera P.O.

P.P.Velukkutty, S/o Shanku,
Retired Driver "B",

 §,No. P 7192, Padinchervettil House,
i Karakkad, P.D.Kavelappare,

219,

P.T.Ouseph, S/o Thomen, Retired.,

' Guard “B" Grade, S.No, 9431,

220,

' Payyappilly House, Vappalassery P.0.,

' Angamali, Ernakulam,

P.Krishnan, /o0 Imbichyadi,

Retired, Driver "&" Grade;

5,Ne, P 5730, Krishnaghar, ‘ :
Nedungathur, Shoranur-672 127, : ¢ es o APPLICANTS

o ogO‘ﬂtdo/"

.




221, M.Chendukinhen,

8/o M. Imhichikutty, = =~
Retired-, Driver it fn ) o
Special Grade, S.Nn.F 2857,
Pilassery House, P.B.Vengeri,
Via Calicut. o

222. M.,P.Kesaven Nair, '
S/o P.K.Chandu Nair, Retired.,
Fireman "B%, S.No.3461, ~
Chemmanassery Padinhara Houves,
Kottnol P.0., Calicut,

223, . P.K.Ramapanicker,

S/o Chamy Panicker,
Retired,, Baeed BA™ Greds,
S.Na.8284, Navaratna,
P.0.Kunniampuram,
Ottepalam-4.

224, ¥K.Balakrishna Menon,
S/e P,Madhave Menan,
Retired Driver !
Special Grade, Staff No,P 7437,
Kerandathil House, derandathil ‘ane,
Trichur - 1. :

225, WR.P.Chinnan Menon,
'S/e P.Sankunny YMerern,
Retired Guard 'A'
Special Grade, S.Ne,9333,
Rlangot lshas, P.0.Pulaked,
Viz.Chelakara, Trichur.

226, M.P.GepalaPisharetd,

S/e C.PiRaghava Pisharcti,
Retired Guard Special Grede,
Peernima Manjakkad,
Shepranur-679 121.

227,  C.Chandrasekharan,
8/o0 M.K.Mennn,
Retired, Special Grade Guerd,
S.No.7618, "“Gokul®,
Rshak Nagar, Kambonil Road,
kyyanthele, Trichur~3.

228, V.M.Abdul Kedir,

Sfw=ystMohamed Hajl, _ .
# Retived, Byard Al Special tracs,
' / ¢ : " é TP Bt 1
+5, N 9876,320/163, "Theupaini®,
Qlf\Tr%bhur." '

rult BN

?aSkgﬁéﬂg-S/o 0+S«Paran,

o %g =@ed-66qu?6uard, S,ve,C 1933,
¥ zm'$%yamﬁgréth/House, P.0.
/, Via, Trichur,

\\Kiofkangh@?;
"N.. €P¥n-680- A

$1.Nu.217 to 223 are
applicants in 0.R.47/93.

$1,N0.224 to 229 are
applicants in 0.K.48/93,

... RAPPLICANTS
. P c.:ntdo./"




230,

231,

232,

233,

234,

235,

236,

231,

238,

239,

(X} 32 O;-l'i:

P,Narayanan,

S/o Sankaren, Retired,
Special CGrede Guerd,

S,Ne .EE 86, “Ushas",
Rayaroth Pafamb, P.0.Parel,
Tellicherry-670 671,

V£ Sankaran Nair,

S/o T.Nareyanan Neir,
Retired ., Guard 'A' Spec‘al,
S.Nb.12746, Ashirvad, Perel,
P.0.Koothuparambhe,

Pin-670 643,

C.HsBalan Nembiar, _
S/o Kunhikrishnen Adicdi ¥,
Retired Guard, 8! i, .7
S,No,4997, Usha Bhavan,:

P.0.Kottayampoil, Vie. Tellicherry.

M.Padmanabhan Nair, ‘

S/o A.V.Krishna Menon, Retired,,
Driver 'A' Special, S.he. P 5754,
Davi Nivas, Kottars*humpars,
P.0.Azhikode, Cepnancre.

. K.K.Susheele, /e Late

U+C.Pnandan, Retired,, Driver ‘LT,
S, No,2635, “Anand® VYiher, Ylavil,
Kannirr - 670 008, '

M.Na:ayahi, /o Late K.P.liarayenan
Nair, Retired. Guaxc 'C',
$.Noy 1903, Madathil House,

p.03Chirekkel, Cannanore- 670 011.

K Kunhambos, S/n Appu, Retired.,
Shunter ‘B!, S.Ne.P.5331,
Packkadam House,

P.0.Trikkripur, Kazharged.

K.M.Vanajakshy, /o Late C.H.Gepalan,

Retired fuard 'A! Special,
S.Nn39498, Chettiyam Veettil,

Near Railuay B Cabin, S8adagara.

A.K.John, $/e RuJ.Kurian,
Retired., Guard 'R',
S,Ne.9€83, Ariyathu Perambil
House, Pallam.P.0.,

Kottayem ~ 7.

R.Merappan, 5/e Rama Gawncar,
Retired Dg#iver, 'C' ° ‘
Staff No. P.2718, EB-118 G,

'Reiluay Celeny P.O.,

Erode - 638 002.

$1.Nu,230 te 238 are
applicants in 0.k.49/93,

'«ss APPLICANTS.
) .....Contd./-_
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@ 20,

241,

242,
243,

244,

245.

2486,

247,

248,

'Ercde - 2,

vooa e e L

. '.:.' 331‘3. -

K.C. Nallappan,'
S/0 $.Chinnappa Geunder,
Retired Driver R Spsciel,
S,Ne, F 2946, Door IT 04,
Parvathi Krishnan Strest,
Kollem "Palayam,

P.Karuppannan, S/o Ponolb GowRcer,
Retired,, Driver 'A',

S.ho, P 3583,

Korekattu Valasml

Door fo,5229/A 14 Caausry R.5.,
Erode-7, S

M.Kandaseny, S/s Merapre GCowndesn,
Retired Drivar C', S.No.P 2499,
9346po, BUN'Road, trede-§38 002,

Nuthusany, S/0 Paleni Gounder,
Retlrad Oriver'C', S,d4a,P 270¢,
Raghavende- Nagsr, trsde-?.

R.Ramasamy;’ S/o
Retired. Branter'®8',

Pudhupalayam, Joor. 246,
klampaleyam P.0,, Erode-8,

yeuﬁduhnens
.IJ(‘D 2..’36

$ Kandasamy, $/o Sengaden,

Retired Driver 'C',

Staff No,P 4103, Ragavanawdar :
Negar, Door No. PRB 18 Cavery R.S,,
Erode-?.

C. Kumarasamy $/o Chellappa Gounder
Retired,, Fireman 'g', S,No.P 7885,
Door No, PPI- 283, PudupalaYam,

Allampala'am Post, Erode-8,

T.3. Peerakhan, §/0 T.J«Jemallutheen,
Retired, , Driver *b°

S.No, V, 38 D.No.94, Ralluay Colony
Pest, Erode,

.Uelappa Gounder, K,
' $/0 Kolanda Gounder‘

Retired Shunter

.8.No, P 3370,

A Expde~,. "
f v ,/ 1'97_\ \
o {P Keruppanna@,
s S/ogpa]anl i
_*(Retired., Shudﬁer B'

pu&hﬂpaiayam, Kattoor,
lampalq&ﬁh Post, :

guindan

’N"???P\.ADB@ +Bbor No, 19:,
Rudupalayam BKikarkam,

ﬁ&ampalézfﬁ/P.O.,'-roch-u. .
> ,yﬂﬁ// - ...Cpq;d./—,

e

APPLICANTS,

Pemg oy ovm e 1 TG



250.

251.

2524

253.

255,

256,

257,

e 34‘60

“A,Nallagsamy,
'5/o A8v2 Gounder,

Re:’rzd., Driver '8',
S.No, PT3 10237,
B,No.280, Puthupalayem,
Alempaleysm P.0.,
Erode-0.

N,Kaliannan,
S/o Nsllagownder

Retired. Diesel Aeststant
S.No. P 4011, Sastri Negar.
© D.Nu.55, Near Warer ianw,

Erode 638 002.

K.Ramasamy,

S/o Kalianna Goundan,
Retired, Shunter ‘B',
S.No.P 3958, D.No.62,
tbdappalli R.S. Pest,
Cavery, Erede-7.

. P.Sengoda Gounder,

S/o Palani Beunder,
Retired., Shunter B,

S,No, P 4429, D,Ne,56,
Odapalli VYillage, ’
Pappapalayam, .Cavery R.S.,
Efgae—7o‘

P,Muthusamy,

S/a Parzni Gzurcen,
Retiredy; Shunter '8',
S.Np.P 500, Pudhupeleyan,
D.No.263, Agraharam, ’
Alampalayam P.0., Erode-8,

V.Sengodan,

S/o Velappa Gounder,
Retired, Shunter!B!,
S.Ne.5133, D.Ne.2/60,

Ottapalli, Pilleyer Xeil Street.

Cavery, Eresde-7,

Ke.Chinnappan,

S/c Komera Samy Geunder,
Retired,, Oriver 'C?,
S.Na,P 3531, Avakathu,

' Cavery P.0., Colony Road,

Eroas-7.

P,Venkkatachlam,

S/s Peruma Gounder
Retired.,, Shunter tg
S.Ne, P 4097, s 1/11
Keruthuveli Thottaem,
Odappalli, Cavery R.S.
Ernde-7, :

... APPLICANTS,
“pqntd./—

c e

P R ARSI Sy



Hi25§; 

259,

“Retired,, Shunte: 'gt,

N, Uelappan

-5/0 Nelle &cunder appliuant
S.No, P 2647,

D.Ne.1/20, Odapalli,

Cavery R é., Erode-?.

T. P.Gov1ndan,

S/o  P.Kunhambu,

' -Retired Guard Special

260,

261,

- 8,No, 15870,

Grede, Steff No,11159,
Prassnne Wives, P.0.,
Chirakkel,

, Cannanoré - 670 011.

K.Sreedhsran,
S/o B.Achuthan,
S.Nn, P, 318P‘
'Thenal House
Opp. Reiluway Station,

. Chirekksl P.0.,

Cannanore.

M. Bal kr*shnan,

S/o NamBikutty,

Retired:, Guard 'A', -

Manhkketh House,

. Good Shed Reac,

. Tellicherry,

262,

PuaKs Raman Nair, -

S/o P, Kurhambu kair‘
Retired,, Oriver 'A' Speciel
Grade, 5 Né. P 6446,
Kavinchalil, P.0.,

. kzhlkode, C%nnanore-ﬁ?ﬂ 009

263,

264.

118 Cp. ol
a‘t>§ﬁhrhﬁfakkdq,

‘U MeKarthiyani Amma,

u/o Late K.P.Jaenardhanan Nair

. Retired:, Special Grade Gusrd,

$.No0.9650, Ashok Bhavan,
Thamarakuzhi Malapjurem,
Pin-676 505.‘.

Ke Gov1ndan,

5/ K. Aruvan, Retlred.,

Driver 'A', Presthes Bhavan,
1, -aihode, P.0.Nlavil,

Kada mbo)og .
in—670 567, : oo

51 Nu 239 to 258 are

in 0. ﬁaSU/gso

"APPLICANTS.
s e 6@ Contd./"

¢



' 266,

267,

268

269.

279,

271,

272,

273 E

. Retired.,

" Retired 7= 1.

[ 2% J 36 ..

N.Vasu, S/o Rempcthy‘

 Retired,, Shunter 'B

5.No. P 5024, _
Kottiyath House,
P.0.Muzheppilenged, .
Pin- 670 663, Cannancre.

P.K.Kannan Neir,

S/a Rppu Nair,. Retlred.,
Shunter '6t, S Ne.P.7754,
Varkulathu Vayil

Near Akliyath Tewpla
P.0.Rzhikcde,
Cannanore-670 009.

P.®.Rohini, W/o Late Knbadﬁdl,
Retired Shunter "8",
S,Nn, P 7173,
_Chambakachalil House,
T+CaMuzhapilanged,
Cannanore NDistrict.

~*"Ce.K.Chendan,

S/o Ambedi, "Retired Shuntex'B',
S, Ne. P 8223 Kanavi House,
Ekkchi P D Peliode,

Via., Trlkkarlpur, Kazharged,

W/c Late h.Krishnen,
hunter, S.No.P 7420,
Machirpurem Houszs,

P.O. Cheruvathur, Kazargod,

f..Narayeni
§

" PJM. Hymavathy

ufe Late L. v.kacthmamrmu ,
- A Spe01a1 Guard,
S .No. 39, 6mesﬂdn
fﬂtﬁi‘ Gml)ar'fdnla,’i‘(m\ SChQ'l:
\ L’ "4“ ol I ‘

Cannanore.

T+P.Leslavathy Amma,
W/o Late P.V,Kesavan Nambiar,

- Retired, Driver A Speciel,

§$,.Ye.4654, Kesave Nivas,
Near Elayaqoor Temple,
P.0.Mundayad, Cannanore.

V.<.Balskrishnan,
$/o V.Damoderan, Retized.,

Driver. 'R' Speciai,
S.No. - '

B 4361, -
B/9, Reshmi ’$.N.Nagat, °
P.O Thottada, Cannznore-"7

.S1.Nc.259 ¢tn 26B are

applicants in 0.R,51/93,

“es RPPLICANTS.
.;;Contd;/-




274,

- 275,

2%6.
278,
.275;

280.

P.M.Sreenivasan,

'S/o P.,Govindan, Retired.,
Guard Special Greds,
$.No.12054, 'Smrithi',

Post Vengeri, Mathoth Paremba,
Calicut.

P.Krishnan,

S/o K.Perumal Naidu,
Retired., Driver 'A' Spaci:l,
5.No.P 4360, 3/275, ~ ,
Opp. Spares Land,
Vadakkanchery,

Trichur-680 528.

A.Bhaskaran, S/o &
Retired,, Diiver !
S.No. P 4301,
Byyanatu Parambu Houssz,
Ayyeppankavu Road,
Kochi-18, -

K.Chryikutty Kannoli,
/o Kandan, Retired.,

"~ Driver 'C', S5.Nc, P 9430,
Kannoli House, Kacheri Ameom,
Desom, P.0.Calicut-673 011,

C.Madhavi, W/e Late

C.Ks Krlohnan, Retired.,

Driver 'C', S.NeyP. 3737,
Krishna NlVas, Poolayll Paremba,
P.0.Kallayi, Calicut-673 UGS,

T.Kesavan Nair,

$/o N.Govindan Neir,
Retired., Guard ‘'8!,
S.Ne.4956, Santha Sadan,
ChUduvaléthur,
Sheranur-679 121,

M.Elias Rron Rej,

S/n S.Mariadess,

Retired A Special Driver,
S NO. P 3702, ED 196 E,
ay Colony P.0.
!jgpﬁd;“a 638 002.
Govindan, A
nappan, Retired,
.No., P 3631,

way Colopny P.O

S1.No.269 to 279 are
applicants in 0.A .52/93

ve. RPPLICANTS.
ooccontdl/"



;2851

289,

LI 38 e

M,Kasimir Leuis,

$/0 K.Maria Louis,

Retired,, Guard A Epecial,
S.No,%2119, Annedurai Street,
Madar+Heduy ., ‘

- Erode-63¢° 002,

K.Muthusamy, .5/e Kelandai

Gounder, Retired,, Guard ‘E',
S.No,12011, 1Z Ramameortny
Street, Kollampslayen,
Erode-63§ 002,

K.Sunderesan,

S/o N.Kalyanssundara Mudaliar.
Oriver A Grade, S.Ne, M 2S¢,
N# .48, Lenin Street, '
Erbde Railway CelonyPest,

. Erode-2, .

K.R.Lakshmanan,

$/o M.Rengasamy Xarar,
Retired,, Driver *A' Special,
Staff No,P 4467,

Morth Ede Straet.

Bheema Nager,
Tiruchirappelly,

: Pin—GZD&Hﬂ1.

K.Subramaniam,

8/0 S,Krishnasany, Retired..

Driver 'A' Special Grade,

SeNo, P 1788, 43, Lenin Straet,

Railway Celony Post,
Erode-ssa‘ﬁoz.

R,Sethuraman, R
S$/0 Rathinam, Retired.,

‘Driver 'A! Special,
S.No. P 2888,

Ilemathi Illam,

106, Bharathi Palayam,

Mowleppalayem P.0.,
Ereds-2,

M.Ehinnappean,

S/® C.Moekken, Retired.,,
Dtasat Shunter, ’
S,No, P 7785, 7/8B
Railway Colcny,
Erode-2,

M.Marappen, _

S/e M,Mathan, Retired,
Driver 'A!' Specisal,

S.Nv. P 3779, 107,
Kamalagam, Barathy Palayam -
Streef, Mulspalayam PJO.
Erede-2, :

... APPLICANTS
QQQCO@td./‘




.. G.Semusl, s/i'Gnanamuthu;7.'V
290. Retired., Oriver 'A' =

‘ . Special, S;No.P-GZZi,“.
403-C; Railuay Celony,
Eroude-~2, o

©. A.lingsppan, §/o S.Gyyavoe,
201, Retired., 'A! Special |
~°  Driver, S.No,P. 41714, 19, ‘
Kethukaren Street,
. Kallempalaysm, Erade~2,

«  Te9.8rinivasan,
oy2 8/0 R.Suaminathan _

*  Retired, Driver 'A! Special
S.Ne.P 4339, 345 A, .
Railway Quarters, Raiiway Coiuny,.
Erode-636 002.

. P.Namasivayam, S/a M.N.Balarandam.
293, Retired., Driver 'A' Speciul,
- S.Na. I 6511, L 8,
Housing Unit, Periar Mager,
Erode-633 001., Temilnadu, B

KeMeMuniraj, S/¢ K.Munusuany,
:294, Retired., Diesel Assistant
S.Ne.PT2 10212,
Manickkavssagar .Sireed,
Saestri Nager, o
Railwav Celony P.0,..
"~ Erecde-2,

-

.- LesAnthoni Suwamy,

295, S/a Lourdu Suamy Pillai,
S.Ne. B 1419, 41/A
Railuay Coleny,
‘Erode-~638 ¥02,

- M.Buspeathy, §/4 M.P.Mooka
296, Gounder, Retired, Driver
© '8! Grade, S.Ne. P 9378,
17/F €1d Railuay Colony,.
-Erede-2, _ :

. V.Balaraman, $/s Venkkatasuamy
297, Naidu, Retired, Oriver !B!
Grade, S,Me. F 9420, °

~~~Reiduay Celomy, Erede-2, .
\\r\\Nrsr%;‘\E» :
.~ PRangaduamy, 8/0 Perumal Naidu,

\':}f‘w‘/.;; N.‘.\\VE 93 ’ No .1 7/8
’ﬁggmastwg.%m Street, é:oagfz,

[z

\0; : ) . - ,

%'ﬁ‘gﬁwzhm;@@yyfﬂf/e Swaml Nathan, S1,Nc.280 te 299 are
red//Driver 'p! Grede, applicants in 0.&,53/93.

..o 'RPPLICANTS.
“‘o ‘e .Co&td s /-



300,

301,

302,
303,

S0 ;

185,

306,

307.

308.

oo 40 .,

P.Pangunni Menon,
S/u T.CsKeNair
Retired Guard 'R' Special,
S.Ne. 15200, " Eoyrnami®
Nangapna Nagar; P.O.
Olevekkot, Pin-678 002,

M.Krishnan Neir,

/s Kunchu Nair, Retired..
Driler, A Speciail, :
S.Ne, P 6444, Sr*sh*lam,
pc U.Olavakkct.

V.Sreedharan Naii,

S/o f.R.Krishns Pillai
Retired, Guard A Sperlal,
5.NL.15202, Thuruthel,
Aymanam P.0., Kcttayep.

PA.Rajan, S/o P, «Selppu,
Retired Guard A 3pacisi,
S.N0.16144, Hous= Ne,46/508,
“Reshmi“ Nea1 PeR. LOJcn/,

-Cobhin-fﬂ

C.Kutty Nurayenan,

s/a V.C. Narayenan Nair,
Retired, Guard A Special,
S, No.?GZL Chembra Heuss,
Shoranur - 679 121.

TP K Knshy, S/o P.K.Koshy,

Retired Guerd, S.M¢,15295.

Vazhakalayil, Gngadikal P04

Chengannur, Pin—689 122

Kel o Kunlan,

S/o K.P,Lonappan
Retired Guard A § pecial,
S.My, 15216, “Chardlri“
High ‘School Road,

‘ P(O‘Pbrappur, v1a. Trichu;

Pin-’ﬁﬁg 852,

N Ramakrlshnan Nembidi,
S/' Chit-en Bhattathi Jpad
Rétired. Guard"™ R
S.Ng,.14046, "Karthika

Ramavzrmaeram, Trichu“ £80 631.

VN, Serwjeni,
W/o Lete: A‘Rengen, Ret*rad
Briver A épec ial,
S.\o.F 4367, Sree Rangam,
Pump: Engine Road,
ClevakiKet-678 BUZ,

APPL ICANTS
;¢.80nt'd- /-



- [

. 3;5; €. Kamarasamy, S/o Chinnappa | : . i "

<“House,l :
‘K.llengode, Palghat =TET8
S i

e

V.Nadhevan FE ;
V8/o Velucham!, Retired;,
" Driver'A Special, . :
SJNo. P 2993, - 7. {‘i'

“0al1ath: House\“*.ﬁﬂ“' Y

*Kuthupabamba, Edethara 9,
Palghat, P‘n~678 6‘1 .

.

LR o YA Nos. SR
Q- .N Kunhimohammed e S n,n'.sa 93 ey
31j‘ “8fc K. Moideen ubya : o __:alelbentS 1n T / . IR

Retired GuarOJ 'C' 3. . . '~.' T ? :-_' g . 1
S.Nov 6633, Cheredath House, = e T ¥
Kuttamassery, Aluaye~r83 1903, ' : : L

315; R Narayanan S/; B.Rriarem,
“%. Retirou. Driver Gnoﬂs - » ' .
5.Ne,PTJ 10505, 12 Q, o | - , X

<. Jeevanantham Street - ‘ T o CT
Poonthurai Raed, _*348-2. ' T . £

Gounder, Retired., Orivex
‘B!, S.No, P 4206, D,.No,6o,
Sholap PrUVan,-uuthanre Puram,
El‘.dﬂf,zw. .
g T S.RemanOlrthy
RALE 3}¢ TakK. S.ndaragalu
Retired,, Driver tat Sp901al
S.Ns.P 3540, 15, Sundaram~ ' : : .
Street Erode-Z. ' . - : ' ’

i L

[P

o R.Abdul Jeffar, . ’

318, S/o Abdul Kader Retived.,
Driver, Goods, é Na,V 44, ,
235 Kalyanasundaram Street : ‘ : ' T
Erede~ 638 002, . ’ _ o .

. S.kngemuthu, ‘
316.: S/o V.Sitia Nalcker‘
Retlred., Drlver tgl,

S/a Vellojrm,

iver !A!

Vo, P 3542, Telephone Nagar,
m P.0., Erode. ‘ese PPPLICANTS

g Contd. /-

a,

ES



318,

319,

320.

421.

322,

23,

324,

325,

¥2

P.Subramanian, S

¢ o 62 e

K.Chinnapaiysen,

S/o knumsn, Retired,,
Shunter 'B;, :

S.No.F 7458, 76, L.G.G.S.
Colony, U.0.C. Street,

¥ollampalayam, Erwde,

M.Krishnan, S/o Munusamy,
Retired,, éhunter,
S.Ne,10072, PTJ, C.N2,415 0,
Railuey Colony, Eroda,

R.Thisgarajan,

S/s Ramaswamy, Retired,,
Guard 'A' 5,N0,14332,
Thangepattalaikarsr cane,
Popnthurai Road,

Erede,

A.Chinnaiyan,
S/a Arumugam, Retived.,

‘Driver 'AY S,No. ® "1Y6

Ne,331 A, Railway Cclerv,
Erede,

Jo ®.Peleni,
Retired Guard 'A
Staff No.7448, 112.

Vinayger Ksil Sireef,

Sastri Nagar, Erede-€38 002,

o
1
’
12
re

S.Kennimuthu, :

S/o Subba Thevar, Retir=d.
Gusrd 'A'. S,No.160686,
Sundarammal Iliam, 11/8
KIII, Nanjappa Laynut,
Sulur, Coimbatere-641 402,

R.,Anganna Pillai,

S/e Rangasuamy Pillai,
Retired, Guard,

S.No. 15271, 20 hertr Chinpe
Mariamman Koil Street,’
Karungalpalayam, Erode-3,
Perryar District,

"V.Mari, S/e Venkatesar,

Retired Guard, 5.No.12563,
No,III, "Thera Illam®,
Kurikaranpelayam,
Mulapalayam Pest, .
Erode-2, Periysr District.

V.lakshmanan, 3/¢ S. Yadiveliu,

Retired Guard. S5.Ne,13756.
Bharathipalayam Street,
‘Kurikaran pelayam, '
Mulapalayam Fost, Ercde-2,

Y\~ Periyar District,

$1.Ne,212 to 321 are
a-plicarts in 0.k.No,55/93

... APPLICANTS.
) .Contd.‘/"

R N e r s LI
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s ar 43 4

V.K.Shunmughasundaram,
399 §/n k.S, Karuppanasamy,
" Retired.,, Special greade Cuard,
S.Na,3/1 35, 194 E,
Railway Colony, Near Railuay
Cnlony Post Offlce, Erode,

V.KeUnni Nalr,

S/v K.Raman Nair, .
Retired., ASSlStG)t Cuard.
S$.No.1902, Contchery Qf“*a
E-ode,

328. -

. R.Lakshmanan, S/¢ Famas:ny,
29g ~ Retired 'A! gpe01a¢ Guaray,
*  S.Ne.7218, D.No,183,
Sestri Nagar, badayam{ layean
Road, Erede. - Z, ‘

V.Suamyeppah, -
330, S/O G. UlsUVasam, Retired,
Guard, S.Ne, 14101,
5 Karuppanasuamy Koil 1ii Siveew,
moes L’

Surampatti Road, €rode-638 CUt
Periyar -Oistiict,

: . R.Veeraraghavan,

331, S$/o V,Rema Iyer, Retired
Guard, 5,Nc.1523%, ¥c.9,
Tayumanavar Street, -
Pundurai Reed, Erode-538 102,

K.Ramalingam, 81 ,Nu,372 to 332 are
332, s/o V. Kandasamy, Retired,, applicants in 0.R.56/93.

Oriver 'A', S, Ne. PTJ 10052,
Door Ne.16, East Pettakarr,
- Street, Erede-638 002.

} G, R .Samuel Rej, =~ -
3373, S/o G.N.Anandham Pillai,
Retired, Oriver 'A! Spe01al,
-SiNe. P 2836, 23 &,
Panchayat Union Street,
Manthope, Podanur,
~=cdmhatere- 23.

3*?cn?; By
N N.Narimgx';,/S/o Nanjarpa

315§2~unpdﬁi Retired,, Driver ‘R‘
| Wsamﬁﬁi,,:'a, '95/11 Arthi Iliam,

Velralore Road, Podanur—Zq, oo
YbXamil Nadu. _ - wes APPLICANTS.

’ _oo'.btontda /-
R

RN




A S i ‘Q.?\.Jﬂfi‘;

336, |

337

338,

33 .9;.‘

| 3an,

342,

- 343,

P NN NSRS KPR

-S/n "Kuruppanna Gounter,-

341, .

‘Velankatsor,

Tl e e e .
D s B e IR vt

S, Velusuamy Pillai

| S/ LILE bankaraTin?am Pil*al

Retired Driver S Nu.6437,

.D, Ne, 360, Selvapuram,
-'North Perur

Main Rlad K
Coimbatore-641 926.

K.,Rangaswamy, ~
_ 5/0 Kuppuswamy Naidu
Retired,, Driver,
‘Specialy S,Ne,.P ©464,

LAY

D, Ne,24, Mein Road,

-1Pndanur—23 Tamii NedU, .

Ky Ahamed Sherl’f,

5/0 A.Kader BatChu,
D-iver !RA!' Speciel;
S.Na.P 4341, Main Rgad, o
deanur~23 Tamil Nedu,

Reiired,,.

.Nenaappa quQu,
S/="Venkettasuamy Maldu,

- .Retired Briver 'Bt,

S,Ne.. F 2438, Bajanai Kovil
Street, Pedanur-z3,

Tamil Nadu,

K. Palanian,an,

-

Retired., Bndwsr- 'A!,
S,N. ® 4333, Ne,88, v
Vilangaftur,_Kudachanal]ur.

Erude - 10,

M. Palanlappan,
5/. Marapps. Geundei,

Retired,, 1 Fireman 'B',

S,Na. P 4382,
Vellaikattur,- .
Kadachanallur P.O.,

‘Thiruchengedu Taluk,

M.Chelleppan, :
S/c Merappe Gounder,
Retired,, Shunter,.
S.Ne.9454, ‘Alampalayan,
Palllpalayam, Erode 6 '

A. Palenlappan, N ‘
S/u Rthathappa Gtu1der

_ Retired,., Sadweter,s

NI.JB4 A,
Ny

Kadachenallul, Erode 10..

S,Ne,,P:7465,

W 1

et
R "“.w‘.

S1.Ne.333 to 339 are

:".ffﬁM:ﬂ*‘:‘&MWMQﬁJ)&;@”AQ?

epplicants in 0,A.57/%3,

sas APPLICANTS
.-..Contd /— L

" e



345,

346,

347,

348,

349,

350

Peo Gurusamy, .
5/o Paleniappa Gounder,k,
Retired. Drives MA',

S.No. M 7160, NmamQ

L Gou os Colony,
Kellempalayam, ErBde-2.

R.Kumarasemy,

5/0 Ramasamy Gounder,
Retired,, Shunter Loco,
S.No.P 6315,
Govindancelayarm,
Alampalayam P.N.

Viae,y: El‘ode. ’

G.Samuel Durai Sanmy,
S/o Gnanaduredi,

Retired., Driver mt,
Spl, S.No, I 3107, .
Upstair 4th Crcss Roaa,

Paramasivapuram, Laloudi-S21 €l

V.Sengodan,

S/n Velappa Gounder,
Retired., Shunter/loco
S,No, F 3510, anxat‘ur,
D.Me,54, Pulapaloyam #.0.,
Kadachanur (Village).

C. Nachlmuthu,

5/0 Chelleppa Gounfer,
Retired,, Shunter,

S.No.P 4384, Pnclapalavzm Fast
Kadachenallur, Palipalayem,
Erode~6. '

T.S.Alimoideen,

‘5/0 T.J.5hirfuddin
Retired., Driver 'A!
Spl. 5.No. P 3260,
47, T.Js Shirfuddln Street,
Sestri Nagar,

Neer Railway Celony,
Erode-2,

b

vﬂw Rbmankutty Nair,
/6thNara anan Nair,

/ etITe <y, Briver ‘IY,
?f '1

S NOQ,P‘QB Fushoalaya,
H, Ne /5585 Cnlluge koac,
Pﬁgghat Pinls78 Col.

%?%Nf.mgﬁaqevi

yNar yana Iyer,

V}'{Bt&re@ Uard A spln »

N ‘@aﬁ7 Ne.% /780,
Vfdyﬁf'ﬁlng*e Streei,. .
- 0ld Kalpathy P,0.,°7 B
Kalpathy, Palghet -

A 678 .003.

S1.No,340 to 349. are
applicants in O.AR. Saﬁsﬁn

APPLUICANTS

; Contd. /-

,:.: v /
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C.Chathu, S/c Appas
- 'Retir=d,, Driver 'B‘,
352, ¢, Mo, P 5287,
"~ Kurungad House, _
Marutha Toad, Pelghat.

f Krishnsn, :
S/o R.Arumughan, Retired.,
353, Driver 'B', S.No, P 9449,

' Chungath Heusé, Kavilpad
P.0,, Palghat=17,,

- F.oukurersn Neir,
254, - S/0 P.Senkara Menor,
. Retired., Psst, Geszd,
S.Ne,.15394, Pslakkott House,
- Thenur via. Porli,
| - Paftghat-678 616.

..+ P.Govindar,
355)  S/o P.Sarkara Mencn,

! Retired., Guard ’B',
S$,No 2024, Srivelsan,
H.No,M,€/33, indire’%cgax,
Kallepully, Palghet-5,

: R.Nagrayanan,
356, 9/a V,Raman, Retired,,
"~ Driver 'A!, S,Ne, P SB47,
Chandriks Nilayam,
~ Korathodi,
.- Keduk“ankunnan,
" Palgheat-678 005.

N.Velukutty,
357 S/@ Narayanasuamy‘
* Retired,, Oriver '8’',
S.Ne,PTI 10113, )
Fmbalaparambu, :
Near Madrassa,’
l Kavilpad, Palghat-17,

T.Velayudhan,
S/o Theethy, Retired.,

358 Guard'C!, S.Ne., 16223,

! Devi Badan, Pottakulem,

Kavilpad P.0., Palghat.
V.Visuwanathan,

359 S/o Kubhna., Retired.,

1 Loco Shunter,

S,No. P 5184,
Vellankad, Kevilped,
Palghat—1 T

V.Vasu, S/0 Veleyudhan,
360, Retired,, Driver 'A',

S.Ne, P 3164, Chardrasoudhem, 4
‘/fTannissery. Palghat. , 1 cea RPELICANTS.

ecen C.ntdo/:".
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V,Medhavan,.

361, S/l Velayudhan,
Retired.,, Driver '8',
S.Ne. P 2485, Rahendre
Sadanam, Melepuram,
"lavskkct, Pin 679 002,
Palghat.

T.V.Velayudhan,

162. S/o P,Veeren, Recired,
Guerd 'B', 5. No, 6885,
Thurakad House, P.O.
Peruwg-ttukurL531.4
palghat.,

V.S5iveraran Nair,

363, S’/0 K.Kesavan Nair,
Retired,, Guard 'A?',
S.No.5852, 72/R,
Instrumentatlﬁn Teuwn shig
P.0. Kanjkode kest,
Palghat.,

. §,Veerarzghavan,

364, ~ S/e P.Singaram, Keiired,,
Guard 'A', S¢Ns,14522,
H Ne. H- 2 Housing Uﬁlt,
Karamadal Road,
Mettupal ayenm,
Pin-641 301, Tamil Madu,

M, Narayanan Nair,
765 S/. Thavitta I 'er,
¢ Retlred., Dieqel ASat.
- §,No,D 9444,
Nquakkara Hnuse
Fuduppaniyaram P.J.,
Palghet<678 733,

KeKsSyv=amania Iyer,

"S/e K.S.Kuihna Iyer
366. yets

Retired,, Guard ‘L',
S.Nn,1849, No.d/126,
L.N.Puram Vlllage,
Palghat. '

WM‘\N’SQ;f‘a Sekrishnan,

q§@ﬁ7' ated kasda Warier,

Ly P tiredy, ail Guerd,

iz ( 3 .Nn\14 67, Harivas,

133( o %ka1lakuigngara,

‘ 0
:g(tmg@a Paia)&iﬁ 67¢ 009,

W N <
I\ &~ Te A/ Ku aran,
\\48 P }4 Appukuttan
) *l“ed Oriver 'p!
S.Ne., P 3436,
Thothuangel House, N°1ppuram,
P.0. Clavakkoti, -
V/,?alghat-Z. .o+ ARPLICANTS,
v l ...ponti./—




37

4

37

37

2,

4.

6.
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R.Paramesiva Menon,

S/s M.N.Raman Menon‘
Retired,, Drivar 'P' Spl.,
S.No, T 4684,

Shivesilam Madathil Housc,
‘ennakkara P.0.,’

Neerani, Palghet-4,

P,Thankaraj,

5/c §,Pannan, Retired,,
Driver'A' Spl.,

S.Ne. P 2760, 26 N,
Behind Ram Theatre,
?.0.Suramangalam,
Salem - 636 005,

B A,Ramakrishnan,

S/o Bppu, Retired.,
Guard!A' Spi.,

5.No. 6806,
Ramanchenata Hnuse,
19/360, West Yakkera,
Palghst - 678 001.

C.Gopalakrishnan Nair,
S/e -V,Madhavar Nair,
Retired, Driver 'A' Spl,
SiNo. P 64490,

Cherukara &rishne Nivas,
P.JeKannadi, Pelghat,
Pin -~ €78 721,

S.5eurirajen,

5/o T.Kuﬁundarare?alu,
Reti-ed.,, Driver 'A!
Special, S,No, P 2327,
203,/Vinayakarkoil 3trest,
Nadarmedu, Ernde-638 002,

K.Pandurangan,

8/0 M¢Kasthuri Neidu,
Retired,, Driver 'A' Spl.
S,No.P 2902, 17/4,
Ammamandapam Road,
Srirangam~620 006,

VeG,Veerasamy, :
S/e Govindasamy Pillai V.,
Retired, Driver 'A?Y,

S.Ne. P 841, 48/2,
Subbaiah Street,
Sangliandapuram,
Tiruchi-620 001,

V,S5ithan,

S/o Vaiaderi, Retireo.,
Driver 'A', S.Ne.® 7775,
D.Nr.24, Jeevanda Strecet,
Poondurai Regd, Ernde-2,

.

31;Nc{350 f0'372 are

applicants in O.A.55/93,

vee. RPPLICANTS
OQQC@ntdO/-




377,

378,

%79,

380,

3e1.,

382,

' g'%Tathi Nagar,

P Dawn Samy,

'vS/o R.Angemuthu, )

Ret<ret,, Driver 'A?!,
$.Ne. PTJ 10027,
Vellaler Street,‘
Municipel Colony Read,
Erode-4,

A, Prokiaeamy,

;5/0 J.Arulanancam,
Retired., Guert AT,

$.No, 6253, 1%,
" Kemarajar étreet
Nadar Medu

‘Uinayakar Kdil Er-de-g.i

By Pengasamy,

S/n C.Munizn, Retirad.,

Driver 'A%, 5p1.
S.Ne. PTI 10449, 21,

Golden Street,
Thangavil alias Muni 38y voaﬁ
Dharmanur i-63€6 70?.

© K Munusanv Nsadu,

S$/a C. Krishnasamy Naidu,

Retired,, Oriver e
AFG. 'Bf, S5.Ne, F 610

D 5, Kaliyanna Gounder Tntttam,

"“erundurai Raad, Ercie,

P, Danle‘ Jayara*

5/0 Paul Plllay, Retired._, .
Drl\l"r tB" U.Nn.r 6441
No.400 B Reiluey: Col-ny.
E&ode.

R.Manickam, :
S/c M.Argamuthu Naicker,

‘Retired., Driver 'A' Spl.

S.No. P 2901, 22/28,
Chinna Mariamman K011 Street'
Karungal Faslayam, Erede-2,

2 . “E1i.Ne, 373 to 383 are

8 1TY Geunder, ' appllcants in 0.“.60/93
‘ ter ’ ' ,

'a 0, N..3/69

Jah T Nmmapalayem, Salem. = | ,ale APPLICANTS.
- .'.Contd./-_-




385,

3660

387.

388,

389,

390,

391,

382,

393,

Yy

!

i

ee 50 <o

G.Kennisn,

S/m Cacinderzjelu Naidu,
Retired,, Criver 'R!
Spl., 5.Ne, F 3042,
NG.420 K, Railway Culany,
Erode~2.,

R.Rengasamy, ,

5/ Remasamy, Ratired,
Criver ‘C!,

S.Ne, PT2 10238,
Kelingaruyar Pzlayem,
Fudur Bheveni Post,
via Erode-638 301,

K.Gevindan,

S/o Kandha Gouncer, Recirad,.,

Driver '8', S.No. © 9470,

Ne,102 C Type Railuey Culory,

Erode-t,

G.Narayanasemy,

S/e Goindarajaly Waidu,
Retired., Shunting Brivasr,
S.Ne.PTJ 10563, 2R%.

Nader Medy, Prondurai flezd,
Erade-2.,

K. Varadharejan,

S/e Karuppan, Retirec.,
suard 'A' £.Nm,2122,
Thirumurugan Street,
Sestri Negar, Sroede.

V,Arjunen, »

S/e Uenkatachalem, Retired.,

Guard 'R' S,Ne.12438,

38, Namesivayam Stree?,
Kellempelayam, Erode-2.

[ Munisuemy, S/o0 Muthu,
Retired,, Driver Special,
$,No., P 9389, M/52,
E.V.R,.Periyar Nagar,
Erede,

N,Muthusamy,

S/p Rallappe Gounder,
Retired, Driver '8',
s,No,B085, 1/113
Cdappalli, Cauvery R.S.

Erode,

\\/

P.Viswanathan,

S/e S.Palenivelu, Retirad.,
Guard 'A', Spl.

S.No.7620, 324 \Bt,

01d Reilway Celony,
Railuay Coleny Fost,
Ercde-2,

L4

... APPLICANTS.,
...CDDt}‘./-
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R Uenkatasuamy, ' '
394, 5/0 R.Remakrishna Naidu,
Retired,, Driver 'A!
Spl. S.No, P 28%2

126, D Reiluay Coiony,
Erode 2,

M.Chinnappan,

S/n Muthusamy Goundev
Retlred., Shunter,
S,Ne', P 6965,
Odappolli, I dferd 37,
Cauvery R¢S., Erncn.7,

385,

_ K. Chennlmalai,
396 S/t Kuppannan Retlre\._
*  Shunter 'B', §.Ne. P, 3494,
Nethaji atzeet ’
Kﬁilem“alayam, Erod\-/

KeS.Abdul Sathar,

S/n A.Khader Sherie‘?,
Retired,, Driver 'A!,

S.No, P 2207, 74,

Ambedkar Streat

Sastri Nagar, Esnde=2.

397,

feChinne Govyindan,

»39.; S/w ‘Muthusamy, Retired,

Guard 'A! Spl.,

S.No.67%2, B 4o,

Heusing Unit, Sampath Naoa
Ercde-11,

2 H.Kannsen, S/c R.A, Hammantha Gounder,
5qe Retired., Driver ‘A',

* S.No, B 1318, 26 B,
Khede? Mahideen Sahib Street,
Erode-2.

N.Ramesamry, S/uv Nslis Gounder,
400, Retired,, éhunter,
* S.No. ? 4730 No,1/586,
, Puduppalayam Kattur,
Rlampalayam bost. .

e 7Kw5ugramaniam,
MchwR\ ennish Naidu
4??:; A%stwred;§\prfver 3! Sel.,
s ” 84 Nc. R ‘5589 Ne, 5€8,
( V@layal%é&% gtreat,
N )

1%//\

NS S(- Chipngppa Gounder,
2. .ﬁﬂetared ‘4ﬁ%iver, tht,
“‘*vf-amf“‘ﬁoad Sukken Thottem,
Erode, .

»o» RAPPLICANTS,
oo-C.ptdc/"‘
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. P.Palenisppan, :
403, S/0 Pongis Gounder,
Retired., Shunter,
S.No.4019, 85, Govindampalayam,
Alampalayam P, 0., Erode.

. K.Nellathambi, 81,No.384 to 404 are
: S/- Vv, Kumarasamy Retired,, applicants in N.K.61/93
404, Guard, S.No, 1572%

L1/2 Egst Street Alewna;a\aﬂ,
Ercde-p?. 4
P .S +Kr iShn'an,
. S/0 Subramenia I¥er,
405. Retired,, Guard
'S,No.11723, 1/500,
Chethapuram P.0., "
Kalpathy, Palgha*-&?B 01,

- R.Raghavan, S/e C.hppra,

406, Retired,, Driver *C°

-1 §,No.4105, Alangode ilouss
) Dlavakket, Palghat~678 002

dney 'O' Mells,
407. ?/ He U D.! ﬂedo
" Retired,, Drlver t3t,
$iNe. PTI 10369,
Carov1n - Roblﬁsnn Raad,
Palghat-678 014,

V.hrumughan,
A3m S/e Ayyapvan, RFetircd.,
* Driver 'B', 5.Ne,2136,
Prasanthi, Sree Sgthya Sai
Nagar, Kallekulanaqara P.0.,
Palghat-678 G09,

R,Palaniappan,
409, S/o Rangaswamy, Retired Guard
- 'C' S,.Ne,1791, :
Shaini Nivas House Ne.36/664/1
Rlangedé, Olavakkot,
Palghet-678 002,

, [ P.Krishnankutty, '
410,  S/o Cheriathu, Retired.,
Guard 'Ct, S, No 6093,
Paoinjakkara House,
P.0. ﬁ'alur, Vie.LakL10~
- 679 3C2.

. |- K«V.Ramanathan,

411] S/s K.V. Vlsuanatha Iyer,
Retired., Guard 'A'm
S.Ne.13502, 2/137,

Neu Kalpathv P.0.,

V/Kalpathv, Palghat-G?G Ge3. | APPLICANT S

.e .Contd./-
. .




412,

414,

415,

416,

417,

418,

\ % Bekar Ahkunnat

M.Krishnan, ’
8/o Mayandy, Retired,,
Driver'A' Spl,,

S.No, F 1871, .
'Sai Nivas! Thekkeperembu
Puduppeniyanam P.0O.,
Palghat-678 733,

- T.P.Bglakrishnan Neir,

S/s C,Sekharan Nair,
Retired,, Guard 'A!

8,No,10525, Mouthet House,

Menkurissi P.0., via..
Merkerai, Palghat-678672.

KomoKunChU,

S/e Manicken, Retired,,
Driver '8',

§ON_.0 ; '446'1,

Kallingal House,
Paruthipulld P.O..
Palghat-678 573.

P.Reghavarkutty,

$/0 V.Padmanabhen Nsir,
Retired,, Oriver &' Spl,
S.No, P 6977,

Sarayi, 'Pudussery P.0,,
Palghuat-678 007,

VeK.Pomaerkrishrep,

5/0 K.Sankaran Nair‘ _
Retired,, Briver 'A',

s,Ne,P 7791, Arupuzhas
Cheruvathur House, Parli P.0.
Palghat~678 612.

KeP.Krishnan,

S/o Sankaran Neir, Retired,,
Guard 'B', -S,No,6766,
Venkateswara I1Jam,
P.0.Pampedi, Via, Tiruvilerala,
Trichur BDistrict-680 597, .

K.Vasu, $/0 Kunjunny,
Ratired,, Godscdhunter 'Bf,
S.Ne, P 5301, Venkalathodi,

DU?E"’)»\\\]. aV,‘akkOt p . 0 .y

- N

8248,

. 2 fHouse,

\ Kakkafiridap.0,3 MNS.S.Engg,

\Coilege, Felghét-678 008. - s+ APPLICANTS.
A\%'tlcf\zb/‘e ...Cont-d./—



420,

421,

422,

423,

424,

425,

426.

427,

42e,

LY 54 (X
KeBalakrishnan Nair,

$/¢ T.Govindan Nair, Driver
'Bi, S.No,P 74A9,

- Thekkumcherod P.0.,

Vadakkum Mangalem,
vie. Nttappalam, Palghat Dist,

P..K.Ramechandran, 5/o Kannar:,
Retired., Guard !A!

SeNo., 7192, Alangod Housa,
Olavekkot, Palghat-67¢ N7 .

KeBalan, $/0 Kanner,

Retired,, Guard 'A°

S.Ne.6121, Sri Naraysnji

Nilayam, Alangod, |

Olavakkot P.0., Palghet -
| 678 00z,

C.Keishnan, S/o Chupra,
Retired Asst, Guard,
S.No,6333, KalathilHouse
Alangode, Olavakkot P.0.,
Palghat-678 002, :

ReKrishnan, 9.Nc,6767,
Rsst, Guard., Ramelan,
Krishna Nivas, Rlangod,
Olavakkot P.0., Pelghat,

L.J.Coelho, S/o F,Coelho,
Retirsd,, Guard 'A' Spi,
S«Nt.14433, Chinnammal Street,
Noorabad, Fodanur-649 023.

Coimbatore Dist.

K«Dhanashu,

S/u KeM.K.Gangaiya, Retired
Oriver 'A' 8,No.P 6804,
147/R Anthonipuram P.O,
Suramangalam-635 005

Salem,

K.Mayan; S/o Kandu S1.No,405 to 427 are
Retiged:, Guard(B):'_ applicants in 0.h.62/93,
S«No.1218, Kozhangottil House, Ce
Rthirked, P.0,Gandhisava Saden,

Perur, Palghat,

R.Laxmanan, S/¢ E.C.Rengesainy
Naidu, Retired., Shunter
Piesel, S.No,9514,

No.S, "‘Keeraikare Street,

Ercde-1. | s e APPLICANTS
V . .

«sContd, /-
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. 7. N,Sengodan, o
429, S/o Nenjeppe Gounder,
Retired., Shunter,.
Loco, S.No. ¥ 5250,
East Thottipalayam,
Door No,431, Kadachanur Uillage
Pallipalayam=-8. '

V.Perumal I,

430, /o Venketesamy Naidu,

Retired, Goods Driver,
S,Nv, V 12, D3,No.91 C,
Leighbezaar, Suramangeiam
Main Roed, éalem—B.
V.Kumarasamy, S/o Velapre
431, Gounder, Retired, Shuntar'3t,
S,No. P 4433, No.119,
Alampalayam Post, Frode--G.

S,Velappan, $/o Sengcda
432, Gounder, Retired, Shuntex
Locc, S.Na. P4292, 7/3-%0,
Pulismarathu House, _
Gevirdanpalayem,
hlampalayam P.C., Crode-3,

P.Kolandai Ggunder,

433, S/o Paleni Goundsr, Retired.,
Fireman 8, 3.No.P 5362,
Bl;rdntiyaGenBhdibttesky,
Nedérmedu, £rode-2,

¥.Sengoda Gounder,

434, $/0 Marimuthu Gounder,
Retired., Fireman A,
S.No.P 5041, Rlempa’ayam,

- Pudupalayam, Pariakadu,
- Pallipeleyam, Erode-6.

S.Veradharaja Mudaliar,
435, S/0 Sundar Mudaliar,
Retired,, Assistent/Biesel,
S.No. PTJ 10158, 104/ -
 Baddwgy Colony, Erode-2.

AP RN RL o

Ngounder,

Wee Gounder,
Miver 'C! s ‘

: No.21¢ € Typs3,
opy, Erode-2,

ﬁ»;Sfo Ramasamy Maidu,
,ifSSt‘ Guard,
BN 1 656, 35, Rajeaji's Street, .
RO ' ' ees APPLICANTS
V o oo-ccﬂntda/-

[
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.. i P.N.Balakrishnen Nair,
438, | S/o Ramen Pillal, Retired,,
* | Guerd, 9,No,6966,
. Mangaleth douse,
. Nedungottor, Shoranur,
Pin-679 121,

K.Narsyanan,

8/0 K.Unnaman, Retired,,
Driver'AR!, S, No.4$925,
Karamanna House,
Vadanamkurussi, P.0.,
Vedenam Rurussi, via..
Shoranur-1,

439,

' ‘M.Chinnan, $/o Raman,
- 440, Retired,, Rsst, Guasrd,
S.No. 7040, Manichithodi House,

' |Nedungotur, Sherapur-1.
I | o _
| T.Velukutty, S/o0 T,Neraysnan,
. 441, |Retired,, Driver's',
L  [SeNe,P 5778, Thuvvakkettil

\House, Nédurngnttnor,

Shorenur-1, FPalghet Cistrict,

| | -
| , KeV.Gopinethan, S/0 Kumaran,
i \ 442, Retired,, hsst, Guarc,

House, Peruthipra, Shorarir -
| ' 679 121,

|
\ ‘ R.Balaraman,
443, 5/o K.Rajamennar Naidu,

| - Retired,, Driver 'A' Special,
| S.No.P 4660, Sastri Nagar,
Railuay Colony P.O.,

\ Erode, :

K 8 U;Achuthan, : ‘
' 444, S/o Venketaraman, Retired,,
P Driver 'A', S,No,B8221,
RFiluay Crlony, Erode,

\

| CLT.Heuett, 5/0 A.M,Heuett,

| 445 Rétired., Oriver 'A' Speciel,
*  SiNo. P 2942, 278-H-Type,

l Railuay Colony, Ernde-

| . 636 00z,

1

MsChellappan,

446, 540-Nuthusamy Gounder,
Retired, Driver!'g!
S,No.P 5774, 31,

Thiruchengaodu Roed,

Pellipalayam, Erode,

9.No.15447, Kallozhi Vattathédi

$1,No,428 to 442 are
applicants in 0.K.63/93;

«ss RPPLICANTS,
v nncontdl/_

[ 4
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ee 57 44

D.D.Rozarise, :
s/o P.D ROZariO,
Retired,, Driyar 'A!
Special, S.No.P 3029,
30 A, Sastri Nagsr,
ErOdec

., K,Marimuthu,
448, ,S/o Keruppanna Jounder,
*  Ratired, Driver '27,
S.No. P 5333, Na.36,
Kesipalsyam,
Annadurai Streat, Erode,

K,Palanisppan,
448, 3/0 Keruppannan, ﬂetlred,,
* Assistant Guerd, S.No.7£55,
9 Sadayan Palayam_Road,
Sasthri Nagar, Evode,

.. V,Ramasamy,
450 S/o Velappa Gournder,
* Retired., Loco Shunter,
S.No.4919, Pallipalayam,
Rlampalayam,P.0., Excde,

P.Kandacamy,
, S/a Paramasiva Gounder
451, ) ’
Retireu., Shuntszr
S,No,P 9405, Nc.422,
hlampalayam, Palllpa]avam,
Erode,

C.Palaniappan,

'452_ 5/o Chinnathembi, Retired,,

Shunter, $.No,4379,
East Thollipalayam,
S.P.B.Mill Colony,
Erode,

.« M.Dakshinamoorthy,

453, S/o Manickam, Reticed.,
Driver '8!, é.do. P 9511,
Kumaramanqalam P.O.
Thuthiputtu Pln.—635 811,
nmhgr hoDlSt)o

2 &Q%fgﬁnishman,

/b :N%raéﬁmhan, Retirecd.,
?“A T S\No,12E 19,
1 ;TNHB \Flét
mafag Nagaﬂ; South Rvenue,
ruvanml%urj Madras--600 ﬁ41

G Chellappaﬂ
455, '\\% o‘@“ﬁ@pafﬁn. Retired,,.
pec;gggﬁuard S.No,14673,
118, Lenin Street

Sastri Nagsr, Rallua/ Colany

Erode.

D‘D.

.es RPPLICANTS
...Contd./—
¢ .
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P.S, Sangeeva Reao,
456, 8/o P.N,Sarvothme Rae,
Retiredy, Guard 'R' Speciel,
. S$,N0,12522, B,30,
Housing Unit, Periyar Nagar,
' Erode-638 001,

A,S.kbdul Jabbar,

457,! Since deceased by Legal Reprasentetive,

Smt,.Heerajan, 67,
| Kovalaem Street, Teachers Crluny.
ERODE - 11,

ReNarasimhaer,

458, /0 N.Rengasamy Neidu,

Retired.,, Driver k' Spuciez’,
S.No, P 6978, Shastri Negar,
Kamaraj Street, Erode,

. R.,Thangavelu,
459;! 8/o0 P,Rengasamy, Retvxed,,
. Guard ‘&', S,No,129%¢&,
: 498,'ﬁgrahara Strset.
Erode-638 G01,

K.Palaniappan,

460, | S/c Kendappa Gounder,

\ Retired,, Driver 'S',

s.No. PTJ 10070, Br.No.10/MS,
KRPD Road, Karunkaran Medu,
Pallipa]ayam, Erode-628 GGG,

| bk James, S/o J krokiesuziy Pillzi,
467, Retlred., Driver '®' Spl.,.

S.No., P 2819, B/13, Jdeeva Norerv,

! Rangam Palayam Post,

Erode-638 009,

. R,.Karuppannan,
462, /o kppeji Gounder, Retired.,
' Shunter, S.No., P 5121,
Odappslli, Palllpelayam,
_Erode-ﬁ.

N.Sengodan, $/o Nalla Gounder,
Retired,, Shunter, S.No. P 5295,
East Tholliys Palayam;
Kadachanallur Post,

i Erode-6.

v

463,

$1.Nos.443 to 463 are

" applicants in 0.R.64/93

‘.. RPPLICANTS
K .'.Contd,/-
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C 'K;KgKriShnﬁvaer,
\ 464, §/0 K.Krishne lyer
% Rbtired., Guard/A Spl,
5,No.13745, Chembel Village
P;D.,'K-ttayi,.Palakkad,
Pin 678 £72,

~ M.Veemban, | _

465. S/o M.Nekelan, Retired.,

: Loco Shunter, S.Me.F 5323,
Mullethody Houcse, :
Kariangode,P.0. Kotteyd,
‘Palakkad Distrist.

*  r,Gangadheran Nair,
466, 5/o K.Kunhen Nembiar,

; Retired., Assistant Guarid,
§,No,1864, Lakshmi Nivas,
P.0.Puthiperiyarem,
Pelghat, Pin-€76 733,

G,Parasuraman;
467. . 5/o P.Gopel Pillal,
Retived,, Driver 'B',
S.No,P 3067, “Sarassathl Nivos™,
Reyappen Strest, P.Jde
Thathemangalam, FFalghat-
678 102,

C.Narayanan,
. 8/o A.Chendu, Retired.,
468, Driver iAY, S.No.P 7479,
1 eela Nivas', P.O.
- Puduppeariyaram,
Palghat-678 733

K,Raghavan,
~ 8/o M,Krishnan,
469. Retired., Driver 'A!
Splh S;NO. p 2400’
‘Mullarithodi House,
Karimgode, P.0.
(Kottayil, Palghet-67% 572).

o P.K.Sivasankaran, ‘
470, /,0>iwﬁg%r15hnan, Retired.,
a7 s8N, 14108,
fgvb‘ﬁﬁ@@&aﬂé.a:

-?:?}f M ?l%@ya@éA\ouSe, P.0.,
> ( Manpuf-67§ Har. |

wu ’ . [
1e

K

{ yE I
,%r(»‘S.UWTHambdma 5
47§gv i#gvgaBah@pétﬁgéPillai,

A gﬁgtirq9$;QGHard S,Nn 14117,
.\\\ggﬂyzﬁﬁgyr £ad, Lalaper F.0ey
SReichy Past., Temil Nedu,

Pin~6@5w105. : iee APPLICANTS }
..QContd./* ' ‘3

¢




472,

>0 “ .

T.ReUnnikrishnen Nambier,
S/0 Raman Nembier, Retired.,
Guerd 'B'm S.Ne,9791,

- Abhilash, Revipuram ,

473,

474,

475,

476,

Kechi-18.

K.V.Sarasuathi Amme,

W/o Late K.Balekrishra Menon,
Retired,, Driver,

S,No,P 3512, Kallazhi House,
Pudussery, Cheruthuruthy.

A.Kunhikrisknan Neir,
S/0 P+K.Sankaran Mair,
Retired,, 'A' Gracs cuesd,

S.Ne..9685, Krishna Vihar F.0.,

Paruthipulli, Palghat.

A Marimuthu,

S/e M.Prgsmuthu Naickey,
Retired, 'A' Spl.,

S.No. P 3574, 109,
Dhanalakshmi Illan,
Kumaran Street,

Kevungal Pelayam, Erede-3.

M.Natesan,

S/o Muthusamy Gounder
Retired,, Driver 'Af épl.,
S.Ne. P 4369, P.L. 1612,
I.C.Police Querters,

' Dhangandhiri Negsr,

477,

478,

479,

Pondicherry,

G.Kehbdul Sathst,

S/o G.Khader Bedshe $shib,
Retired Guard 'A' Spl,
S,Ne, 11786, 17 Syed
Jalel Khan gtreet, Fort,
Salem, Pin 636 001,

R.Ramasamy,
5/#Chinnakesavan, Retired.,
Driver %! S,No. J/M 1297,
176, Mandapa Veethi,
Erode-1.

M. Ibrghim Khan,

S/o E. Mohamed Khan‘

Retir=d,, Driver 'AT,

S.Ne, P 3028, L 245,

Shemshad Manzii, Peresr Negar,
Erede-1.

S1,No,464 to 474 - ere
srolicants in O.k.65/93.

... APPLICANTS
2902 COﬂtd./—
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487,

e

- 8Jo-Lx kshfianan, Retired.,
‘Diesel. Shunter S.No,V.85,
93, Thiru V. K.étreet,-
Kollampelayam, Erode-2,

481, G.David, $/s D, Gabriel

Retired,, Uriver 'A! grade,.

S,No, P 2249 223,
Sastﬁrl kagar, Sadayen
-_Palayam Road, Erode-lo

482, C, Subrananian,
s/o A Chinneppen,
Retired,, Guard 'A!',
Spl.,, S.No, 12327, Plot 31.
16th Averue, Banu Nagav,
‘Ambethur, Madras-60C 053,

483, C.Arokiasamy, .

. S/c P.Chinnapnan, Retired,,
Drivar 'MA' §,Ne. P 2775,
’ DONOQI??, New Street,
Erode-1, |

484, K,Falaniappan,

'S/a Kandeppa Cuurier,
Retired., Driver fA',
S,Nm, P 7882,
Alava Gouncer Kadu,
Menienur, Salem-10.

485, C.Rengasamy,

S/a R.Chinngsamy Naid.,
Retired., DOriver *'A! Spl,
‘S.,Nn, P 2831, 32,
Ghousethottam, Udumalpet,
Pin-642 126.

486. S, Abdul Kareem,
: 5/0 Shaik Jamaludeen,
Retired,, Driver 'B' Spl,
S.No, P 2825, 30 Burrah
Sahile’ Street, Mount Roed

‘Madras—Z.

7N iﬁdaR'Jalu, ‘
"5y fﬁ’Nafaygﬁ samy N Naidu,
vRétlredi?;, D;i r 'A' Spl..

;f l\ (S Noéj

{3(|h1 gt

gﬁ
488 \\h Raganagicka
TN/ @EbQEK.ffAnthonysam/»
RE%&;& Jriver '8!,
S.No. P 3105 D.Nc.5,
Sasthrl,Nagar Pillayar Koil
\// Street, Erode,

&anam,c umbekonam,
Q@QF512-403;,

F4664 7 fl North Streot,

ib”dbﬁ;.-L Marudappano el e

51,N0.475 to 487 are
appllcants in 0.5.66/93,

i

"ve. RPPLICANTS.
. eesContd. /=
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439.! Kannemal, _
-~ W/ '3%e K.Singodan
Retired., Driver rat Spl.
S.No, P 6826,
| Maligei Natesan Stores,
Nadar Medu, Poonthurai Road,
Erode, :

490, A.leyalakshmi,
" W,/o0 Late P.Pngamuthu,
Retired., Drivers 'R!,
. S.No,P 2304, Nc.27.
.\ Pilliysr Koil Street,
Sangliandapuram,
Tiruchireppalll,

491- GQA‘hilandGm, ]
j W/o Lete T.Govindon, Retirec.,
Driver 'R! Spl,, S.Mo.F &ETR,
X No, 74, Vandikaranthottam,
' Kollampalayam, Ercae-~2.

492, R.Jays, W/o Late V.

| Ramalingam, Retired,,
Driver Th' Spi.,

- S.Ne. P 3789, EO 2EG
'H!' Type, Reiluay Colony,
Erode.

493, Dhanalakshmi,
 W/a Lete S.K.Siyapraxeser
Retired,, Driver 'A',
Spl. S.No.P 2895,
ED 352 B, Railuay Colony P.C.,
Erode.

-~

494, Parvathi Sekthivel,

" W/o Late M, Sakthivel, Retired.,
Diesel Assistant, .
S.,No, J/M 648, 422 H g
Railway Colony, Erode, B

495, Nallaemmal,

W/o Late C.Tholasiappan,
Retired,, Driver 'C!,

. §,No. P 6579, 29,

| Kumaran Street,

| Kollampalayam, Erode,

496, K,lLakshmi, '
/o Late K.Raja, Retired.,
Driver 'Ct', S.Mo. YV 227,
212 F Rgiluay Celony, .. S '
\/ Erode, L eve App'_ICANTSn
’ tee .CO ntd, /_’




‘497, Sampoornam,
W/oc Late P- Arumugham
Retired,, Driver 'A',
" Spl,, S, I/M 818,
-ED 194 0, Railuey Colony,
Erode,

498, §, Geega Bai,’
‘ Wo ate M, éanesan,
Oriver 'A' Spl.,
. S.No, P 2894, D Na .16,
‘Lenin Street Chursh Nen_,
" Reilwasy Colony P.O.,

Erode,
499, Papra, 51, No,4B8 to 499 are.
o Ue Late K. Krlshnan‘ applicents in 0.A.87/93,

Reitired., Priyer 'C
S,No, P 7945,
Mooppaner Street.
01d Suremangalemn,
~Salem-635 005,

.1

500, PM A;oxla»cmy,'
S/o R.Muthu, Retircd.,
Driver '4f é
S,No, P 1718 NO 752,
5th Mein, Btn Fross,_
M.C.Layout, ‘Vijayanegsr,
Bangelnre-dﬂ.

501, N,Marappa Dasary,
S/o Naravene Basary,
. Petired., Driver 'B‘,
. §;No,P 8083, V3/48,
Perla Vaﬁegampatti
Vie., Danishpet R, 8.
Omaiur T.K., Salem District.

502, Pushpavelld, _
W/o Late V.R,Velusemv. Retired ,
Diesel Rssistant, ' ‘

~8,No. 3/M 1242, B.No, :64,
Vavooce Street .

&1L am .layam, Erode-?.
pomm*usrp N
,;ﬁv ne Kannrang N,
A?,’S/di y_.M@g*klalmuLhu,
/2 ( Re d.,\Brigver ‘B!,

5L s, ‘6£v 50 D;No 15 r/w
G

Q’to 4
~E n,@gf:*, Retired,
Guard 'K' 3pl., S.No. 11212,
1/90 SEED - Colony, |
New Fairlands, o ‘
- Salem-636 016, o aee AQFLICANTS
v . . ...’Contd.,/—
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505, , A.Krishnaswamy Naidu,
~ 5/8 N,Arumanaetha Neidu.
Re+ired,, 9pl, Grade Guard,
S.No. 14310, Kandampathy Post,
: Salem-636 UOS.

506. P K.Sulechans,
U/a KeflseParamesuwsran,
Retired., Driver ’C'
S.No.P 4800, ED 397 B,
RailUéy CDJ-Ony P.Ol,
Erode-2,

507.: P.h. Raman '

" S/a AL Pathihtrana lysr,

. Retired,, Guard '8!,

- S.Ne,.15243, Dhsnalaksnm “1lem,
Upstairs, Near Tempie
Subramania Nagar, Salem-35,

508. K.S.George,
S/o X,Simpscn, Retklpd
Passenger Guard,
S.No,13413, Piot No. 42
Aouse Ne,157 A,
‘ITh’ruvakavarddnur.
Sglem--636 005,

509, R,Venkatesuaram,
S/o N.Ramamirthem, Retired,
Guerd 'A', S.No, 15853,
5/137, Awaﬂdhkr“ Nugaz.
Jagir Pmmapalayam P.0.,
Selem-C,

518, C.Fongia Gownder,

, | S/o Chinneppa Gouwnder,

- Retired., Lscoc Shunter,
S.Ne. P 4374, Perie Mottur,
Jagir’ Ammapalayam P.0.,
Salem-2,

511. K<S.Somasundaram,
5/0 K.K.Subha Rathinem Iyer,
Retired Cuard 'A' Spl,
S.Ns,6711, No,75,
Uinayakar Koil 3rd Street,
Moolapalayem, Erode-2,

512. Julis, U/o Late S, Baggyesamy,

. Retired, Driver AT Spl.s
S.Me.P 3261, 3/1 South Ukkedem,
Coimbatore,

513, K.Kancaesamy, S/0 Karupparinar,

Retired,, Pssistent Guard,

S,No.161€3, Ocsikinsthuputhur,

Remgdevem P,0., Ramadevan \Viiilage,

via,Kandanpalaysm, Nemekkal Taluk, .

Saglem District. esesq APPLICANTS
W : Cooccontd /"
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514,  S.Kosalai Chandrs, '
/o T.5.5uaminathen (lb*e,,
Retired., Guard 'A' Spl,,
S.No, 7619 ED 353 A,
Railuay_Colony P. 0.,
Erode-2, :

515. 7. Alamelu,,-
. U/o Late M Falaniappan,
Retired., Driver 'A'
Spl. S.No,P 2893, B 18,
Jeeva Negaer, Rengampad a\er
. Erode-9,

. 516, C.V, karayanan,
' 5/0 C.V.Krishnan, Retired.,
Guard 'A' S,No.3283,
Mythri, South Bazar,
Payyanpur,

hi.No.500 to 517 are
cpplicents in O. A.68/93

~

517. Smt. R.K.Parvathi, _
W/o rLate K.S.Ran aS?t\,
Retired., Guard Hp1
S,.No, ER’ 14 24, Elayo Streat
Subramanla Nagar, Salem.

5s18. V. Regupathy, '

- 8/c S.Vsjiravel, Retlred.,
Driver i Spl., £.14, :
Kannan Nagsr, V.0. C. Nagar
Post, Thanjavur-613 007,

519, R.Mghaboobkhan,
' S/0 A,Rehimankhan, Retire<.,
Driver 'A' Spl,,
$.No,P 3053, No.82,
Renganagar, Suramangalam,
Salem-5,

520.  M.Chinnu, S/o M.Mechery,
Retired., Driver 'A',
&.No, P 2815, D.No.?28,
6th Dharma Nagar,
.Suramangalam, Sslem-5,

H:«ﬁbdul Uahab,
:,_,:‘ﬁrl Q\O;\S m&Adel AZBEL
,£~>0Rewassd river 'A' Spl.,
' 0P $69%, No.101,
. ‘dy“Nag‘
( H~@3uays\Nb§ar Road,
\*h( %5” f’%angglcéﬂ Salen'(,] -
in—636 G5..
W T e ) /

522. @ K. lusﬁf /Aﬁ. ,
. 5/ Ok adéT Nohldben, Ret‘red.,

"Brﬂvefﬂ’ﬂ‘ S.No,P 2115

32 Nehru Street 01d ‘ '

Suramanoalam, Selem-6%6 905, " «eeAPPLICANTS

V .-lﬂontd./—




523,

524,

525,

526,

527, |

528, |

529,

530.

531,

os 65 4o

' M.,Ramasamy, o
§/o Munusemy, Retired.,
Shunter(Loco), S«Ne.PTJ 10196,

D.No.122, Peryar Street. 0ld
Suramangalem, Salem-3,

K.Palani, $/0 Kolandai,
Retired+, Leco Shunter,
S.No,P 5256, 5/89

Arnna Nagar, Jagir Ammapeleyam;

 P,0., Salem-636 302,

K.Govindasany,

- 8/0 Kendasamy Nsicker,
. Retired,, Loco Stkurter,

'8, S,No.P 9477,
D,Ne.21, BDharmanagar

© 3rd Street, Seslem-b.

K.Ramakrishnan, S/c P.Kuppai,

Retired., Driver 'A' Spi.,

S.No,P 2764, 4/85,
Lekshumi Illam, Jagir
fmmapalayem P.0., Salem-T,

M.Annamalai, $/0 B Muthu,

Retired,, Driver *RY
S.No., P 5192, B,No A4,
Periya¥¢ Street, 01d’
Suramangyealam, §a1em-5.

Periannan 9.,

S/o Srceraryan, Retired.,
First Fireman, S.No.P 74%%,
15, Marilemman Strost,
Solam Pallam, Salem-5.

P,Subramani, _
S/o Peleni Gounder, Retired.,
LotpiShunter 'B!, :

- SiNe, P 7455, Pillar Street,

Solampsllem, Salem-5,

M.Arumugem, S/e Marappa Gounder,
Retired.,, §hunter ‘g,
S.No. P 8078, A/65 Keel Sireet,

Ariyagounder Patti,

Suramangalam P.0., Salen~S.

M.Chellakannu,

S/0 Munusamy, Retired.,
Loco Shunter 'B!,

S,No.P 7946, B 39, back cof
the Ram Theatrs,
Suramangalam,

Salem=5,

... ADPLICAKTS
.g.CDntdo/"
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EIE N Jaganathan, - L
- g3y s/o0 R.D. Ponniya, Retired .
* " Driver 'A', S.Nn,5551,
- D,No,50, Muniappan Strect
Kluhipeleyem P.0.,
Salem—S. :

- . A,Perumal, .
533, S/o_B.Hanuman‘ Retired,
Loce Shunter 'B',
S,Ne, P 8079, 131 R,
Raiiuay Colcny, 0173
Salem-5,

g/hmmabl,
"S/o K,Raman, Retirzd,
534 Driver 'A! Qpl !
" S.No. PTJ 10057, D,No.8%,
A Masque Street,
01d Suremangelam, Saler:
Pinm616 cos,

: - V,Kandasuwamy,
535, S/o Vellaiya Gounder;
. - Retived., hsstt, Luerd.
S.No. 7246, Thirumagal Strast,
D.No,133, Bcdinachan Fnu,-,.
Salem—Sg '

.. Yesoda,
536, /e Lece T.S5.Sriniveser,
Retirecd,, Oriver 'A!' § l.
S.No, P 1846, 10 Nehru Ptrect.
G1d Suramangaium, Saicm-5.

Janaki Thailammal, Sy Nn.b48 to 537 are
537. W/o Late A Argunan, Retlred-, - applicants in OJre
. Driver 'B', §,No,P 3080, Ne,69/93.

4/248 B, Bharathi Nagar,
Jagir Ammqpalayam P.0.,
Salem-2,

P.V.Pachamuthu,
538, S/o P.Velusamy, Rctired.,
Guard 'A' Spl., S.Ne,1223,
386, Sakthy Vipayagar Koil
Street, Peonthurai Road,
Er;de-?

1gasary Retlred.,
/8pl,, S.Mo. P 3052,
D I1Ind Cross Street,
9r1tﬁ1v1pakkam, Ambsunoor, : o
Madras-53. ves @PPLICANTS
\/ c.‘.Contd./"
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. R«Thirumalei, :
541, nRenresented by Lokanayaki
* " as Guardian,
. S/o R.Rengasamy Naidu
t Retired,, Driver 'A! épl.
' S,Ne. P 2864, 2 A North
| Vellelei Street,
- Pandemangalam, Worivar,
Tiruchy-620 003,

| M.,Anthony, :
542. S/s -L.{"‘athalaimuthuﬁ
* Retired.,, Driver 'RV,
| Spl, 5.N0,3030, Nu 516,
: Netaji Roed, Marapalam,

Erode-2,
_ Saverinayagan §, 21,M0,538 to 543 are applicants
543 | 8/0 Arokiam, Retired., in 0.R.Nu,70/93,

Rssistant Guard,
S.Nn, 7122, Uest
Marlanathaguran,
Dindigal-6,

. V,Achuthan Nair,

S/v-P,Narayenan Nair,

544, Retired Gusrd 'A: Speciel,
§,No.7628, S/1584 fAnugrah!,
Rsokapuram, Lalamgt-673 Cif,

|

l

L T,Kunhirzman,

. S/o Narayenan Nambiar,
545, | Retired., Guard 'B',

| S,Ne.6302, Kuttlyil House,

- P.0.Meleadi-673 522,

... .. M.Visuanathan,
546, 9/o0 K.Belekrishnsn Nair,
- Retired,, Guard 'A! §pl,
S,No,15164, H.No.1/4599,
"Rsuath{" E£ast Nadakavu,
Calicut-6.

. T.P.Padmanabhan Nair,

547, S/o T.V.Appu Nair, Retired ,
. Guard fA', S,No0.1937,

Usha Mandir, P.0.Mankavu,
Calicut<673 007,

" K.Krishpankutty Nair,
548, 9/o0 Unnichathan Nair,
Retired,, Guard 'B',

UW?“‘ 4 s a2 T 3 e - et Ty BN gt B
1 N 1 PR MROEEATT Mt Pt o FE

S.Ne,.1502, Vadakkeyil Houzs, }%
P.O, N.I._E‘Kunnamangalam, :
CaliCUt. see gppL ICANTS ’a

v ] ...Contd./"‘
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V. RagHaVan Neir,
S,'t Gzvinden Neir,

- Retired,, Brekesman, .
3,Nc, 3024, Ragheve Nives,
'Chiramangelam, P.O, Neduva,
- Perappenangandi, Malsbar.

549,

U.KeBheskaren,
/0 U.K. Velu, Recired.
550, Guerd 'A' S5pl,, S. No./o’f'
Urpekendy House, P.C.Tarur
—676 302.

KeCsGavindes, Nair, v
. 551, $/s .C,Raman Neir, Retircc.,

Driver '8!, S‘Mo.7186,

Edevath House,

P.0.Thalekulathur,

Calicut - 672 317,

K.Chendukutty,
552 S/o .Chekku, Retired,,
. Asst,Cuarc, §, Ne. 1640,
Koyime Kand> ch°r,
PeDElathur, Celicu'-
572 A0S,

. Subrarawian
553 S/o P.Mumden, ketl reﬂ.,
¢ Guard 'AR' §, Nc, GP ‘€88,
Menizwan hou e,
Nesr WUater Tenk, _
P.0.Puthilyera, Talic.t-
o 673 (04,

-

KeKeParamesuwaran Nalr,
554, 5/0 P. K. Esuaren Nalr,
Retirea,, Brakesman,
S.Nn.146G, Kulangsoe,
P.0.Lakkidi, Pelghsa:.

A .Achuthen, S1,No,544 to 555 are

. S/e N.Koudan Neir, applicents in 0.h.71/93
. 555, Retired,, Guerd '.', PR3 . /o3

S.Nc., V 144, Srezvelsan,
_—Mankara P. 0., Pe.ghet -

.-

T ‘
’“/i;RYM<T9;\§§ _ 678 613,

/s«f.lﬁjhs@mml :

Ksébf 7o) bafe\C Solemcn, Recired.,

BN yFireméﬁ‘vS No.P ¢819.

ek D Nl.37' o K.C.Read,

Lol T Sunampdthi Nell rcea '

o ‘K Erodg#éSB 009, . «eo APPLICANTS,

...Contd./-




- 557, Retired

. 70-(0

K, “thappan,
S/o Kaliagpa Gounder
hunter 'B‘

S.Nc.P 9453, D,No,110
Arupnu Meles near,.
peipess Road,

~ Péondurei Road
£ ode-? :

., Zulekhabi, :
‘U/o Lete S.K.Syed Rnanec,
Retired,, Uriver '8!,
S, No.PTd 10125, L,288,
Periyer Nager, Hou .‘nn’uz**
Erode-636 0U1, :

5584 .

.8, Rrunacnalam

559 5/0 R Subie Pillai
Retired,, Guard ‘“‘
Spl. 5.N0,8995, D,NG.”?,
New Street Lan° ,

- Trichirepelly, ?.u.-b J oG,

NeP. Vadivelu, -
560 S/e Pennuseny, Reti.‘sf;’.,
>60; - Driver 'B', S.Nc,V/i7
Nttchipaleyam, L. Puthur(
Erede~638 002,

C. qasupethy,

: S/o T,Chinnesamy Deeikel.
561, De
' Retired., Guard 'A?, : :
S$.No.12152, .73, Kosemads Stre= t
Tiruvannemelai Pele,
Tiruvennemelei, N.ﬁ.District,‘
. Pin-606 601 :

7 MeHa Abdulrahiman,;
562, 9/r Mahammed Hussain,

I Retired,, Driver ‘&',
S,No,P 2294, Nannerku*um,
‘Neer Indien Overlseas Benky
.Tiruchireppally-620 020.

_ KeNatchimuthu,

563l - s/o. Keruppan, Retired.,
Fssistent Guard, '
S.No,7118, Periasamy House,
Paleuapuram, Five Reod, -
Karur, Tiruchy Dist,

N/V Paulrej, S

. S/o M, Vedhanayejem '
S. No.138“6 Arcl Iliam, ,
117, Cauvery Negsr, _ ‘ N
Kulitalai Tiruchy~339104. L «eo APPLICARTS

?/ '1..C0ntd./—
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565,

566.

568, .

569.

570,

" T2
'ﬁ_" ’?qzhﬂxp

S

”ﬁ,m\ﬁcNg<bﬁx

. ." 71 * 0
KoM .Devanathar,
S/o P,Meenakshisunderem,
Retired,, Guerd 'A! Spl.,
S, Ne, 10438 No.222,

Lenin Street Ralluay Cclony
P.0O., Erodo-z

S.Jchn

s/o A, §uem1natha Pillal,

Fetired,, Guard Spl.,

S.No.14326, No.25,

Sth Cross, Paramasivapiur:n,

Lelguddi, Trichy District
pin-621 677,

. V,Srinivesan,
S/o R.Venkatearama
Retired Guarc 'A?
§.No,9455, No.18,
Dr.Ambedkar °oad
Bhuvanesuari Nacer,
Caimbatore,

Iyer.
Spl.

VoMerimuthu,

3/0 Venkattacnslem T.,
Retired., Driver ‘&',

S,Nn,P 2469, Kalliikadu,
Omalur Pest, 9glem District,

E.Periasamy, &/o Ellappan,
Retired.. Asst. Guard,
$,No, 7545, Rvinashi,
Coimbatore District,

K.Ragothame Rad,
S/o K.Kuppu Rao, Retired.,
Guerd 'A', S,No0.10694,
Plet No. BG Flat No. 93
Kalyan Nagar, Sanjive’ Peddy
~ 'Neger P.0., Hyderabad-500 038,

K.VeMohan,

S/o0 P.Ke Uaratﬁara?alu
‘”Reilmed Driver TA! épl
\\ 10372, 19/8,
~WarichpBokéil Street,
;ﬁ;&em‘“ﬁi 636 005.

: o
MﬂThanga!Sj,
Y5ilo C. man3ckem, Retived,,
se 1) R?,istent
o -ﬂe ammankoil Str=et,
415~Sa em—é@ﬁ 005,

4

w.mmw”
ariammal,
N/. Late P Nurugasan, Retircd.,
Guaref 'C', S,No.16321, 46,
knna Street, 01d Suramangalam,
_ Salem-5,
| 4

'81,No,556 to 570 are

applicants in U.ﬁ.72/93.

s ..o RAPPLICANTS.
'.IC O.Jthu /"



574,

575,

57@.

5774 .

578,

579,

580,

581,

[ ] 72 LR

K.HoRahima,

W,'s Late C,Nagasundaren,
Retived Diesel HKssistent
S.No.J/M 497, 30, Nehru’
01d Suramangelam, Salem-5.

Krishnemmel, -

W/a Late Konthan,
Retireds, kssistant fuard,
5,No.605¢, O,No,5, Mejee’h

 Street, 0ld Suramengalem,

salem45.

Cateerene,

W/o Late D.K.Pcter
Retired,, Driver ‘B!,
Specisl, S.No.P 17946,
130 & &nthonispuram,
Suramangelem, Salcm,

N,Gepalasamy,

5/a Nareyaspasemy Reju,
Retired., Guard,
S.No,1300&, HIG 238 F
Hausing Unit, hknna. hNagew,
Trichy-620 015, '

N, Kupp=n,

5/c Narayana Naiker,
Retired.,, Firemen,
S.No,r 2429, .:/ibZ,
Sivathpuram P.0., =
Salem, Fin.636 3C7.

®5vindemmel

W/o Late Kdﬁrumugam,
Retired,, 1I Firemen,
S.No, PTJ 17449,
Ammapelayam, Salem.

Perayee Rmmel,

W/o Late R,Thangamutnu,
Retired,, Driver 'B' Grade,
S.No, P 9437, 60 Z, 33k,
5.K.C.Read, Erode-638 CO9,

Kousalye,

W/n Late C,Ponnusemy,

Retired,, Cuard 'h!,

Spl. S.No,15313, 30,

LIC Nagar, Meslepelavam Fele,
V/Erode-?.

étreét,

S1.Ne,571 to 579 are
applicants in 0.h73/93

« .. RPPLICANTS.

.'-'ooCOtho/*




* .73O.

E Ramen /o E.Sami
- Retired., Driver 'C‘

582, . S, No, P 4242, Edethottethil
House P.0, Kadalunui Negaram,
Malappuram District,

Pin-676 312, Kerala.

- K.Reman,: S/s Chandu,

' 583, Retired,, First Firecman,
S,No, P 7147, Vakeeri
leethel llouse, F.0- :
Palath, (vie\KaPkodi
Pin - 6% 3 611,

.. Mrs,B SarOJini m/o Lat RIT Bhadlachelam,

'S4, 20 gdle Striet ' §1,No,580 to 584 are
amangelam - o

Nidemangalam 0L Jppl*cqnts in O.h. 74/93'

Lo L.Vasudevan Nair,

. +585, 3/- N.Gopelan Nair, Retived,
. Gypard 'A', S,Nn, 7319
"Sohhalayam" C/g Statien
-Master, Vaniyambalam F.0.,
Malepuram District,

Pin - 679 336,

M.Kutty Malu,

S/n Lete M.R.Senkaren,

. Retired,, Driver,

. 9,No,5707, Nadathil House,
Erem"-'l"ld o \:’(,/84.,.. lj.
Rrakkinar, Koezhikode,

Pln <"¥93 028 (S+pf¢ Ny 477735}

586,

SRS M. Schuthan Nair,
 58%. S/- M.Krishnan Nair,
: Retired., Guerd 'A'
Kariyatkunl House,
Narakods, P.0. Keezhariyuor,
Kozhikode - 673 324,

Coen KeNeSankunni Menon, , S1,No,585 to 588 are
‘GRS, S/oc V.Madhava Menon‘ applicants in 0.k.75/93,
| Retired., Driver 'AJ ‘ s ' o

- :Niw%sgss, Rohini \1har,

Chegtipadi, Fin-676 313,

gadl, Malapuram

District,

’i’:‘ nguttappaa
aéﬁé <5/5 P Rbnan, Retired.,
Fdwemnﬁlﬁ , S.No.P 51
Plkggd {th House,
»GtLB“érl llL’I‘,

== » « | vee. APPLICANTS,
’ ' -0.\ .COntd’./-



592,

593,

594,

595,

598,

59@,

Acm JanU

591,

W/o Lats B.N.Thenian,

hdhikarimanemal House

| 'P.O.kriyallur ~ 673 3%4.

C.K.Veleyudhan,
Retired.,, Shunter/LHTS

ffuzhithottu Parembl,

Eest of Cemethari Roed
Cnchin - 13,

Puzhakkal House,
Mudeppalore, (Via) .
Rlathure, Palghat’ D1 frict.-

M.Moses,

" Retired Gt Graiu/au";d/hld

Methel Collece,
Mammeth Vayel

Pattathanhem, - &uilun.

v Rrjunan '
Retired,, Driver 'B!/QLN,
Karmaleyem,

‘ Pattathenam,'uuilon._

P.Mercita,

/o Late dhrt Dominic Sebestien,

Retired.,, Driver 'h /Qhﬂ
Pethan Parambs,

Neer Transpmrt Cffice,
Quilong

N KeGanesan,

~ §/e M.N.Krishnemoerthy,

29, Ramanujem Street,
Kalllkuzhi Trichy-2C,

Retired Guard/Special Graﬂa,
Southern Railuay. .

MM, S.Thangapra asam,;'

'_s/o Michel, 2 k/4-8B,
First Street,

Annal Nagar Nalligaipumamq
Trichy-1., ﬁetired Jriyer *A!
Grede, Southern nailuay.

hiI.Vincent,

. 8/oc E.J.kmbrwse,
27, Ponnthottam,

Kemp's Toun, Trichy,
Retired Guard/Spec*al k Greds,

,v/Sauthern Raifluay.

e 74".;_'

81, No 589 & 590 are. applicante

Retired,, Loco shunte;,{ in 0.&.16/93.
. S.Ne,P 8183, .

F.N KUmaran._ | - V 5 N 9 & 592 . : _
Retired., Driver’ o 1}1 00“!1 .-,17/93 are applicents

' " Southern Railuay,

‘ul ND.393 to 595 are
gpplicants in 0.h,78/83,

'APPLICANTS,.
: ...Contd / '




- 7. V,Subramanian

599, $/o E.'enkatraman,
21, Thondaman Colony,.
Metar Factory Road,
K.K.Negar Post,
Trichy-21., ‘Retired
Passenger Guard,
g Ralluay.

3,kntony,
600, S/o Sovrimuthu Pillai,
41, Malliyapuram,
l'laln Read, Trichy-1.
 Retired,, "Shunter 'B' C:ade,
‘Southern Railuay. -

R.Gopalan,
601 $/o D.Ranaghandrar;

* 125, Mariemman Koil S+reet,
Ponmalalpatty, Golden ROLK,
Trichy-4, Retired,
Passenger uuaro, Scuthern,
Railway.

< [.Kedrinivasan,
602 3/o0 T.V.Krishnasamy, .
* 131, East Chittrs Street,
Srirangem P.0., Trichy,
Retireo Gusrd/Speciel
Grade, Southern Ralluay.-

L. R ﬁlagarsamy,
603, 5/ Rengasamy Naidu,

* 328/B, Railuay Colony,
Trlchy-ZO Retired Lsco
Shunter 1R Grade,
Southern Railuay
(Trichy Division).

oM, Issae Chelllah
604. 3/o0 S.Manuel (1ate),
Retlﬂed 'A! Grede Cuard,
Southern Railway, 19,
Keela Kesa Street,
Beemanagar “Trichy-1.

S, M K331m C '
S/o Sheik Masthan,
39/8/17—E Innamthar-
. -QE' Tennur Poet,

17, Retired Drlve
SOU bhEL n Railw o‘/o

. S/o Naga Fillal.

1.Bazaar Strecst,

t, Trichy-17, _

> Diriver /B Grede,- ' _

Re_,_luiay. . ) PRPE inLICANTS
s .-.Contd./-
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609,

36%00 T

51

612,

@13,

614,

ian e AN S etk sl AR ol e itticier SRR b L S a s s aa el He e e e 5

E.Abdul Rezak,
607,

S/o Mohamed Esuff,
55, Moolakollei Street,
Tenaur Peet, Trichy-17,

Retired Shunter/B Grade,

Southern Railuay,

I I.Innesimuthu, } e

S/o Inresimuthu, .
Kalkothaniir Villege, -
Purothavkudi Post-621 33
Ilgnga Kuchi, Trichy Qietzizt
Retired Oriveyr/ B firace,
Ssuthern Railiéay.

'S,Ruben Gregory,

S/o0 D.,T,A.Sundaram Pille®,
5/A, Convant Ryed,
Contonement, Trichv-7%
Retired Guard/Special Grede,
Southern Railuay,

M,Kareem Baig,

$/0 V.Munveer Beig
Np.13, Perisioner &
Kejapet, Trichy-1, -
Retired Guerd,/A Grade,
Southern Raijluay.

’
tiset,

D.Antonisamy, . ;
$/o0 S.Doraisami Pillat,

I"7~B, 1lst.Street,

Deraisamfp@taag :
Trichy-1, Retired Oriver,
B Grade, Southern Railuay,

T.R.Ethirajan, ‘

S/s Thiruvengasdathan, .
53, North Chithre ‘Street,.
Srirangam, Trichy-g,
Retired Passenger Guerd,
Southern Railway, -

‘KOAQREQhBVéSimhan'

5/o C.Ananthacharier,

1, South Devi Street,
Ranganagar, Srirangam,
Trichy-6, Retired Guard/
R Grade, Southern Reiluay,

3, Murugesan,

|S/0 K.Subremanian,

Plot No.5, Thaimanavaf Strest
lyyappa Nager, Trichv=21.:
Retired Passenger Guesrd,

’

) fsﬂthern Railuay. {

Vo

BTN

ce

R e N

v.. APPLICANTS, .
,..._Con'td./-' A

et b e



R N e

N L5

615,

61F.

617,

618,

618

620, -

R Visuanathan,

" S7e N.R.Redhekrishnan,

5-C, Sastha Street,

Balaji Nivas, Ayyeppe Nauar,
Trichy-21., Retired Guard/
Speciar Grade, Southern
Railuay,

Gersld Edward Rodrigues,
S/e Gereld tduard,

24/2 Ardhi Bhegubn Straet,
Tendral Nagar,

K.K. Na(_:l'd:'.' FOSt,
Trichy--21.

R Rengasamy,

$/o Ranasamy Kevander,
62, Railuay Celeny,
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
Ssuthern Railwsgy,

P.Raman, S/n Pitchsi,
118, Psris Melguperai,

'Trlchy—1._ppt1r°d.,

Eireman/A Grade,
Southern Reiluaye.

- G, Sethuramar

$/o Gopelsamy Naidu,
Crauford Reilusy Cmlany,
Trichy-20, Retired
Drlder/& Grade, Southerp’
Railuay.

S,Thangaraj,

S/e. M .Sebastian,

5/24 Thirunagar,
P-nmalal, Trichy-4.
Retired. Shunter/8 Graae,
Southern Railuay.

D Devgdoss Alfred

aL<@ B, P DevasirVatham Pl%laL,

huraJa Street

ilway.

ﬂ
/ﬁaie’
a gggypuram, Trlchv-..
1?? Drlver, Scuthern

e APPLICANTS
ee<Contd, /-

T, T e



623, .

624,

625,

626.

6277

630,

631,

_ 69, West Uttra
' Sriréngam,'Trichy—s,
Retired Guard/AR grade,

T e 78 LN )

S,Krishnan,

S/o T.E.Sarangapani Neidu,

61 Drgrvethi Ammen Koil Street,
Srirangem, Trichy-6;

Reti~ed Guerd/k Special Grade,
Southern Reilvay.

T.V.Naganathan,

136, North Chithirei
Street, Srivangam,
T=ichy-6, Retired,
Guard/R 3peciael Grade,
Scuthern Rsilway.

R.Narayanasamg, .
187, Chitrei Street,
Srirangam, Trichy-6
Retired Guerd/8 Grade,
Southern Railuey.

KeNeSubramanien,

Nerth Chithirei Street,
Srirangam, Trichy-€
Retired Cuamd/A Giade.
Scuthern Railuway.

L.N.Rangehathan,
S/o T.Lechumanan,

71, Kendi Street,

Srirangam, irichy-6

Retired Guard/B Grade,

Snythern Railuay.

S.R.Yemunechari,

S/e T.RengaSUamg Thethacnaslez,
treet,

Santhevn Railuay.

3,Veerappan,

'S/o G,Soundarara Pillai,l

143, Main Roed,
Sangiliendapuram,

Trichy-1. Retired Driver/

A Special, Southern Railuay.

.A.N.Jnseph,.s/o A.Aibrose,
. No,18, Pattakara Street,
" 'Palakkarai, Trichy-1.

Retired Guard/A
Southern Railuay.

E\.A-Adaikalasamy,

/o0 S,krul Pillei,
26, Sekkedi 'Street;
Palakkarai, Trichy-1,
Retired- Guard/B, '
Sputhern Railusy. _ coo

- —— Ty T eramly | RN et e

APPLICANTS.

) -Cohtd./"

¢

e it M ol

B | nea



632,
633,
634,

éﬁ%;

635,

A\

&8

R A A A K A e Y

KR Se®varengenm, |
No.48, Palayaksvil Strest,
Palakkarsi, Trichy

Recired Special Greds Guard,
Southern‘Railuayy

C.Antunyeamy,

S/' P .S .Chinniah Udayar’
15, Sugadoss Mandy Street,
Baéu Road, Trichy-2,

k.Syed Jaffer,

8/e Syed Aheamad,

6, North Suankare Street,
Near Bahit Rogd,
Trichy-8, Retired Uriver/
A, Southern Railuay,

V,Periyasamy,

5/0 G,Vaithialingam,

32, ‘Kazapettai Lirs, -
Bazaar Street,

Trichy-1, Retirei Guarc '
A, Southern Railvay,

V.Rlagirisuamy,

S/o N.S.Veeracuamy Naid,
8, Dector Issac Lane,
Saengiliendepurem,
Trichy-1, Retirsc Gacds
Guard, Southern Railvay,

S.Abdul Subhan,

S/o Shaik Bakjza,

38, Sathyamoorthy Street,
Senthanneerpuram,
Trichy-4, Retired Guard
R Grede, Southern Raeiluay,

H.Ammer Basha,
5/c Md.Hassain, 23-A,

~arathamasemet Street,

dapuram, ,
etired Driver/

1@@@hapéii

s%o5k Dy sifaju Chettiar,

@ NA° ]
f_5§%§0ﬁ$hg‘m Railuay,

'tnﬂftrﬁhﬁmpéygai Main Road

*Rétired Guard/h,

Trichy-1,
) ailuay.

outherh

('] 3
VG pAB

.%“é%ﬂ'rﬁﬁam Lo+h

648,

L

v

?
1/8, H.M.K, Coleony,
Circuit House Road,
No,5, Toll Gate, -
Trichy-20, Retifed Driver/
R, Southern Reiluay,

R Rhmm e AT S S . 41

v+« «RPPLICANTS

s .Jﬂtdo/-

¢



641,

642,

645,

646,

648,

647,

e 8. [ 2 ]

R.Ramu,

S/o Appavu Karukechi,

€9, Neu Street,

0lkakedai, Contonement,
Trichy-1, Retired Driver,/
B, Southern Railuay

R.Kaliemoerthy,

S/o K.Ramasamy, 1,
Kannagi Strest,
Subramsinfanuraenm,
Trichy-20,, Retired
Shunting Driver,
Southern Reiluay,

M,Deraisamy,

$/6 V,Maruthamuthu,

23-C, Bnna Naper,

- Subramaniapiuram,
Trichy-ZO.z Retzrad
Driver/F, Southern Roiluey,

R.Mazharul Haq,

8/o S,8hcul Razek, 24,

Syeda Mohamed RoutFe:r St1ecti,
Beemenagar, Trichy-1,,
Ret.red Guard-A, Southern
Railuey.

A.knthony Louls,

S/w C,Arckiesami Filla:,
91, Keele Pedayschi Strce+,
Near Eda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railuay,

P.Venkatesan,

S/o C.Perumel Naidu,

65, Highuays Cclony,
Subramaniapuram, Trichy-20,
Retired Driver/ﬁ Spl.
Southern Railuay,

K.Meenakshisundaram,

5/0 M.Kumerasamy P:illai,
Si, Rnnamelal Strest,
Erode, Retired Guard-A,
Southern Railuay,

P.Arputham, S/e A,Peter,
47-8, Annen Iilam,
Azgd Nagar,
Suramangalam Post
Selem-3, Retired Driver/
B, Southern Reiluway

v |

TSR b

ees RPPLICANTS
veeContd, /-




K, Periasamy R
€49 S/o E.Kolandan, 23,
‘ * vaoc Street,
Kollampalayam, .
Er+de-638 002,
Periyar Distrlct
Retired Guerd/k,
Southern Raiany.

V,Palanisamy,
5/- NeVelu Paknadi,
650, 10/92-C, Nanjundeptren Ruwd,
‘ Podanu;, Coimiatore Bistuict,
Retired Guand/R $il,
Southern Railuay,

R.Venkatachalam,
651 S/- K.Ramasamy “idayar,

° 117-A., 01d Pagnur,
Ramjee Nagar Post,
Trichy-S Retirec Shunter
Briver, Scuthe re RJJ*JG).

- 8§ Sowsalmary,
652 /0 G.Saverinu! thu,
* 5/218, Muthukulem Villegs, - .
N.Ke ttupattl Post,
Via., Ramies Nage;
Trlchy-,. Retired Urives/
R, Southern Reiluay,

. _R.O Ramanathan
653, ~3-R, Pachalappd Mudali Street,
: 'Kumbakonam, Thanjavur Ui&trlbt
Retired Guard/A, Southern
REllU BY¢

K Abdul Mahh
e 8/0 Khader Shau Rouwther
654. 32, Periyar Street,
: Subramanlapuram,- :
Trichy-20, Retired’ ahuntpr/
B, Seuthern Ralluay.

, 9. Gopalan,-
655, 5/6 R.Srinivesan,
‘ 64-C, Railuay Quarters,
= KumbeRenam-612 001,, -
¢ WReLTTed Byerd, Southern

‘J'Q%,Rgijugygtgmn

Biktrict, “Retired

hlrema ‘%, Sou+h9rn . .
L REITUaY, ‘ :  wes APPLICANTS.
V/’ S ’ o . ' : ' N \.Q;—Cl'nt'dq /"'




657.

658.

659,

660.

661,

662,

663,

664,

A,Jacannathan,

S,'s A Rrakiyam, 11/4,
Sgvariarkoil Street,
Woraiydr Post,

" Trichy-3, Retired
/b,

Fireman Seuthern Railuey.

S.hbdul Kareem Sehth,
S/w Sheik Ahmed, 73.

. Centval Bezar, Tennur Post,

Trichy-47, Retired.,
Special Ditees /B
Sauthern Railuev.

R,Soundarersjulu,

$/o G,Rajemannar Naidu,

25, Generel Bazzar Strecy,
Tennur Post, Trichy=17 ‘
Retired Guard/hk Speciei,
Ssuthern Railuav.

- R,Vairaperumnal,

S/o Ramesamy Pilleld,

28, Krjishnapurarr,

middle Street, Tharanei.r,
Thanjavur Rozd, Trichy--8,
Retired Drive:r/C,

Scutherrn Railuay.

M.8ivasubramanian,

- §/0 S.Nenickam Pi'lai,

House Ne.20/C-1,

knna Nagar,
Subramanispuram,

Trichy-20, Retired Shunter/
B, Scuthern Railuey.

‘p,Padmanathean,

8,0 K.Farthasarathi,

'21/3, Poonnaiy= Sclany,

Devaraya NageT, '
Trichy-21, Retired Mail
Guard/R.Spl. Southern,

.Railvay.

S.Md,Mehboob Ali Khan,
¢/o & Sher Kli Khan,
16/5, Fourth Street,

Renganagar, Trichy-21

Retired Passenger Guard,

‘Spouthern Reilvay.

S,Dekshinamoorthy,

$/o K.Somasundarain Fiilai.

17, E.B.%olony, Khajemalai,
Trichy-23, Retired Guard/A
Southern Reiluay.

... APPLICANTS
.0 .Eontdp/_



[ V.Krishnamurthy, ‘

665. S/m C.Venugopel Raju,

14, Kumaran Street,
Melakalkendarkottai,
Trichy-11, Retired

Guard/A, éouthern‘Railuay.'

R.Amalanathan,
- 8/o Rayappa Asariyar,

666. 70, Krishnamoorthy Nager,
Meter Factory Road,
Trichy-21., Retired Priver/
R, Southern Railuav,

T.KeRajagopalan,
667 S/o T.V.Krishnasamy Iyengaw,
e 2, First Street, Kallulwuwhli,
- Illupur Road, Trlchy-2C
Retired Passenger Guard,
Southern Railuey,.

K.Karumbairam, o ‘ 31..Nu,., 596 to 668 are
668 S/ S.Kumbalingam ~illai, applicanis en 0.K.79/93,
*  46-B, Ramakrishne Negar,
Kallukuzhi, Trichy-20,
Retired Driver, Scuthern
Railuay, ‘

- G,Kuppusemy -

660 8/o Gevinda Asary,:

*  6/R, Samynsthan Strest,
Melakalkandharkottai Post,
Trichy-11., Re<ired Driver/
A, Scuthern Ralluay.

T.ViArunachalan, g
"~ §/o T.h.Venkatachalam Pillai,
670. 56-K, Mudaliar Ztreet, :
Werivur Fost, "richy-3.,
Retired Guard/#, -
Southern Railuav,

R ishnasamy, S
ASRamassmy Ayyangar,

Nvasa Pillai Street,

ynarayanha Temple,

(=% bayl am, Madras -~ 600 G033

Retired Pdbsenge: Guard,

g therhZRigiluay, ‘

dmalai \aickex,

S irst Street,

= Bepatti Vil age,

K.Sathanur, Tricry Oistvict.,

Retired Fireman, Scythern '

Railuay., ««.. RPPLICANTS,
S Y : . L . ...Contd; /‘-

¢



673,

674,

675,

676,

677.,

673,

679,

v 6301

‘.O Pd L 2

S/o KeThangameera Mohideen,
8.249’ BJH-Equ T@Uhship,
Ranipet-632 406, Nerth Ao-uot
Distrizt, Retired'Shunter,
Southern Reilwvay, - '

“N.Krishnasamy, . _

S/w Narayanasamy Pillai,
27/3; Sakthi Vinayacar Streor
Crauford, Trichy=-12, -
‘Retired Driver/A, Sauthzrin
Railuay, .

G.Amirthalingam,

S/o M.Ganapsathy,

Periyar Streect, .
Kelakalkamdarkcttai,
Trichy-11,, Retirved Driver/A,
Scuthern Railueay,

S.Andrev, S$/c S{Sémi:ej,
Guru Illem, 3rd Stireet,
-E(E.Colony, Maherajopuran,

~Villupuram, Ssuth Arcot

- Dlistrict,, Retived Tassenaer
Driver, Soutkerp Railuay.,
T.Rergasamy, :
5/ Z.Thangavelu Psari,
25, Syndaram Pillai Thottam,
damalaipactd ruihur,
" Trich/12,, Retired Shurntes,
Southe:nARsiluay,

M.Gevindaraju,
§/0 Mutrukrishns Neidu,
~Natherss;ellivasal,:

‘Trichy-8, Retired Shunter,

" Sputhern Railuay,

R.Rbdul Rgraman, o
-8/0 G.Abdu_ Kareem, :
6/8,,Jalla;‘Pakkiri;Street,
"~ Madurai Roed, Trichy-8,
Rétired-Dr:ver/Special»Grads,
_Southern-Railuay.

K.Ratagonal, . _

§/o 2oKristnasary Naidu,

97, SINCO Zolony,

- Edaralaipat:. Puthur,
Sundarém_Pillai‘Thotiam,
Trichy-12, Fetited.ﬁhugtsf,
_ Southern Ra:luay, ' '

Samyaar “hoppu, House No.37,_'

v+eo APPLICANTS.
Q‘QCOntd;/—
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: G +Kuppusamy Nalcker,

' s/o M, Cengethara Naicker,
681, ‘69, Illengao Street;

. Pinmalaipatty, Tr1nhy~
Retired Shunter/B

Southern Réiluay.

.- C.Andi, 5/| Chirnaiyan,

ce2, N Kuttappattu,

: Ramjee Nagar Post,
kmbedkar Nagar, Trichy-y,
Retired Shunter, ¥
Southern Railuay,

©. AMSKill, S/o E,3kill

683, 124, Crauford Colony,
Crauford, Trichy-12,,
Retired éhunter,
Southern Raiiuay,

S,Abdul Xareem, -

664. S/o Sheik Ibrahim, : o ,
St 50/94, ¢ngarathropu, , _
. Trlchy—l Retirec Ghunter

Driver,B Sourthenn RaiLuay.

o J. Issac, S/s R, J*eepk iliey,

685,. 36, Raghavachary Street
Semblaﬁ Post, Perasbur,
Madras-605 011, Reviied
'Driver/Spl. Soutwerw Railuay.

o R.Gopalekrishnan,
. S/o S.Rathakrish=en, 273,

Sethurama-Pillai qolony,
Trichy-20, Retired Shunter,
“;Southern Rallwey.
=N, Jayaraman,
607. 4.5/0-N3K L.Naresa Ayyar,

Ao, 9828 NNarasimma Achery Colony,

.04 4 ~Nanjikottal Road, Thanjavur -

'+ 613 001y, Retired Fass, Cuard,
tﬂSouthern Railuay.

R Joseph,;S/o D.A Reou
Chemtlar, 8-A, Vecanayagum
P Cne%ty Street, Vth Line,

. f"‘f\!zatga;:)a’ctJ.na--ﬁ’\‘l oc1,
~"Retired Driver/A Sp,.
Scuthern Relluay. |

. S, D Ra'ﬁ
689 $/o Kl Sadeya Mudeliaz,
S 321, Vsndiyar Colony,
Thillal Nayar, Velar Reoad
Thanjevur, Retired GUmrd/a ’ ¢ . _
SOUthern_Railuay. ‘ : +es RPPLICANTS.
“‘/ ' ' 6.C0ntd./- :
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694,

655,

687,

691,

663 -

6C6. |

Av{.

e B6 .

3 u.VelaKutham,

§/o R nnamelai,'

12/V1 2364, Pookksra
- Vastha Neu’ Street

Thenjasur - 613 001
Retired Driver/A
Southern Rallway. .

- R.Murugaiyen,

o Remasamy Konar,
Nenin Nagar,
UdayamarthpndapULam Pcsi,

- 614 706, Thiruechireinronaui

Taluk, Retired Sucerd/C,
Southern Reiluay, -

R.Gopulekrishnan,
S/n K.Ramanrujam Naidu,

Plot No,.19, kbreham Pundither

Nagar, Via, Sivaji Nacar,
Thanjavur - 1, Pea*.eb
Driver/A, Southern Pai: way,

P.Srinivasan,

S/o Pachalyappa Muda]i)a‘,
112, B/4, Mudalivar Stre
Muda;l)ar Chevhzram
Trichy-1, Retired Guard/A

~Southern Railuay,

G, Kalyanasundaram
S/0 MeGecvindasami P l’z'

- Mooppanar Street,
Emmanpetei,- JBUIGFJ am Doy

Pin,- 613 205 .Thanjavur

‘District, Retired Guard/A,

Southern Railuay.

Ko Sanniyasi

5/o Kesava Padayachl,

18, Kemper Street,
Senthaneerpuram ~Tr1chy- ;

.Retired Drlver/c
. Southern Ralluay.

£

Ke Sankaranarayanan,
S/o V.Lnganethan,

C QQ/Az North East:Exten51on,
7th Cross, Thillzi Nager,
Trichy-18, Retired Guard/Spl

Scuthern Rallua\.

8, Per1yabam), S/o Sangiili,
Docr No,59/9, Mudaliyar
'Chetram, Muneesaaran Koil

dtreet, Tiichy-1., Retired
Oriver, Southern Railuay,

- ot sy e e S L e D e R L LR
S AT T e T

e e p———— e

ees APPLICANTS

f.s..acontd./~
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K.Nandagopal, " -

S/o v.Krishr.asamy,

43, Brindaven Street,
Indira’Nagar, LIC Colony,
Trichy-21,, Driver/®,Spl.
Retired, Scuthern Railuay,

638,

T.R.Balesubramanian,
S/o Rathinam, 168,
North. Street,

~ Tiruvaiyaru 613 20¢
Retired Dr.yer/f&
Southern Railuay,

‘699,

3,Masthan,
200, S/0 R, -Babu Sahib, . ;
*. Retired Passenger Driver,
Southe:n Reiluay,
Meenkara Street, Ternur,
Trichy-17|

.

I

. P,Gowrisundaram,
. S/o S,Periasamy,. 10s6-4,
"*  Manickapurem Nacu Street,
’ Melapuaur, Trichy-1.,
Retired Guerd/A,
Southern Ralluay,

TiRamacliardran, .,
702, S/o M.Thangsavelu; 5, -

*. Bharsthv Desen Stresi; ,
Kilpérumpakkam, - ="+ .2 ..
ViilupUram-4'605‘602,~‘ o
Retired Driver/B, '
Squthe:n'Railuay; a

E ]

F.Ganesan, .
703, 8/o0 Packri Theyer, -
*  2/257, Teluk Office Road,
Yhiruthureipoondi 614 713,
, Retired Driver/h, A
®°. SoutherniReiluay,

[y
t

o e

e °QT' S N ]
,fy;kézkuggg;>$gd»Uaiyapuri,
o \Paféhifandhﬁaﬁ&Koil Street,
704;-§Ibamkd,athutzlﬁgichyunistpipt,
". o Retiréd(Shunter) Southern

s ( o ), h Railuay,

~

P

ot T Mg el : .
: Q'ﬁﬁ;Nézir'hﬁgﬁeﬁ;‘ S
~ \§/6-RbdB1-Gafbr Sahib,
705, 13FiRg FundZ0ffice, -
- Themnur;y=Trichy=-17,
Retired Driver/Spl,,
Southern Railway, ' : .‘.'CAPE;ISANTS
3 R s : c e s LOTY o/
A ¢ Co

x

<
]



Lo v, Velu, ' - - |

o6 870 Velyepuri, =
% frethiyur, Iniyanutr’ Road

House No, 33, Trichy-9,

Retired Shunter,
Southern Ralluay.

- [ SeMerimuthu, .

267 o S/o M.Singara Padayachi,
07 24./9’ Railway Colony,
Kallukuzhi, Trichy=20,
Retired Jhunter, :

Southern Railuay, -

N . PyMamundy, '

708. S/o Palaniyandi, 42- A,

% Mudukkupatti,

. Pudukottai Read, _
Trichy-20, Ra tlred ShuthL,
Scuthern éaliuoy.

T, Innasimuthu, o o o
| 8/0‘8 Thomas, 13, S '
7094 West Nariyanatha-u‘am ' ' '

v Dindigul, Retired h“nber;

. Southern Railuay. LA

| ik, SaVaIimuth_, :
7104 . ‘870 Arulsppan 9/s,
UM NamLCeLany 6th Cress,
‘Trichy=-20, Retived Shurter,
Southern Ralluay, ’
S A Nuthusamy
7118 <5/0 R, Thaﬂa‘iKQVQﬁdpr. 31,
oo “B¥8,S.Colany, Pudykettai
‘R8ad, Trichy-20, Retired
‘ Shunter, Southern Ralluay.

-5, Palanlyandi .
7924 8/0 Satalyan, 31/3,

777 ‘Palahiyendavar K01l Street,
“Ininamkolathutr, - Trichy District.
'Retlred Shunter, ‘Southern

* - e Ralluay.

b 2K M, Rrumugham,_- -
713, . S/c Kuthian alias Malayend 1,
- 493, ‘Paleniyendsver Koil®
Street, Innamkolathur,
_Trichy, Retired Shuntpt,-
“Southern Paiany.a

. [

..“_,

S Kandaaam‘ )

7744 '3’0 Subbaraga Cevander, '
T “Kadechanallur Post, :
424 East Thottipalayan,
Erode 6 ;Retired " Shunting

: rlver Southern Relluay. , cos APPLICANTS
. - . ’ . ' sse s Contd /

sem
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M7,

718,

Te

7 f”*\‘
V

/
' E’T glinlo
Q‘

- Secretery,. )~
o Ministry” oﬁHR?ﬂlu9ys, end .Respondent - 4 in 0.k, Nos e

(X 89‘. ]

Vi.Thiagerejen, Yo
8/0 Venketachalam, : : Lo
136, R.M,S5.Colony,

-Nangeekottai Rozd,

Trichy - 6,  Retired Oraver/:

Kk Spec1el, Southern erlUrYo'

hiGoRouse, S/0 Semiel Rousc,
35, Kenadi Street,
Sybremanispurem,

Trichy - [0,Retired Shunte
Southern Rﬂlluay.

ReVe Ponnplyan, :

3/0 R UaleelU, 14-0,

Saint kntony's Uhurch tons,
Nagepattinam - 817 "0CY '
Retired Driver/A,

Southern Railuey.

81 ,Nos¢ 669 to 718 ere.

NeRejamanickam, applicents in Ok, 80/93

$/0 Nersyemnasemy Pillei,
18, Nethaji Street,
Kameresjapurem,
Rajakilpakkam PFast,
Mezdres - 600 073
Retired Driver,
Soltherin Reiluzy,.

By kcdvocete Shrs #eSusha Re ", tn 0.5 Nos, %95 to.403/§T,

's7/90,416/90, 320/92, 298/S2 =nd 377/92

By kdvocets Shri R.Bheskeren ih D.k.Nos, 44/93 to 76/93,

By huvacete Shri UaShiuaﬁ.?illaj in Ouk.Nos, 77/93 & 178/93,

By kdvocete Shri Vijeyem wveyzn in UdkiaNus, 79/93 & B0/93

Versus

Chairm?n, . Respondent = 1 in O.F.Nos,
Re {lu®y Bgard, 395 to 403/9%, 79/93 & 80/93

Reil. BhaVPn, Resnonden
dent = 2 in O.bJNos, 57/903
.Neu‘DELbi . 415/90,320/92,293/92 377/92 ahd
“, 44 to 76/93 :

w/

%

%Japie Feshondent - 1 ih O.h.Noss 57/90,
represénted gylithe 415/90,320/92, 298/92 377/92 and -
i . 44 to 76/93

395 0 403/91,

-

R4l - Bheyeh,
Neu Delhi://// '
v 7 ' s..« Respondents,

-

Contd./-
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Divisional Reailuey

Mysore. =

Senior Divisicnel

'.90..

. Union of Indie ) Respondent - 1 in O.k.Nos

through the Genercl 77/93 and 78/93
Maneger,Southern Reilurys, Respondent - 2 in 0.F.Nos,
‘Perk .own, Micdres = 3 395 to 403/91,79/93 & 80/93.

Respondent - 3 in G.k.Nos.
57/50,416/90,320/92,298/92,
377/92 end 44/93 to 76/93.

The Chief PersonnelvUFFicer,Respondent - 2 in O.h.Nos.

Southern Reiluay, 77/93 and 78/93
Park Town, Medres - 3

Res~endent - 3 in 0.k Nos,
Meneger,Socthern Reilueys, 355 to 403721,

Reenovdent - 4 in O.ksNos,
£7/90,416/90,320/92,298/92
and 377/92 |

£8neRRRRlp ot dcer
Palghaet

The Divisional Persoarel Kespongent - 3 in O.k.No, 78/93
Officer,Southern Relluay,

Medurei Division, '

Madurei,

Respandent - 3 in U;F.Nb.77/93

The Divisicnel ( Rezpondent - 4 in O.h.Nos,
Sunevintendert, L4790 o 75/93 o

Southern Reiluwey,

Divisionel Office,Pelghot,

The Division2l Reilucy Reshondent -~ 5 'in O.F.Nos,
fenager, 320/37,298/92 and 377/92.

Scuthern Reiluay , S

Bengeivure, o sre00e Respondents,

(By kdvocate Shri K.R.D.Kerentt for'Shri E.N.Venugopela
Gouds, Rriluey Hdyocete for respondents in a2ll the
epplicetions). ' '

[ XX ] Contd/— .
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ORDER OF THE FULL BENCH

Shri Justice V.S. Malimath, Chairman:

These cases have been plated before the Full Bench as per
the directions made by the Chairman by his order dated 23,10.1992

'in exercise of the powers conferred by Section 5[4)}{d) of the

Administrative Tribunals Act, 1985, after transferring the cases’
of the Madras and Ernakulam Benches and clubbing them with the

cases of the Bangalore Bench. The reason for the reference is

the conflicting views taken by different. benches, one view having

been taken by the Ernakulam Bench in its arder made in application
K-269/88 dated 20.4.1990 and a contrary view taken by the Princj-
pal Bench and the Ahmedabad Bench in 0.A. No.1572/88 and O.A.A
Nos.351 to 423/88 respectively. We shall now proceed to state

briefly. the relevant facts as follows:

2. The applicants in all these cases are employees of the Indiar;
Railways serving in different Divisions as Drivers, Guards, Shun-
ters, etc. who belong to the category called the running staff.
The applicants retired from service between 1976 and 4.12.1988.
They have in these cases prayed for ditections to the respondents

"to grant them pension and other retlrement benefits by taking

mto account\ runnmg allowance not exoeed:.ng 75% of thelr ray.

/

The respondents oppose the applications contendlng that running

" . allowances not e&ceedmg 45% of their pay can be taken into acc-

- /
ount for comput;mg retlrement benefits to those who have retired

/

1 be,fore 1 4 1979 and not exceeding 55% of the running allowance.

v

for those retlrmg after 1.4.1979. To appreciate the rival con-
tentions it is necesssry to advel_'t to the relevant provisions
governing the applicants conditiorsof service in regard to pension
a’mi other retirement benefits. ¢ '
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3. In pursuvance of the recommendations ‘of the Third Pay Commi-

ssiop the pay scales of the employees of the Indian Railways
including those of -the rumning staff were revised with effect
from 1.1.1973 by the rules cai_led | 'Railway Servants. ﬁevision
of Pay Rﬁles, 14973' [hereinafter referred to as the 'IRevision
of P:ay Scale Rules']) made by the President in exercise ofv the

powers conferred by the.proviso to Article 309 of the Constitution

of India. It is endugh to state that there waé . considerable

increase in the substantive "pay of all the members of the running -
staff. So far 'as the grant and -quantum of pénsion is concerned
the same is regulated by statutory provisions made under the
proviso to Article 309 of the Constitution. Pension and other
retirement benefits depend upon the average emoluments that the
retiring employee was drawing before his retirement';. Statutory
rules govern ‘wx determination of average emolument for grant
of pension and othér retirement benefits. The relevant statutory
rules that were in force when the revision of pay séalé' rules
came into force on 1.1'.1973 are extracted as follows:

"7544, [C.S.R. 486] - Emoluments and Average BEmoluments: The
term "Bmoluments", used in these Rules, means the. emoluments

which the Officer was receiving immediately before his retirement
and includes:- : '

{a] Pay other than that drawn in tenure post;

[b] Personal allowance, which is granted [i] in lieu of
loss of substantive pay in respect of a permanent post other
than a tenure post, or [ii] with the specific sanction of the
Government of India, for any other personal considerations. -

Note: Personal pay granted in lieu of loss of substantive pay
in respect of a permanent post other than a tenure post shall
be treated as personal allowance for the purpose of this article.
Personal pay granted on any other personal. considerations shall
not be treated as personal allowance unless othprwise -directed
by the President. o o
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[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
“Emouments" means the average earnings for the last six months_
of service;

{d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed prov151onally
substantively or appointed substantively pro tempore or in an
officiating- capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[£] duty allowanées [special pay]; and

{g]l[i] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who offlclates in another appointment or holds a temporary
appointment, "Ewnoluments" means:

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

‘J\N\“ ’m thc emoluments which would have been taken into account

7S e anders thJ. Rule had he remained in this substantive appointment

‘ /_/ ~ / (‘whmhe??er &¥e more favourable to him.

' fv tt ; : e

z ( \254,4—A, \‘[Q.\S.Q.R. 486-A]: Same as otherwise provided in Rule  2544-B
[C.S.R. )864B]. 1In respect of Officers retiring from service

\\\ 21\ T *on 'or‘afte/i;, the 1lst November, 1959, the term 'emoluments" means
the emcluments which the officer was receiving immediately before

84\’1’115' Fetirément and includes:-

= [aj substantive pay in respect of a permanent post, other
than a tenure post, held in a substantive capacity;

[b] personal allowance which is granted in lieu of loss
of substantive pay in respect of a permanent post,
other than a tenure post; -

[c] special pay attached to a post other than a tenure
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substanfive capacity;
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-[d][1] For 'the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-B) one-half of: :

i. the difference between the total emoluments Ijéferred to
- in items [a], [b] and [c] above and the pay actually drawn
in higher -officiating or temporary appointments; :

iis Special pay other than that referred to in clause [c'] above.

iii. pay drawn in temporary or officiating appointménté; R

iv. personal allowance other than that referred to in clause
- [b] above; _ : ' '

v. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment(s] , whether held -
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment{s], does not qualify for
the grant of a special additional pension. -

[2] For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolurents in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-

ments as per items [a] to [c] above. : :

" [el[1] For the purpose of calculation of average emoluments:

The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above.

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c] and [d112]

above drawn' during the same period.

Note[1]: If immediately before his retirement or death, an officer -
has heen absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
have been had he not been absent from duty. : oo o

- Provided that the amount of gratuity is not increased on
account. of increase in pay not actually drawn and that benefit -
of higher officiating or temporary pdy .is given only if it is
certified that he would have .continued to hold the higher officia-

- ting.or temporary appointment but for his proceeding on' leave.

Note [2]: In case wheré a temporary officer who quits service .
after completing three years' _service is appointed substantively

. to a permanent post any time during the last three years of his

service the emoluments drawn by him after - completion of three
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
substaritive capacity. . S



< f
‘ Xy ;5”; In\bhe case of running staff emoluments for [ordinary]/Gra-
,E f: ‘«tul’ty Da‘ath un-retirement gratuity will also include the monthly
y ;O ing allowance drawn during the 365 days of running
{1\ m’é“ e 'i.'nx{\edlately preceding the date of quitting service limited
N toJ? “6 off the emoluments as defined above. For the purpose of

g5

2544-B [C.S.R. 486-Bl.[1]): If an officer holding a permanent
post 1in substantlve capac1ty -

[a) off1c1ates in a higher permanent post [other than a tenure
post] or holds a higher . temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
-so officiating or holding the higher post; or-

[b] is confirmed in such highér permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A° [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect

of the higher post wunder clause [1], all kinds of leave all

periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the hlgher post.

[(This will take effect from 1st september 1962].

2544-C [C.S.R.. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the "pay" as defined in Rule 2003[{21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
,,_,y,_wwas/would have been drawn continuocusly for a period of not
7 'jENhan 22 days. ‘"Average emoluments' shall mean the average
\\Yi‘“ A ‘Eﬁé\\e\ﬁnluments as defined ahove calculated upon the last three
{f' 'years\of,\ 2rvice. ‘

84*\caléﬁ1a Yon of average emoluments the actual amount of the running

“mmsa .llcm’gnce drawn during the month limited to a maximum of 75%
of other emoluments as defined above shall also be taken into
account . '

Note[1]: If a Railway servant, immediately before his retirement
or death, etc., has been absent from duty or on leave with allo-
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wances [including leave preparator{ to retirement) or on foreign
service or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension.

. Provided that the emoluments shall not be increased on acc-
ot of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave,

[2) Pay drawn in tenure appointments will count for persons
governed by the Railway Pension Rules, 1950. .
It is clear from Rule 2544[g] that one of the componenﬁs that
constitutes average emoluments is the actual amount of running
allowance drawn by the Railways servant during the month, limited
to a maximm of 75% of the other emoluments reckoned in terms

sub-clauses _
of /[a] to [f] of the said rules.  The expression ‘emoluments'
used in the rules includes pay and some other allowances. When
the revision of pay scale rules were promulgated and brought
into force with effect from 1.1.1973 in the light of the recommen-
dations of the Third Pay Commission ,no steps were simultanecusly
taken to amend the statutory rules reguiating grant of pension.
AN
Persons retiring after 1.1.1973 who had received the benefit
of increase in pay in accordance with the revision of pay scale
rules were entitled to claim computation of their pénsion taking
into account the revised pay and the actual amount of nnning
. previous : - _

allowance drawn during the /month limited to a maximum of 75%
of the emluments which included the enhanced revised pay. On
21.1.1974 the Railway Board by their letter No. PC III/73/RA

directed as follows:

"The question of revision of rules for the regulation of

- various allowance consequent upon the introduction of Revised

Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-

-on, the Board have decided as under:-

P~ | ¢
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[i] Treatment of Running Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on ‘the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Rumning Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway - employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.
2. The payments as above will ‘be provisional subject to adjust-
ment: on the basis of final orders."
It is clear from this order that pending decision to revise the
rules regulating grant of pensmn, -the emstmg quantum of rumning
allowance based -on the prevallmg percentage laid down for various
purposes with reference to the pay of the running staff in various
scales of pay was allowed to cantinue. Thus the limit of 75%
prescribed by Rule 2544{g}[i] was directed to be continued.
The expression ‘'authorised scales of pay' in the ‘context of the

revised pay scale rules which came into force on 1.1.1973 has

to be understood as pay authorlsed by the statutory rules that

on the date of the order, 21.1.1974. The order

amng lumerrtsz’

44 a
e ognta ned in Rule 2544. for the purpose of grant of

rét»;‘aremant@*be gfits. Any decision to modify the same would have
b nly when the relevant statutory rules are amended in
accordance with law. But what the Railway Board did was to
attempt to rrbdify the statutory rules byA an executive order made
on 22.3.1976 bearing No.PC II/75/RA/I paragraphs 1 to,5 of which

read as follows:



"“The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes oonsequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PTOs shall be pay plus
40% of pay.

ii. Pay for the purpose of Leave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of running allowance drawn
subject to a maximun of 45% of pay.

iii. Pay for the purpose of fixation of pay in stationary posts,
Canpensatory ([City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be

treated as final.

4. The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of running allowance dravn
in the preceding month for the purpose of computation of emolu-
ments for quantifying pension was reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% were, however

not amended.

4. But as the authorities threatened to give effect to the
Railway Board's order dated 22.3.1976 in preference__to the statu-
tory rules Shri Dév Dutt Sharma and other aggrigved persons chall-
enged the Railway Board'sorder dated 22.3.1976 in the High Court
of Delhi in C.W.P. No.915/78. Consequent upon the establishment
of the Central Administfative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench of the
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Tribunal where it was renumbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof :he Railway Board dated 22.3.76
was quashed. The respondents were directed to continue to make
payment beyond 31.3.1976 all retirement benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in accordance
with law. The Railway Board's letter dated 21.1.1974, as already
stated, d4id not affect the statutory rights requlating pension.
On a proper consideration of the order we have noticed that it
in terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5. We should aavert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect fraom 1.4.1979. This order also suffered fram
the same.irllfirmity from which ‘the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. Tt could
not, therefore, have the legal effect of reducing the statutory
limit of 75% fixed with relation to the ruming allowance by

Rule 2544[qg].

6. Shri M.C. Srinivasan and 23 others filed an application
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of the power conferred by Article 302 of the Constitution. By
S

the said amendment said rule g[i] and g{ii) of Rule 2544 were
amended firstly with effect from 1.1.1973 reducing the limit
of ruming allowance for the purpose of calculating the average
emoluments from 75% to 45%. On the same ‘day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from

45% to 55%. Whereas the first amendment was given retrospective

effect from 1.1.1973 the second amendment was given retrospective

effect fran 1.4.1979. For the sake of convenience we shall

extract the amendments as follows:

"Subject: Amerdment to Indian Railway Establishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & IT [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'A’.
'B', 'c' and 'D'.

2. The amendment will be effective from 1.7.1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4. Hindi version is attached.

. Sd/-[K.Venkatesan ]

, Director, Establishment [P&A]

DA:As above ' Railway Board.
No.E[P&A]JII-86/RS-15 New Delhi, dated 17.12.1987"
"ANNEXURE 'D°

ADVANCE CORRECTION SLIP NO.405 R.II

RULE 2544

Sub-rule g[i) and g[ii) may be substituted by the following:

"

PR R S
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gli} "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay".

glii) " "Por the purpose of gratuity and/bf death-cum-retirement

gratuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

. [Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6,1976].

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central

Pay CQommission. The purpose of this amendment is to give statu-.
tory force to the administrative instructions with effect from .

the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

Sd/ [K.VENKATESAN ]
Director, Establishment[P&A]
Rallway Board."

"Sub]ect Amendment to Indian Railway Establishment Code-Vol.I&II.

- - -

. In exercise of the powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleasad to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishrent Code, Volume I & II [First reprint and Fifth reprint
respectlvely] be amended as in the Advance Correction slip No.437,
35», 433 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C'

abV AD 'é'r‘m K\fespectlvely.
/ "’”ﬂ—\ ( »
532@ \ eg ndment will be effective from 1.4.1979.

issues with the concurrence of the Finance Directorate
11 istry of Railways.

ifdi version is attached.

SAd/-[K. VENKATESAN]

Director, Establishment [P&R]

DA:As above _ Railway Roard.

No.E[P&A]II-86/RS/15 - New Delhi, dated 17.12.87"
2

A
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“"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.407 R.II

g Rt e e

RULE 2544
Sub-Rule g[i] and g[ii] may be substituted by the following:

gli) "For the purpose of calculation of average emoluments:-
: 55% of basic average pay, in the revised scales of
pay, drawn during the pericd;"

glii) "For the purpose of gratuity and/or death-cum-retirement
' gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORITY: [Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981)

EXPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume
II (5th reprint]) has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necéssitated by the Government's decision
on the recammendations of 'Rumning Allowance Committee [1980]'.
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros—
pective effect given to these rules will not adversely affect
any employee, to wham these rules apply. '

sd/ -[X.VENKATESAN }
Director, Establishment [P&A]

Railway Board."
The amendment to the statutory rules having been effected during 1 a
the pendency of the QA the applicants amended their application ' '

on 20.9.1989 challenging the two amendments in so fa;: as they
were given retrospective effect from 1.1.1973 and 1.4.1979 respec-
tively. Their principal contention was that they, as pensioners,
have aéquired vested rights to receive pension m acoordance
with the rules in force on the dates on thch they .retired and
that those rights of theirs cannot be taken away by the subsequent
amendents made to rules on 5.12.1988 by giving retrospective

effect to the same. This according to them is umjust, manifestly
unreasomable and arbitrary and thus violative of Article 14 of

. ¢ :
Ythe Constitution of India. The Ernakulam Bench consisting of
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
| by their order dated 20.4.1990 allowed the said applicatian,
quashed the notifieation dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective effect and issued
i S a consequential direction to the respondents to grant or refix

pension and other- retirement benefits to the applicants as if

the amendment to Rule 2544 had not been effected till 5.12.1988.
" fhe clear effect of the decision is to declare?sonvl;uthat portion
| of the amendment which gave retrospectlve effect, preserving
the prospective effect to the amendxﬁent with effect from 5.12.1988.
Therefore, those who retired befare 5.12.1988 were entitled to

‘count the running allowance subject to a maximum of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in O.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Rev1ew Appllcatlon was rejected by

a speaking order made on 25.7 1990.

8. Shri C.L. Mallick and others in 0.A. No.1572/88 and connected
applications challenged the Railway Board's order dated 22.3.1976

and the amendments to Rule 2544 before the Principal Bench of

_="EheBARat New Delhi. They also prayed' for a direction to ccmpute
‘ ;_,:w ,/f‘:\%\’ AD-’V,'/ ek %
_;,ﬁi’g\"ﬂ’,/ Fetital Sany other benefits in terms of the order of the Railway
SN v N

4 ; N
| { % o Boaﬁd:)daeed 21 .1 .1974., That application was opposed by the res-

)(.

7
dents ))tiri é;em v12., Umon of India represented through the

\dl&iil‘l‘f?ﬁ \RA/].lVABy Board and the General Manager, Northern Railway.
o :f‘*‘”” ’\‘% £
P

_is. ﬁ,s@pnsmg that these respondents did not bring to the
notice of the Principal Bench that the validity of the amendment
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to Rule 2544 was challenged before the Ernakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gave retrospective effect. On the date
on which the applicants presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rendered its decision
long before the Principal Bench decided the cases on 23.10.1991.
The applicants were obviously unware of the decision. That may
be the reason for their not bringing tne decision of the Ernakulam
Bench to the notice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the O.A. No0.1572/88 and other comnected
cases wer2a heard and disposed of on 23.10.1¢91. All these appli-
cations were disndissed repelling the challenge to the amendment
to the rules., The Principal Rench took the view that the vested
rights of the pensionerswere not affected by the amendment of
the rules on the ground that the total amount of pension and
retirement benefits they would have received before the amendment
wae not reduced by the amended rules. Following this decision
of the Principal Bench applications No.351 to 423/88 filed by
similarly situated Dersons before the Ahmedabad Bench were dis-
missed on 28.2.1992. It is swrprising that the Union of India
which was one of the respondents bhefore the Ahmedabad Bench did
not bring to the notice of ths said Bench the decision of the

Ernakulam Bench in O.A. K-269/88 to which it was a party.

S e | - e
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9. It is for the first time after all these cases were referred
to th: Full Bench, transferred and clubbad together that the
Union of India and oﬁher con.testing reépondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The céunsel for the respon-
dents also informed us that the Special ILeave Petition and the
application for stay are pending and that the Supreme Court has

not grantec any interim order staying the operatlon of the order

| of the Ernmakulam Bench

10. It was contended by the learned counsel appearing for the
Union of India and other contes_tintj respondents in this batch
of cases that we should defer consideration of all these cases
and await the authoritative pfomlmceimnt of the Supreme Court
where they had cha{llenged the decision of the Ernakulam Bench.
In this connection .reliance was1 placed on the decision of the
Suprems Court reported in AIR 1‘986. SC 1323 D.K. TRIVEDI AND SONS
V. ANMBALAL MANIBA]& PATEL AND OTHERS. That was a case in bwhich
the Gujarath High Court had dismissed the writ petitions challen-
ging the wvalidity of certain statutory provisions and directed

the p..t'

.,10’1°rs to approac‘x the Supreme Oourt as smular matters

. It is in these c1rcunstances that the Supreme

. t the course adopted by the High Court was
ng%.%o‘gﬁct' angi" g t if the High Court thought that the pomt
( DR ) Py

@

'ralsed ‘by&the)ép. llants was the same as was pending in the Sup-

'ught to have stayed the hearing of the writ peti-

tions until the Supreme Court disposed of the other matters.
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case. What binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending before the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
are challenged in other cases, shoula defer consideration until
the Suoreme Court tenders the decision. The question whether
the hearing of the case before the High Court should be stayed
awaiting the decision of the Supreme Court depends upon the facts
and circuastances of each case. 1In the present batch of cases
we are ooncerned with the valuable rights of the aprlicants who
have retired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before t'}ze Supreme Court from 24.7.1990
and the operation of the order of the Ermakulam Bench has not
been stayad. Even then the applicants herein have not been given
the benzfit of the decision of the Ernakulam Bench in regard
to computation of their retirement benefits. Having regard to
all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to await the decision
of the Supreme Court.

11, On bzhalf of the applicants it is contended that we should
dispose of thesz cases in the light of the decision of/ LEnr‘fnakulam

Bencn which has struck down the amendnent to Rule 2544 to the

extent retrospective effect has been given affecting the rights
of the applicants. On behalf of the respondentsg however, it
+H is maintained that the Principal Bench and the Ahmedabad Bench

f
i
1
|
h
i
|
1
1
i
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|
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having taken a contrary view and upheld the validity of the
amendments we should dismiss these applications following the
‘said decisions. They further contend that on merits the decision
of Ernakulam Bénch is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Anmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. It is well settled that a Division
Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA
AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed:
"We are of the opinion that a pronouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that

it sihould be a decision rendered by the Full Court or a
Constitution Bench of the Court.”

1f only the respondents had fairly placed tne decision of tﬁe
Ernakulam Bench before the Principal Bench and the Ahmedabad
Bench, those Benches would not have examined the validityv of
the impugned statutory provisions, the same having already been
struck down by the Ernakulam Bench which had the compeﬁence
to do so. The respondents are now trying to take advantage

t—thé™failure on their part of performing their duty of placing

B RN
Qﬁ*,’tﬁé’ deciSion of the Ernakulam ﬂencn when 31m11ar cases came

- :’ff\\

We shall now examine the contention of the respondents

that the orders of the Principal Bench and the Ahmedabad Bench
that

have the effect of declaring/the impugned amendment to the Kules

¢
4h/to the extent that they give retrospective effect are valid.
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At the outset we would like to say that the épplication§ filed
by the aggrieved parties having been diswmissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the impugned provisions  of the rules
are valid. Tne decision of tnhe Ernakulam Bench which struck
down the amendment to the rules in so far as they gave retrospec-
tive effect is not an order in personem. Tne Lrnakulam Bench
has held that under the proviso to Article 309 of tne Constitu-
tion the President has power to promulgate rules with retrospec-
tive effect. It, however, struck down the amenduwent of the
rules to the extent they gave retrospective effect on the ground
that it is arvitrary ana violative of Article 14 of tne Constitu-
tion to deprive the pensioners of the rights which vested in
tnem as on the dates on which tney retired,by amending'the rules
subsequently witn retrospective effect. As the impugnea provi-
sions were struck down as violative of Article 14 of tne Consti-
tution the legal effect is that the impugned amendments were
void ab initio vide DEEP CHAND v. STATE OF UITAR PKADESH reported
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending tne fundamental rignts conferred
by Article 14 of the Constitution that decision binds every
one and anot merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that the amendments
giving retrospective effect was not in existence from its incep-
tion.- In Black's Law Dictionary, 5th Edition, it is stated
that Judg@ent in Rem is;-
“An adjudication pronounced upon the status of some parti-
cular thiny or subject matter, by & tribunal having compe-
tent authority."
. In Halsoury's law of England, 4th Edition, Vol.lo the meaning
E of "Judgment in Rem" is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in rea
may be defined as the judgment of a Court of ®oumpetent

¥




the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or tranSfer".
(Emphasise supplied) S

As the decision of the Ernakulam_ Bench decl’arés the status' of

the impugned statutory provision, it is a Judgment in rem. . -

14.° As ; on the date on whié_h t?he Principal Bench and tt'Ie
Ahmedabad Bench disposed of the applications before them :the
amendment giving retrospective effect to the rule ha;ling alreadf
been - declared void by the Ernékulam Bench, fthe- - tribunal
cannot be asked to.strike downthe statutory .p"ro‘)isio.n which has
already -been's'truck down or declared as .void by a éourt of compe-
tent jurisdiction.' The ofders of thev Principal Bench ap\d the
Ahmedabad Bench dismissihg the applicatioﬂs cannot in the circum-
stances have the effect of putting ‘li_fe ‘into the bxk‘ules which
have already Been declared .voi_'d by‘the Ernakulam Bench. When
a statutory provisioﬁ is. declared as void or struck down,A thé
same can be .revived by gettiﬁfg‘th_e said decision reversed
by way of review or on appeal to the higher court. The only
other way to resurrect such a provision is by resorting t;) appro-
priate amendment of the Constitution or modifying the svtatut:ofy

provision as to render it intra vires. The Supreme Court has

“ "Whéere jla statute is declared invalid in India it cannot

-4

bev)'ziéigstated unless constitutional sanction is obtained
>3 thé}iei}‘a’r by a constitutional amendment or an appropriately

AN gl”éél‘-_i/ffi«‘éd' version of the statute is enacted which accords
4Lo\,;;‘e"xﬁ\rﬁ;t:h?"const:it:ut:i()nal prescription".

Tribunal was competent to declare i:he: impugned statutory provi-

_sion void as offending Article 14 of the Constitution. The

Vtatuto{ry provisions declared void have not been shows to have:

* jurisdiction determining the status of ‘a -person or thing, -
.or the disposition of a thing, as 'distinct from the parti- -

cular interest in it of a party 'to the litigation. -Apart

- from the 'application of the.term to pefsons, it must affect

: "'Tff"‘cannot and is not disputed t;hat t_:he Ernakulam Bench of the
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been resurrected either by an appropriate amendment to the Cons-
titution or by suitable modification of the statutory provision

to bring it within the constitutional prescription. ‘The applica-

tion for review challenging the decision of the Ernakulam Bench-

has been dismissed. Though an appeal has been filed- against
the decision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. It is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the lggal effect of
resurrecting the impugned statutory provisions which have been
already declared void 'by the earlier decision of the Ernakulam

Bench. In the light of our above findings it follows that there

'is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as vdid.
As the decisions of the Principal Bench and Anmedabad Bench
do not have the effect of declaring the impugned provisions
as valid, it follows that thére are no conflicting decisions

requiring resolution of the conflict.

1s. Assuming that there are two inconsistent decisions,
we shall examine as to which decision can be regarded as a prece-
dent binding in subsequent cases. It is obvious that the Prin-
cipal Bench and the Ahmedabad Bench have rendered their decisions
without noticing the earlier decision of the Ernakulam - Bench.
In such a situation it is well settled that the later dgcision.
rendered in ignorance of thé earlier decision has to be regarded
as per incuriam and not binding on the court in a susbsequent
case. This principle has been succinctly stated in Salmond
on Jurisprudence, 12th Edition, page 151 at para (55 as

follows:- ¢

o ST B L
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"(5) Inconsistency between earlier decisions of the
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.

- v. De Gray.(1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight séem
to be a difficulty here; how can a situation of conflict '
occur, if the court is bound by its own decisions? At
least two answers umay be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast nuwber of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
that the court acts in ignorance or forgetfulness of it.
If the new decision is in conflict with the old, it is
given per incuriam and is not binding on a later court.”
(emphasise supplied)

In Raghubir Singh's case it has been laid down that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of ;he same number of judges and that, therefore, the prin-
ciple laid down by a Bench of two judges does not get reveréed
or superseded by a subsequent decision of a Bench of ﬁhe same
‘number of judges. Applying this principle it has to be hgld
that what holds the field as a binding precedent is the decision
of\the Ernakulam Bench and that the shbsequent decision of the
'Prinqipal Bench and the Ahmedabad Benchhave to be regarded as
per. ihéuriam and not binding in subsequent cases. This being

the legal p051t10n the decisions of the Principal Bench and

o X bq’.‘

{ghe‘AhMedpbé Bench have to be ignored and the Ernakulam Bench
é ,,r" r..),

(,(/dec1sx“n élone?xshould be regarded as holding the field as a

gfz}( RS-\

4 ( precedent 1?“T7egard to the validity of tne impugned rule in
i /&\ - =

i \d’

ves retrospective effect.

‘'sions, we shall now examine as to which of the decisions lays

i down the law correctly. The Ernakulam Bench has rightly proceed-

R ¢
y/?d on the basis that the President has under tne proviso to
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Article 309 of the Constitution power to promulgate rules with
retrospective effect. This, however, is subject to the condition
that the rules do ﬁot offend any of the fundamental rights con-
ferred by Part III of the Constitution. Wnat the Ernakulam
Bench has done is to examine as to whether retrospective effect
given to the amendment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospecti?e opera-
tion of the amended rule. It is well settled that pension is
a valuable right which a Government servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the aate he retires from ser-
vice. Deprivation of such a valuable vested right after retire-
ment, in our opinion, is manifestly unréasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
That is precisely what the Ernakulam Bench has said in its deci-
sion. The Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amendment to the rules by giving retrospective effect
to the same. What they have said is that the vested rights
of the applicants before thnem have not in any manner been cur-
tailed by the impugned amendments to tne rules. By the revision
of Pay Scale Rules the pay scales of tne members of the running
staff were enhanced with effect from 1-1-1973. Under Rule 2544
the mempers of the Running staff were entitled to computation
of their pay and retirement benefits taking into account tne
running allowances which they were receiving subject to a maximum
of 75% of their pay and other allowances. Rulé 2544 was amended

by notifications dated -5-12-~1988 prescribing the maximum at
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4—19"/9 onwards.
Those who retbired from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account
running allowance in the matter of computation of pension and
retirement benefits upto the méxi‘mum'of .75% of their pay and
other allowances. As their pay was revised with effect from
1-1-1973 the limit of 75% had to ‘be worked out with reference
f.o the enhanced pay and othér alloQances that they becaue
entitled to receive in accordance with revision of Pay Scales
_Rules which came into effect from 1-1-1973. When the maximum
is reduced from 75Z to 45% uptoA 1-4-1979 or at the rate of 55%
from 1—4—1979l it requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1988
in the matter of receiving pension and retirement benefits were
adversely affected. The Principal Bench whose dec‘ision has
been followed by the Ahmedabad'Bench has, howeyer, held that
the amendment with retrospective effect has not adversely
affected the quantum of pension etc. What the Principal Bench
has done is to compare the pension one would get taking into
account the pre revised scale of pay immediately before 1.1.1973
and the running allowancev limited to a maximum of 75% of pay
and allowances, with the pension which he would get after
1-1-1973 taking into account tne higher revised scale of pay

AD'\iémﬂ‘%\he running allowance subject to a maximum of 457 or 55%
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. As by the time they retired, revision of pay had come
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: ~<=into force, it is the revised pay and the running allowance
subject to a maximum of 75% of the revised pay and allowances

that was required to be taken into account. This m’.ghtvwhic_h
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accrued in their favouron their retirement between 1-1-1973
and 4-12-1988 was sought to be affected by amending the rules
on 5-12-1988 with retrospective effect reducing the maximun
limit of running allowance that qualifies for pension. When
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automatically reduces the pension and retireuwent
vpenefits that stood vested on the date of rétirement. It is
impossible, therefore, to agree with the view taken by the Prin-
cipal Bench followed by the Ahmedabad Bench that the vested
rignht of the pensioners who retired between 1-1-1973 and
4-12-1988 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We nave, therefore, no hesitation in
noldiny that the decisions of tne Principal Bench and the Ahmeda-
pad Bench witn great respect are wrong and that the decision
of the Ernakulam Bench is right. The ErnakulamABench has, in
our opinion, rightly declared the amended provisions to. the

extent they have been given retrospective effect as void as

“offending Article 14 of the Constitution.

17. As the decision of the Krnakulam Bench is in appeal before
tne Supreme Court we would like, in tne interest of justice
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be vound by the directions of the
Supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably

ad justed.

18, For the reasons stated above, all these applications

are allowed with the following directions:

I'e

1) Tne respondents shall recompute the pension and
other retiral benefits of the applicants or tneir

L.Ks in accordance with Rule 2544 as was in force

" pefore it was amended by wnotificationg dated

5-12-1988.
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(2) The arrears due to the applicants/L.Rs on the
basis of the reéomputation as aforesaid shall

be calculated and paid.:

(3) These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

(4) If the amounts due to the applicants/L.Rs are
not paid within the prescribed time’the amounts
due. shall be paid with interest at 12% per annum
from the date of this order till the date of

payment.

(5) The applicants shall be entitled to costs at
the rate of Rs.500/- in respect of each applica-

tion,

in accordancé with the orders

<4 Sl -

. EvavaCgt b
MEMBER{A) VICE-CHAIRMAN . CHAIRMAN.

TRUE coPY

@@«

SECTION OFFICER ‘g){ Hay
_6ATRAL ADMIISTRATIVE TRIBUNAL
- ADDITIORAL BENCH »
BANGALORE , %

bsv.




